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LOK SABHA

Tuesday, December 10, 1963|Agraha-
yana 19, 1885 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MRr. DEPUTY-SpPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Aerodrome in Malabar

( Shri Yash-*l;al Singh:

| Shri Bishanchander Seth:

| Shri B. P, Yadava:

Shri A, K. Gopalan:

‘475.{ Shri A, V. Raghavan:

| Shri Pottekkatt:

| Shri Koya:

| Shri Imbichibava:

(_ Shri Maniyangadan:

Will the Minister of Transport be
pleased to refer to the reply given to
Unstarred Question No. 66 on the 13th
August, 1963 and state:

(a) whether a survey to select @&
suitable site for an aerodrome in the
Malabar area has been carried out and
the decision to construct the aero-
drome takeh; and

(b) if so, where and when the
construction work will start?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) and (b). The matter is still under
examination.

=it e fag : & ST TEaT §
fF & Ao ¥ gy I A T &
2?

1712 (Ai)LSD—I1.
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St i : W A o 7 g
f& #¥ qiw ©: a@ @ oF g "
Y FTAHe ¥ 919 B: AT g 9T q@TT
foFam o ar | ¥fET awl g A we
w=3T ET 4t o agi 7 B B e
¥ AW AR @A ¥ ) A ¥ oF fifir-
Seww wmr fF gy Ay ¥ gemm A
S | W% A aifaaid X W @ )
T fiem | gofoe g s @RI e
fear mr | 9% T fRR A g
qFH 1 Ffww A 0 G g F 7w
wE St W & gt e & fag
far 1 afeT w7 aF oar 78 T= T § 0
afea #iferw 7 a1 @@ & o

st s fag : v faaem qg
ST T AT AIIHT q FA F P

ot qEvSE ¢ F ag At wy wwar
g = feam ama @wm 1 afss R

I qFw w1 fE g g afew
O Y $TEE fFar T qr, Iqd ar
FTEH! 9T TN IAHT JTHI F F

Shri Ramanathan Chettiar: As
Kozhikode or Calicut is an important
commercial centre and this proposal
has been hanging fire for the last five
years, what steps will Government
take to expedite the construction of
this aerodrome?

Shri Mohiuddin: It will be ex-
pedited as soon as possible, but the
problem is of selection of a guitable
site. Certain sites are under exami-
nation, For example, one small run-
way has been prepared there. But it
is not possible for IAC to use it
because it cannot be extended to 5400
ft. which is necessary for aircraft like
Fokker.
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Shri U. M, Trivedi: Is this delay
due to the fact that the civil aviation
department lacks geographical know-
ledge of Malabar or that some sort of
obstruction is coming forth from the
Kerala Government?

Shri Mohiuddin. No, there is no
obstruction from the Kerala Govern-
ment, I have mentioned the facts of
the case, that flve years ago a site
wag selected. There was g represen-
tation and it wag found that there
was some truth in it, ‘That was why
the place was given up. We may
have to take that place again.

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): May I add in regard to
the question of geographical know-
ledge that that part of the area is
extremely and very densely populat-
ed, Wherever we try to find a suitable
site, there will be some difficulty.
But the Kerala Government have
assured us that in regard to the site
we have selected or we propose to
select, they will take all steps not only
to acquire the site but also to
rehabilitate the affected people.

Shri U. M. Trivedl: Why this delay
of six years?

Mr. Deputy-Speaker: Order, order.

Shri A, V. Raghavan: Ha: any
survey been conducted to locate the
aerodrome? If so, has the Kerala

Government agreed to acquire the
land also?

Shri Mohiuddin: They are willing
to acquire the land gelected, I have
mentioned that surveys were made at
two or three places, Out of those,
Cheravanoor is one important place
where the site may be the best.

st wgwrg : frr ST ¥ T ard
WER F A F g 27 O @ 2, v
T® ¥R A e gk wew @
frt mamamar @ e?
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st WEeEA T gErs WEI A
TN T TG AF-TAT &, TR AR
HEr uy #t G @ f . aorg &
4 & 1 S e # ¥ A AR e
qiferrdz Ft @6 & 91 F© FET @7 90
I9 FT I § g AT qewal g W
4t 1 =fs ff wr @ @ @, wiwg
W FT qaT™ & | @ ag 5w Far
a9 W § TEE waE [T A 97

s g

Shri Kapur Singh: How much does
this category of aerodrome normally
cost and what is the special justifica-
tion for building this particular aero-
drome?

Shri Mohiuddin: There is a grow-
ing traffic there and IAC also desires
that there should be an aerodrome
there, because it has great potentiali-
ties for development of traffic,

Shri Kapur Singh: What does this
category of aerodrome cost?

Shri Mohiuddin: The estimate for
this site is very heavy; it may be
about Rs. 1} crores.

D.T.U.

+
( Shri P, C. Borooah:
Shri Shree Narayan Das:
Shri Bishanchander Seth:
Shri B. P, Yadava:
| Shri Bhagwat Jha Azad:
Shri D. N. Tiwary:
478 } Shri Yashpal Singh:
") Shri Rameshwar Tantia:
Shrimati Renuka Barkataki:
Shri P. R. Chakraverti:
Shri Sidheshwar Prasad:
| Shri D. D. Puri:
| Shri Vishram Prasad:
| Shri Rananjai Singh:

Will the Minister of Transport be
pleased to state:

(a) whether a deputation of the
Citizens Council of Delhi met the
Transport Minister towards the end of
September or beginning of October,
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1963, to urge upon Government to
hold an inquiry into the working of
Delhi Transport Undertaking;

(b) if so, the main points raised by
the deputation which were required
to be inquired into; and

(c) Government's reaction to their
demand?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (c). A statement
giving the information required is
placed on the Table of the House.
[Placed in Library. See No. LT-2061|
63].

Shri P. C. Borooah: May I know
whether the DTU suffered a loss of
about Rs. 2 crores during the last one
year? If so, are Government golng
to institute an inquiry into it? If so,
who wil] constitute the inquiry com-
mittee?

Shri Raj Bahadur: The DTU did
suffer some loss during the last two
vears, but about the quantum, T am
not in a position to say without
notice,

So far as the Government are con-
cerned, as the hon, Member knows,
the entire responsibility for running
the DTU is on the Corporation. But
the Corporation on its own part has
appointed two or three committees:
one for suggesting economies in
operation and in maintenance of fleet
etc., another for control of inventory;
and a third study has been entrusted
to the Productivity Council concern-
ing work study.

Shri P, C. Borooah: Has the DTU
missed quite a8 number of services on
account of bad maintenance of fleets?
If so, has any inquiry been conducted?

Shri Raj Bahadur: There are cer-
tain complaints about maintenance,
and also sometimes—ag the DTU have
informed me—about an element of
sabotage because in one or two cases,
iron fllings were put in the petrol
tanks by some mysterious people, All
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steps are being taken to ensure that
the maintenance responsibility is
fixed on the mechanics or the engi-
neers concerned and also on the
drivers who take out the buses in the
morning for operation,

Shri P. Venkatasubbajah: Is it a
fact that a number of buses of the
DTU have become very old and
rickety with the result that they
meet with accidents, and also the
smoke that they emit is injurious to
the health of the passengers?

Shri Raj Bahadur: That is not g fact,
that all the buses have become old.
They have 855 buses. Apart from
that they are going to get more.
They have introduced two double-
deckers. A large majority of these
are fairly good. Omly a small per-
centage would be, what may be cal-
led, old, but they are also maintained.

Sl ﬁ!‘l’ﬂ a‘Eﬂ"T E’Toaoq;o
F um o1 Ffaw B W E, gEEr
T9E & miaal & aga W A% g 0w
G @S TEAT TR & | K AT SR
g f& a7+t 79 7% O &) wwi ?

oY T AT EEE o e
f& o 7 & T IEE @1 F@
Ft wfiror & v § 1 wrowr A qreH
g Y o ¥ 303 w0 wUEY &
wifaws &

0% qE FOE FA0E 4 Srodiogo
% arr ¥ fowr audra € 2
Qoo TH ATET ¥ AT ¥ AT 78T A74 |
syy TH & o7 dwr K9 wwr A0€ 9y
aT Yo FH G A ATAY #1 THE T
Yo T Fo dlo mAAHZ F /T Y
T qaTT AT, A W vy a5 A
ATET wE F 1 Yo Yo go AT wEAT R f0
I #Y AioEr gwvAt & fav w i
0T FTET F |

Shri D. C, Sharma: Since the DTU
is in a state of chronic and incurable
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inefficiency, why does not the Gov-
ernment take it over or run it more
efficiently?

Shri Raj Bahadur: The DTU is an
organ of the Corporation. The corpo-
tation is an entirely elected body.
For its working and operation, the
DTU is responsible to the corporation,
It is subjected to the closest scrutiny
by the elected representatives of the
people of Delhi, It is a retrograde
step to suggest, even to think, that
the Government of India should take
it over, Some of the troubles that
the DTU suffers from are inherited
by it, and it is trying to fight them.

Shri Heda: The other day the
Minister informed us that the
majority of the buses were smokeless,
but we observe that nine out of every
ten buses give out smoke. Will the
Minister kindly take the trouble of
observing a few buses?

Shri Raj Bahadur: That was the
information given to you and I think
that was correct. 1 am speaking
from memory, because that is not the
question here. Out of 855 buses, 450
or more are in category “A", which
do not emit any smoke. There are
about 200 or more buses in category
“B”, which do emit some smoke.
About 80 or 100 are in category “C”,
which are rather damaged,

st fas ST I et o ¥
wemat fF vy 7§ AgT ¥ owuiw
godto wTdame ¥ AT FXAR T F
wgl aF afews # T 71 =Y 2,
I oY wT a1 62 §2 o7 &Y Sy 52
A} 9T @ @AT 9T & 1 K s
g § fF @ otwmd R T A F
fora s AT T gud TAl & S qrE

oft T wETgT St g, TET
€9 A FT FT HEAVIFAT § IH F@A
T a1 Y I Y ATHT FIEA Y Hfwrw
o W Y T RRE H gl wFar
§ fr oWt w52 92 we mEr @
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qga g) #few §9 deed § w67 oedy
a5 gt £

oY w¥ et WA ot 7wy fE A
wfeal & af we ft 7f & 1 & e
|t g fF s famdY @ afost ad
& A frat ol et s aret §

oY W wg ; RiEwa E 3§
8 wrAlT dre o 9§

ft a¥: fraar sfr wg oy amy
g

ot T wge : ag "9E g A
g

st gmr fog @ ®&1 & S wwar
£ & feeelt 53w w99 & wewt & 9
qema faar § 5 &0 s2@ aae #-
frat ®1 41 sd, TEF "eEw § g
AT R

st W agye oA A
FodToTo FT AT s T #¢A EAXE
feest—Ffarare, feee—mrfaarae—
feecii—mfograme A8 qar & & fF
qeret W & ar aE—

TQ WIHEG @I G 9@ar |

ot U T A faeet- s
faeei—a{mmar ®e & faw ar agr
A7 g & & agg & S e &
7Ef W & A faeelt & ediamny 9
# zafag o e o Ft afay TR
FET A1fed | wer aF fredt—sage v
AT & 34 H 4 ¥ fF @ v worEae
Tgl 1 F97T ¥ fokr guAr gEY 2w
FI TN AT 95T ¢ fF gAY FF
ggr ol | wife 3% TETEd ¥ agr
# & steT a1 gEfET W g
N AR W famar § aw Fww
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T AR FT | FT TgF ATZL KT I§ AN
F¥ gW TATAT W £ A o Fo Fo
F o gF & fF 99 A7 IF qg Ad
% aawar § 5 ag ww@w §

Wt s Tz : fAfeex @
4 5 g § AfAfeE FeHEaA & ¢
o< frar amd & oA AEHT
fagema &, {9 fF 7T Far fa w4t
ST AT & ar AgY et g, @ 48 @t uw
72 fewa #1 a1/ § | g9 1 FgA
wifed % agr §8 99X & 919 7 a7
S

ot TR TP ¢ (T2 KA T,
# g #t gedlam faarr g fE
A & I FHATT AW AT G ag
qATT @ AL &1 409 &, AfHT (6T o
# 7 FaE, qOAT ASKE § I9 FT
AT (44T § | q4F AHAW § [F 9 9T
qET QT (a7 9T 6T g |

Shri Dinen Bhattacharya: May I
know whether it 1s a fact that due to
50 many loopholes in the DTU ad-
ministration, some big private owners
are trying to influence the Govern-
ment, so that private buses may be
introduced in the place of public
buses?

Shri Ranga: They will give us
better service,

Shri Raj Bahadur: There is a
strong feeling of that type in the
DTU administration. Though there
may be some complaints, it should
not be forgotten that by and large
efficient service is being rendered by
the DTU in 'many sectors. They have
got their own difficulties. As I said,
they have inherited some from the
previous administration, which they
are trying to get over, but there is an
attempt to run down the D1U
management and service.
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Preservation of Milk

*477. Shri Shree Narayan Das: Will
the Minister of Food and Agricultare
be pleased to state:

(a) whether it is a fact that a new
process for preservation of fresh milk
in its natural state has been invented
by an Indian Scientist;

(b) it so, whether Government have
got it examined; and

(c) if so, the result thereof?

The Parliamentary Secretary to the
Ministry of Food and Agriculture
(Shri Shinde): (a) A patent for the
process of preservation of milk was
taken out by one Mir Amjadali Kazmi,
which was accepted by the Patent
Office, Calcutta on 14th May, 1955.
The said Patent has, however, ceased
on the 18th October, 1959 due to non-
payment of renewal fees.

(b) No, Sir, attempts to contact the
patentee have so far not been success-
tul. It is understood that Shri Kazmi
15 no longer in this country and has
gone to the United States of America.

(c) Does not arise.

Shri Shree Narayan Das: May 1
know whether the claim made by the
scientist was exumined by the patent
authorities?

Shri Shinde: Of course, the patent
1s granted after examining the details
of the scheme proposed by the
patentee. In this case, the scheme
which was submitted was duly
examined, and prima facie it was
thought worth while to give it a trial.

Shri Shree Narayan Das: May 1
know whether Government will take
the trouble of knowing the process, so
that it may be used in India™
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Shri Shinde: The process is there,
and if some dairies want to pick it
"up, Government will have no objec-
tion. On the contrary, Government
will try to help the dairies that would
like to take up the scheme.

Shri Shree Narayan Das: Is Gov-
ernment going to take up this scheme?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): In fact, Government
wanted to contact the patentee him-
self. It was not possible to trace him.
He has left the country. As far as
the patent iz concerned, there is an
elaborate scheme filed before the
officer concerned. 1 have got a copy
of that, but it is a very complicated
process.

Mr. Deputy-Speaker: If the hon.
Member wants, it may be given to him,

Shri A. M. Thomas: Yes, it can be
given.

Shri Inder J. Malhotra: May I know
if a scientist of the Ministry of Food
and Agriculture has at any stage
examined this process of preservation
of milk?

Shri A. M. Thomas: In fact, il does
not appear to be very promising. It
is a very complicated procedure, and
we are not also sure of the results.

Shri U. M. Trivedi: From the last
answer it appears that the Govern-
ment is not satisfied with this pro-
cess. Then why search for this paten-
tee? Why not drop it, and tell the
country that it is useless?

Shri A. M, Thomas: In fact, we have
practically dropped, it.

Shri Vishram Prasad: What will be
the number of bacteria at the time
of preservation of the milk, what will
be its flavour, and will it be all right
in quality?

Shri A M. Thomas: It hardly arises
out of this question.
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Shri Kapur Singh: May 1 know
whether Government are in a position
to inform the House of the principle
of this method, and how it differs
from the normal pasteurisation
methods in terms of cost and other
things?

Shri A. M. Thomas: It is a sort of
vacuum process. We are using it in
the thermos flask. In fact, it preserves
for some time.

ot wiwrca® awn : § SEAr
=g f & AT o1 F2d £ T g
&1 ofiw FY o7 W& Arag ra fagfegi
& gra FY AT N AT AT TeEr &
FarfAst & gra &1 o1 @ A |

Shri Shinde: It is being done by the
experts in India.

Shri Shivananjappa: May 1 know
whether this process was examined
by the scientists of the Central Food
Technological Research Institute?

Shri A. M. Thomas: I am not aware
whether it has been examined there.
In fact we wanted to examine it our-
selves and that is why we wanted to
contact the patentee.

Rural Indebtedness

+

Shri Subodh Hansda:
*478. < Shri 8. C. Samanta:
LShri M. L. Dwivedi:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) whether any socio-economic
survey was conducted in the rural
areas of the country in regard to
indebtedness at the completion of the
Second Five Year Plan; and

(b) if so, whether indebtedness has
increased or decreased?

The Deputy Minister in the Ministry
of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) and (b). As a part of the census
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programme a Ssocio-economic survey
of a few selected villages in the coun-
try is being conducted by the Registrar
General and Census Commissioner.
One of the subjects being studied in
these surveys is rural indebtedness.
These surveys, however, have no rela-
tion to plan periods. The Reserve
Bank of India also undertook an All
India Rural Debt and Investment
Survey in 1961-62 with the object of
obtaining reliable estimates regarding
debt, borrowings, repayments and
other important aspects of rural eco-
nomy. The results of this survey are
awaited. It is expected that some
broad trends about the indebtedness
position will be available when these
results are analysed.

Shri Subodh Hansda: May I know
whether during this survey it came to
the notice of the Government that
due to indebtedness some persons lost
all their property?

Shri S. D, Misra: The results are
not before us. An analysis is being
made by lae Reserve Bank of India
on rural credit survey.

Shri Subodh Hansda: The Minister
stated that it is not a usual feature of
the plan survey. What is their idea
about undeveloped areas where there
are special multi-purpose blocks and
there are a number of tribal people?
What is the rcaction of the Govern-
ment?

Shri S. D, Misra: This particular
guestion is about general rural in-
debtedness. In a particular pocket
there may be more indebtedness
among agriculturists. But I may say
that indebtedness does not mean all
poverty; it may sometimes mean that
production needs are met by indebted-
ness, We cannot say whether it has
decreased or increased at the moment.

Shri Subodh Hansda: May I know
whether the Dhebar Commission
report on tribals drew the attention
of the Government in this regard?

Shri S. D. Misra: I cannot say.
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Shri Balakrishnan: May I know
whether the survey has studied the
indebtedness and economic position of
the backward classes and Harijans?

Shri S. D, Misra: The Census Com-
missioner’s survey covers villages from
almost all States. Besides that the
rural credit survey since the last 4-5
years has been examining this matter.
There is the rural credit investment
survey. The data is being analysed.
There was also the national sample
survey. OQOut of all these the results
have yet to come and when the results
come to us, we will be able to give
some indication.

Shri Ramanathan Chettiar: Is this
survey restricted to a few villages in
one State or will it cover some villages
in every State because after the Gor-
wala Committee report we have not
had any survey in regard to the rural
indebtedness of our country.

Shri S. D, Misra: The Rural Credit
Investment Survey of the Reserve
Bank of India will cover some of the
villages in every State. The survey
by the Census Commissioner would
also be done in a few villages in every
State. The National Sample Survey
was for some particular villages in
some States only.

=t i AEw T EER
9 & §F WHE 90 FT gFAT § F
v frart # g feear st fean
27

st @ 9T fiy W A
I FT AAWE HEHIQ w9 ¥ &, ar
foas arer femml #1 350 FUT THaT
fear v | g qewET § f fremt &
AT §Ro0 FUT &M & & &1
TEEAFAT & | § (84} H A HfeT
5 ¥ ag WA werar a1 fi femat
FT AIATAT GTE AT &) FUT F A
# sraTawaT § | 79 a9y R § ag
G AT AT T
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Shri 8. C. Samanta: The hon Minis-
ter stated that the Reserve Bank of
India takes also to the sample survey.
When was the last survey done and
what was the result?

Shri S. D. Misra: [ said that it start-
ed in 1961-62; they have gathered the
data and they are analysing it.

Shri A. P. Jain: As the reports have
not been finally examined, I am not
asking the question about the conclu-
sions. But Government must be aware
of the various trends. May I know
to what extent these trends agree with
one another and to what extent they
are contradictory to one another?

Shri S. D. Misra: 1 will read out
in this context about the rural credit
survey of the Reserve Bank:

The Reserve Bank has been conduct-
ing annually limited follow-up rural
credit surveys. The four surveys con-
ducted during the period 1957-60 in a
few selected villages indicate certain
broad trends. Of the 27 districts sur-
veyed the debt in 14 districts upto a
given month (May-June) as also the
borrowings during the one year pre-
ceding to given month were lower
than in 1951-52, In 19 districts the debt
per cultivating family was also lower
than in 1951-52.

There was also a survey of some
villages in Delhi recently. Two of
these reports have been published.
These pertain to wvillages Bhalsua,
Jhangirpur and Sanodh. The Super-
intendent of Census Operations, Delhi
has stated that he did not have any
past records about indebtedness in
these villages and it was not possible
to say whether indebtedness had gone
up or down during the last decade or
so. Besides that I am not in a posi-
tion to say anything more.

st et T TR WA AERd
3 ag STl & £ averd ad
fraftafi g 1 Yamm famr s @
7 IUA Tq ATF FY AFARTA AT T
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& 3t s fFar smoa fa o g9 9%
A1 § IHQ SgraT Mfaad 3% 9\ 2 |
W 7fT g SrETa g A a At
A w3 fF T A 27

§t et faw o o s wfee
9 oY &7« %fer grawie @9 fFar
T @7, AR Y P e A
JAH g 9aT T FT LT F % 0
#fer foar s w1 & Sd A fEaar
Sreqea Ffer @ A faaT s
Hfee & | AR e ww g7 g
ghFTw fyemmr

ot QuEdEE grad oMt e S A
Faray fF g 99 &1 9%q & fawi fw
TS &g g1 | & A A g fR g
T I, aferr, qF H)T afr=w ¥ e
f 93at # & sgr O adr g 7

st wmwEe fas c # T A1 g A
qavar, ar mge & ww FvAr g 0 # ¥ 7
8 aamar fF Fg 9.F 0¥ & sgi o
atg\afm g a2 fF 3g
oy & famd v ot § g owRw #®
g aFd & | e g7 wam ¥ wHrd §
agT g% TRW ¥ AT Ay miww ot 8
| o & fee gt § aE @
2T & # 10T 2

st e T et 97 1 fagger
FTee wfFwT &1 fiq° T # 7@ w7
fod q¥ qgw gd o, SA Farar A g fE
faregee Free #1 Fasges gew & &7
& & qed & 1 T W AT A et
A% WEFT F T TR A F10 F@ § |
T 9 WK FER F A W@ A
3% ¥ foa i &Y agraar &
37

ot ww e fanr: qg T R
fF 39 fram, 39 freges Fee & @
W 3G i T Ao WA §
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foret % g 2T G FT AV AT @I |
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Shri Dinen Bhattacharya: May 1
know whether, in view of the fact
that it will take some time to bring
out the report, and in the meantime,
so far as the reports go in the West
Bengal portion indebtedness of pea-
sants is going up at a high speed, to
check this indebtedness, Government
have any plans so that the peasants
are not forced to sell their very small
lands which they have up till now?

Shri Shyam Dhar Misra: From the
records this is not confirmed; but co-
operative credit in West Bengal un-
fortunately is one of the lowest. West
Bengal is one of the four eastern
States where the co-operative credit
is almost very low. If there is any
specific area in which there is a trend
for going up, 1 cannot say.

Shri Ranga: What has been the
experience according to the informa-
tion of the Government—the State
Governments and also the Ministry of
Food and Agriculture here in regard
to the repayment capacity of farmers
for the loans that have been advanced
to them by way of purchase of seeds,
manure, equipment and various other
things? Have they been repaid in a
large measure, by more than 75 per
cent, within the period? Has the
period not bezen extended? My infor-
mation is it has been extended in very
many States. What is the Govern-

ment's experience?

Shri Shyam Dhar Misra: The over-
dues on the co-operative loans today
are about 24 to 25 per cent, which
means that about 75 per cent in the
whole country is repaid annually.
Unfortunately, this overdue figure has
come to 25 per cent because of large
overdues in some States and as a result
the overdues position is very alarm-
ing. Sometimes it has to be extended.
But regarding the utilisation, I cannot
be very previse.
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Shrimati Renuka Ray: I would like
to know whether any surveys have
been made to find out specifically how
much of rural indebtedness is due to
the rural people having to take loans
from money-lenders at high interest
rates because the Government loans
do not arrive in time,

Shri Shyam Dhar Misra: Exactly
on this question the Rural Credit
Survey Report was made in 1954, and
it indicatcd that by the end of 1953-54,
only thre: pzr cent of the credit given
to the cultivators was through co-
operatives. That is, out of Rs. 750
crores given to cultivators only 7 to 8
crores of rupees were through co-
operatives. But by the end of last
year, as I said, this figure came to
Rs. 268 crores.

Shrimati Renuka Ray: My question
has not been answered. My question
s how much loans are made by
money-lenders or how much of
indebtedness on the part of the rural
people is duc to moncy-lenders who
lend money at huge profits, because
Government loans do not reach them
in time.

Shri Shyam Dhar Misra: The Gov-
ernment loan is only taccavi loan.

Mr. DeputY-Spgaker: How much of
it comes from money-lenders?

Shri Shyam Dhar Misra: More than
50 per cent from the money-lenders.

Dr. Sarojini Mahishi: May I know
with what objective in view different
agencies have undertaken the socio-
economic survey of the rural areas
and whether there are any terms of
reference among the different agencies?

Shri Shyam Dhar Misra: The objec-
tive is to find out the facts and to
place them before the Government
and various institutions that are work-
ing for the purpose of giving more
credit and towards bettering the lot
of the cultivator. That is the object.
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l(a) to (e). A statement is placed
on the Table of the Sabha, [Placed
in library, See No. LT-2062|63].

st TR YW graA AT AT
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Shri Shinde: 1t is being investi-
gated, If the responsibility can be

located on particular individuals,
necessary action will be taken.
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Shri Shinde: It was examined by
experts, Two experts from the
National Dairy Research Institute,
Karnal, were asked to go into the
question. They examined various
samples; it was found that the quan-
tity of the ghee which wag spoiled
wag not adulterated but it had a bad
odour, and it was found that it was
stored in an inappropriate place. The
deep-freeze equipment is necessary
for storing such material. It was
ordered in the year 1862; that equip-
ment hag stil] not peen received. But
it is expected to be received in a short
period.

«ft T ¥a% 9T ¢ HaAT Aglag A
g FTL q0T 1§ LI FT AFFATIF
T EI7 F FTOU @G TAT 4T AT I
FTLOT qE TATEE & foq grivwrs g
T ar ar 37 At F faars fagi
ff gaEAT FAMET 4T O ARG AT
& AT T g 3 & fag IwE
T qrEFET AATE |

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M, Thomas): In fact certain complaints
were received by me from some Mem-
bers of Parliament regarding the
quality of the ghee that is supplied
from the DMS. I asked my Joint Sec-
retary to go and visit the conditions of
storage and report to me about the
same. I found that the conditions of
storage were not satisfactory. In fact,
this butter was stocked in a tempera-
ture of 2 to 4 C, whereas the butter
is to be stored in a minus 10 C con-
dition. That butter had also a high
acidity, but, all the same, it conform-
ed to Agmark standard. However, I
decided that since there had been com-
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plaints and the acidity was rather
high, we should not sell them in tins
as DMS ghee, but only in bulk for fry-
ing purposes and for bakeries. There
is no difficulty for them to use this,
becuuse they are using Agmark ghee
and this conformed to Agmark stand-
ard. But for sales for direct consump-
tion by people I said it should not be
sold as DMS ghee, and it has nct been
sold.

sty FJqTaE A A fF g WAl
q¥g Hg AT 9T A TET F Tl
¥ geed g4 ¥ @ud @ aEifE
AT g4 & FTO7 I [EALT § 7977
FH &G A4 & A T9 FT qE
wFEA o §F AT HT T A0 GAT A
qiferaTie & Fra<l &1 91 W@ AR
IEI S0 oz q97 M fam 697 fy g
g o quq 7

Shri A. M, Thomas: It has nothing
to do with the disconient of the
workers. I already submitied before
the House that the conditions of
storage were not satisfactory. This
buller was lying there for a long time.
Since the deep-freezg equipment was
not available, it could not be stored
in satisfactory conditions.

Shri Bade: My question is whether
it was sold to Members of Pariiament,
at the same price, It had to be thrown
away. It had become rotten and it
had to be threcwn away. I paid Rs. 32.

Shri A, M, Thomas: This ghee
which was produced out of that butter
has not been sold to Members of Par-
liament,

Shri Bade: It was sold. I have got
a sample. I can show it to him.

Mr, Deputy-Speaker: Order, order.

Shri P. K. Ghosh: The Minister said
that there is no arrangement for deep-
freeze in the Delhi Milk Supply
scheme, If it is so, why were not suit-
able arrangements being made to pre-
pare ghee out of the butter before it
deteriorated?
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Shri A. M. Thomas: The quantity
of the ghee which can be produced in
the plant is 1 ton per day. In fact,
there was huge accumulation of but-
ter, because we had to take in winter
period much more milk than was
really necessary for liquid consump-
tion, so that the butter naturally
accumnujated. As far as deep-freeze

equipment is concerned, we placed
the order in November, 1962. There
are the usual delays and it has not

yet been received.

st sreTaTE S < F9T 9 HeT g
5 wega § faarar gar ag Y, fag #
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Shri A, M. Thomas: In fact on a
limited tender basis, we sold this
ghee to one Pyarelal Lakhi Mal, who
took about 25) tons at Rs. 562 per
quintal. The cost of this will come
to Rs. 3,83,500, but we will be realis-
ing Rs. 2,86,620. The rest of the quan-
tity is still with us. It was intended
only for sale to halwais and not for
direct consumption.

Shri H. P. Chatterjee: May I know
how much butter was stored, how
much was sold and how much spoiled
butter remains?

Shri A, M. Thomas: There is no
butter remaining now, In the begin-
ning of September, there was an
accumulation of 43 tons of white but-
ter,

Shri Sinhasan Singh: The Minister
just said that ghee was sold to the
halwais and not for consumption, May
I know for what other purposes it
was sold except for consumption?
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Shri A. M. Thomas: As I said, it was
given to the halwais for bulk consump-
tion. As stated by my colleague, two
experts from the National Dairy Re-
search Institute, Karnal, independent
persons not in any way connected
with the DMS, found that it was suit-
able for use for cooking and frying
purposes. It was given only for that
purpose.

Shri D. C. Sharma: Sir, this ghee is
not fit for human consumption and it
is not fit for use except by the halwais.
May I know what guarantee was
taken from the gentleman to whom
this ghee was sold at cheaper price
that he would not sell it to the ordi-
nary consumer, but he wouid sell it
unly for bona fide purposes?

Shri A. M. Thomas: In fact since
the ghee conformed to Agmark stand-
ards, DMS itself could have sold it.
But we did not want to sell it as
DMS ghee, because it was rather old
and the acidity was rather high. Upto
3 per cent acidity is the tolerable
limit under the Agmark standards, so
that we could have legally sold that
ghee. Whatever guarantee is there
for Agmark ghee, that guarantee is
there for this ghee also.

Shri D. C. Sharma: My question has
not been answered. Was any guarantee
taken from the person who got the
ghee at cut-throat price that he would
use it only for the purpose for which
it was meant and not dump it in the
market?

Shri A, M. Thomas: There is no
question of any guarantee at all
because it conformed to Agmark
standards. Any person can sell ghee
according to the Agmark standards.

Shri Thirumala Rao: May I know
if any quantity of this ghee was sold
to the sweet-meat shops round about
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Connaught Place
where respectable people
dressed ladies eat standing?

Shri A. M. Thomas: I do not know
what distinction should be made bet-
ween well-dressed ladies and others.
This ghee has been examined by
experts and it was found that it was
fit for human consumption; it was fit
for cooking and frying purposes. But
because of the high acidity, we did
not want to sell it as DMS ghee.

Shri P. Venkatasubbaiah: Is it a
fact that the entire thing in the Milk
Supply Scheme is working most ineffi-
ciently not only because of lack of
good machinery, but of personnel also?
May I know whether Government are
going to thoroughly overhaul the
entire thing and put it under proper
management?

Shri A. M. Thomas: I am going into
the entire working of the DMS. Re-
cently I have taken some strong mea-
sures and 1 think the situation will
improve?

Mr. Deputy-Speaker: Next question.

St wgna : Iaead mileq, 'y
AT AT FW 99 F ¥ 1 39 fag qa o
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st wgEw & w5 qw0 @ g4,
afey qa gamar 4df v

Mr. Deputy-Speaker: There are more
important questions also. We have

spent 10 minutes on this question.
Nexi question.

and Queensway
and well-

Production of Cotton
+
j Shri D. 8. Patil:
7\ Shri Bhagwat Jha Azad:

Wil] the Minister of Food ang Agri-
culture be pleased to state:

(a) whether any new pattern has
been evolved by the Central Commo-
dity Committee for increasing the
production of cotton;

(b) whether that pattern has been
introduced in cotton production; and

*480,
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(e) if so, the result thereof?

The Minister of Food in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Apart from the
Integrated Cotton Development
Scheme, which was introduced in the
Second Plan period, a package prog-
ramene for development of cotton has
been taken up in th: current Plaa in
areas possessing high production
potential.

(b) The package programme has
been initiated in all the major cotton
growing States.

(c) The Integrated Cotton Develop-
ment Scheme has been largely instru-
mental in increasing cotton produc-
tion by 177 per cent in 1962-63 over
that of the previous year. The results
of package programme are not yet
known, as it was introduced only
recently.

Shri D. S, Patil: May I know what
is the yield per acre?

Shri A. M. Thomas: The total area
that is now being covered is 19'7 mil-
lion acres and the out-turn has been
53 lakh bales of cotton.

Shri D, S. Patil: Is it a fact that the
yield is the lowest in the world?

Shri A. M. Thomas: It is a well-
known fact that as far as some of our
commodities are concerned, the yields
are very low. But at the same time,
in certain areas our yields compare
very favourable with the records in
any other part of the world, as for
example yields of sugarcane und cotton
in Maharashtra.

Shri Vishram Prasad: May I know
how far we have succeeded in produc-
cing long-staple cotton compared to the
indigenous one and what are the
requirements of the country?

Shri A. M. Thomas: Onez of the
objectives of the integrated plan is
to produce long-staple cotton, In
fact, we want to cover more area with
improved seeds. That is one of the
basic schemes that we are working
out. Our idea is to cover 90 per cent
of the area by improved seeds by the
end of the third Plan.

st oEieE g FRA &
FraTeA F FweAq o A Ao T
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Shri A, M. Thomas: Yes, Sir; this
integrated production programme
takes into account all the cotton-
producing States, including Madhya
Pradesh.

Shri Rameshwar Tantia: May I know
what is the total quantity of long-sta-
ple cotton that we had imported and
what steps will be taken to produce
it in our country?

Shri A. M. Thomas: Our idea is to
become self-sufficient, but it will take
some time. The House very well knows
that we have to import some long-
staple cotton from Egypt as well as
from USA under PL 480.

Shri Rameshwar Tantia: What was
the guantity imported last year?

Shri A. M. Thomas: It is 5 to 6 lakh
bales.

Shri P, R. Patel: May 1 know whe-
ther the price of cotton in our country
is lower than the prevailing price of
such cotton in other countries?

Shri A. M. Thomas: In regard to
other countries, I am not in a position
to say. In our country, recently the
ceiling price for fine Moglai Jarilla
has been raised by Rs. 35 and corres-
pondingly for other varieties aiso.

Shri P. R. Patel: My question was
not that. My question is whether
the price of cotton in our country is
lower than that of the cotton of simi-
lar quality of other countries?

Shri A. M. Thomas: It may be lower.

Shri D, J. Naik: May I know in
which of the districts of the wvarious
States the package programme has
been taken up in regard to cotton?

Shri A. M. Thomas: Krishna and
Guntur in Andhra Pradesh, Ganga-
nagar in Rajasthan, Nanded in Maha-
rashtra and some district in Madras;
it is a long list.

Shri Ramanathan Chettiar: May I
know whether we are abie to increase
the yield of cotton in areas other than
package scheme districts?

Shri A. M. Thomas: As I have sub-
mitted in the main answer, there are
two main schemes-integrated develop-
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ment programme and package pro-
gramme. The integrated development
programme covers all the districts in
all the States whereas the package
programme covers only those districts
where there ijg scope for increased
and intensive development. The two
schemes cover the entire country. The
package programme covers only those
districts wherein we can get the maxi-
mum outturn,

ot A : 77 78 99 ¢ 5 = waw
& Freq ¥ wrST AT 7 A v g
fora & g oF Ty G A F7 e
T ¢ 38 fefewn & fau f& @@l
FeA FET A15 A0 AT FTAA 587 o0
qEAAErATAEr ! afq gl a0 ¥4 g
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Shri A, M. Thomas: I am not aware.

Mr. Deputy-Speaker: It is about
evolving a new pattern of cotton.

Shri Bade: Some pattern has been
made compulsory for some districts
but that pattern is not suitable for
that soil. Therefore, the cultivators
are finding it difficult because they
have to sow that variety.

Shri A. M. Thomas: I have not got
any such report,

Shri Kashi Ram Gupta: Is the
Minister aware of the fact that in
Maharashtra cotton styled as long-
staple cotton gives a yarn of only 30
counts?

Shri Shinde: It is not a correct
statement. The East India Cotton
Association has submitted one report
on that line. That report is basesd on
trade samples. It is not based on
samples from producing arcas.

Reclamation of Chambal Ravines

*481. Shri Surendra Pal Singh:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that a few
months back Government sent General
Manager of Suratgarh Farm, and one
eminent Botanist to the Chambal val-
ley areas with a view to survey the
ravines and to prepare a scheme for
the reclamation of the same for the
subsequent rehabilitation of ex-dacoits
over the reclaimed land; and

Oral Answers
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(b) if so, the recommendations of
the team in this regard?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). Yes; the
late Major-General Mahadeo Singh,
then General Manager, Central Mech-
anised Farm, Suratgarh, and Dr.
K. N. Kaul, Director, National Botanic
Gardens, Lucknow, inspected a por-
tion of eroded lands bordering the
Jumna river in Kanpur district in
U.P. in April, 1963, to consider the
possibilities of setting up a large size
mechanised farm in that area. Major
General Mahadeo Singh did not sub-
mit any report. However, Dr. Kaul
has made certain recommendations.
A statement showing the recommen-
dations made by him is placed on the
Table of the Sabha, [Placed in Lib-
rary. See No. 2063|63].

Shri Surendra Pal Singh: What is
the approximate area of the Chambal
ravines in the States of Uttar Pra-
desh, Rajasthan and Madhya Pradesh

and what is the rate of annual
increase in this land due to erosion
and other factors?

Shri A M. Thomas: The question

of reclamation of ravines is a very
big question. It is estimated that
about 5 million acres are accounted
for by the ravines along Chambal
Jumna basin, 3.5 million acres in UP
and .8 million acres each in Madhya
Pradesh and Rajasthan.

Shri Surendra Pal Singh: May 1
know whether any rough estimate has
been prepared as to what would be
the cost per acre for the reclamation
of the Chambal ravines for cultivation
purposes?

Shri A. M. Thomas: Some survey
has been made but the cost has been
found to be wvery prohibitive, At the
same time, we are attempting to do
something in this matter,
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Shri A. M. Thomas: It was consi-
dered by the team which has been
appointed to look into the question
of setting up a large mechanised farm
and it has been of the view that the
cost of reclamation would come to
about Rs, 600 to 900 per acre, which
iz prohibitive.

Shri Bade: That is not my question.
What is the subsidy that the Central
Government is prepared to give to
the Madhya Pradesh Government for
reclamation because the Madhya Pra-
desh Government is not in a position
to foot the bill by itself? This is a
very important question.

Mr. Deputy-Speaker: Have you got
any information on that point?

Shri A. M. Thomas: As the scheme
involves expenditure in crores of
rupees, it will not be possible either
for the Central Government or the
Madhya DPradesh Government to
undertake it now. In the Second
Plan we had provided Rs. 77 lakhs
and according to that scheme Madhya
Pradesh was to reclaim about 1,500
acres. For that, a sum of Rs 4686
lakhs was set apart.

Shri Kapur Singh: May [ know whe-
ther Government have considered the
obvious desirability of rehabilitating
these reclaimed gentlemen at some
place other than that which was
previously the scene of their some-
what unorthodox activities?

Shri A, M. Thomas: Apart from the
reclamation of ravines for agricul-
tural purposes, dacoit menace can
also be controlled by this. That mat-
ter is engaging our attention. As I
have already indicated, we have made
some provision in the Third Plan for
survey of ravine areas under the
Centrally-sponsored programmes for
which 100 per cent subsidy will be
given by the Central Government.

Shri Kapur Singh: My question has
not been understood at all.
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Mr. Deputy-Speaker: It
arise out of this.

does not

Shri Sham Lal Saraf: May 1 know
if Government contemplate taking up
reclamation of Chambal ravine along
with river basin scheme in the multi-
purpose schemes which are being
taken in hand all over the country?

Mr. Deputy-Speaker;
is about Chambal only.

This question

Shri Sham Lal Saraf: Its basin s
also part of the Chambal river.

Shri A, M. Thomas: There are flood
control measures, soil conservation
schemes, and other schemes intended
to increase the area of cultivation are
there. But the reclamation of the area
under the ravines is a huge task, and
thousands of crores of rupees would
have to be spent.

Shri S. N. Chaturvedi: If the cost
of reclamation is prohibitive, may I
know why large-scale afforestation of
this area is not being undertaken by
the Government?

Shri A. M. Thomas: That is one of
the steps that is being undertaken.

Shri D. J. Naik: May I know whe-
ther any scheme of reclamation of
Chambal ravines for rehabilitation of
landless labourers is under considera-
tion?

Shri A. M. Thomas: As I have indi-
cated in the main answer, this is a
subject of vital concern to all of us.
[ am aware of that fact. But, at the
same time, we have to {ake into
account the cost also. The reclama-
tion of one acre will entail an ex-
penditure of Rs 600 to 900. I do not
think this House will sanction that
.amount,

Shri Radhelal Vyas: In view of the
fact that the very serious dacoit
menace is a long standing one, may
I know whether Government has got
any scheme which may be phased
over a certain period so that the huge
amount that is required for the pro-
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ject can be spent over a period of
years? In that case, a solution can
be found to this long-standing prob-
lem which is defying solution.

Shri A. M. Thomas: I have indicat-
cd in my answer itself that the Gov-
ernment is conscious of the problem.
Government is also conscious of the
fact that it will assist the solving of
the dacoit menace. But, at the same
time, the cost element has also to be
considered. Then, it is not possible to
have this even on a phased program-
me unless we are prepared to spend
thousands of crores of rupees. All
the same, we have made some begin.
ning.
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Shri A. M. Thomas: As far as Rajas-
than is concerned, under the Third
Pian Rs, 10 lakhs has been set apart
to reclaim about 3,000 acres,

Electricity Rates

*483. Shri P. Venkatasubbaiah: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether his attention has been
drawn to the observations made by
the State Ministers of Agriculture at
the conference held in New Delhi on
29th August, 1963 that there should be
a change in the present approach to
electricity rates charged for power
used for agriculturai purpeses; and

(b) if so, the steps being taken to
reduce the rates, in the interests of
increased agricultural production?

The Parliamentary Secretary to the
Minister of Foogq and Agriculture
(Shri Shindi): (a) Yes, Sir,

(b) Government of India have al-
ready been in correspondence with
the State Governments in regard to
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the desirability of bringing down the
rates of electricity for agricultural
purposes. In the light of the obser-
vations of the State Ministers at the
conference held in August last a fur-
ther approach to the States is under
consideration.

Shri P. Venkatasubbaiah: In view
of the fact that the supply of elec-
tricity to rural areas will go a long
way in promoting agricultural pro-
duction, may I know whether this
Government considers the desirability
of advising the State Governments to
subsidise the rates, this Government
bearing the loss?

Shrj Shinde: As has been already
answered, the Government of India is
of the opinion that for agricuitural
production the rate of electricity
should be as low as possible., but the
States have their own economic con-
siderations. All the same, the Govern-
ment of India is advising the State
Governments to see that the electricity
is provided to States at a cheaper rate.

Shri P. Venkatasubbaiah: The State
Governments plead their inability be-
cause of the loss they incur. May
I know whether the Central Govern-
ment propose to give subsidy to State
Governments from their own funds
so as to see that the electricity reaches
the agriculturists at cheap rates?

Shri Shinde: No State Governments
had made this proposal. But all the
same, the economics of the various
schemes or various rates of the con-
cerned State Governments are under
consideration under this Ministry as
well as under the Ministry of Irriga-
tion and Power.

Shri P. Venkatasubbaiah: I would
so far as rural electricity is concerned
like to know whether the per
capita consumption of elec-
tricity in Andhra Pradesh is
lower than that of any other State
and, if that is so, I would like to know
whether any separate allotment is

being made to the Andhra Pradesh
State Government in the matter of
giving more electricity to the agri-

culturists in that area.
1712 (Ai) LSD—2.

AGRAHAYANA 19, 1885 (SAKA)

Oral Answers 3854
Shri Shinde: I require notice for
this.

WRITTEN ANSWERS TO QUESTION
Supersonic Concords

( Shri Bishanchander Seth:
. 4“.J Shri B, P. Yadava:
Shri Dhaon:
(_Shri P. R, Chakraverti:

Will the Minister of Transport be
pleased to state:

(a) whether jt is a fact that a team
of experts went to Rome for the meet-
ing of the International Air Transport
Association held from 7th to 11th
October, 1963;

(by if so, the subjects discussed;

(c) whether it is also a fact that the
introduction of supersonic concords,
the latest commercial planes, on inter-
national routes by Air India was also
discussed; and

(d) if so, the result thereof?

The Deputy Minister in the Ministry
of Transport (Shri Mohiuddin): (a).
Yes, Sir. An Air-India Delegation con-
sisting of their Chairman, General
Manager, Commercial Director and
Regional Manager, Continental Europe,
attended the 19th Annual General
meeting of the International Air
Transpoert Association held at Rome.

(b), A number of subjects of interest
to the International Air Transport In-
dustry including supersonic aircraft
were discussed.

(¢) No, Sir.
(d) Does not arise.

Railway Lino Linking Tripura

Shri Maheswar Naik:
*482. { Shrimati Savitri Nigam:

Will the Minister of Railways be
pleased to state:
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(a) whether the construction of a
railway line to link up Tripura with
the rest of India by surface route has
been completed;

(b) the total cost incurred there-

on;

({c) when passenger services are pro-
posed to be jntroduced; and

(d) the extent to which the railway
will be able to serve the transport
needs of Tripura?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) No Sir. The construction of the
Rail link from Kalkralighat to Dharma-
nagar in Tripura is not yet complete,
but it is expected to be ready for de-
partmental ballast train working be-
fore the end of this month.

{b) Estimated cost of this line is
Rs. 2.3 crores.

(e} The line is expected to be open-
ed for passenger traffic by end of
March, 1964

(d) All the rail traffic that will be
offered to and from Tripura wvia this
new route is expected to be cleare
freely. B

Road Board

{ 8hri Ramachandra Ulaka:
) Shri N. R. Laskar:

7| Shri Dhuleshway Meena:

LShri.mati Savitri Nigam:

Will the Minister of Transport be
pleased to refer to the reply given to
Starred Question No. 473 on the 3rd
September, 1963 and state:

(a) whether Govermment have since
considered the proposa) for setting up
a Road Board; and

(b) if so, the broad features there-
of?

The Minister of Shipping in the Min-
istry og Transport (Shri Raj Bahadur):
(a) and (b) The proposal is still under
consideration. The views of the State
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Governments are being obtained in
the matter.

Co-operative Rice Mills.

( Shri P. R. Chakraverti:
*485./ Shri Sidheshwar Prasad:
[ Shri D. D. Puri:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) the special efforts made to

develop cooperative rice mills;

(b) whether the setting up of co-
operative rice mills has been restrict-
ed keeping in view the development
of hand-pounding industry;

(¢) whether it is a fact that the
Khadj and Village Industries Commis-
sion have selected 77 districts for
developing hand-pounding industries;
and

(d) if so, whether the Centre has
advised the State Governments to en-
rourage the growth of cooperative rice
mills in other districts, besides these
77 selected ones?

The Deputy Minister in the Min-
istry of Community Development angd
Cooperation (Shri Shyam Dhar Misra):
(a) Financial assistance jg provided by
Financial =assistance is provided by
Government for the establishment and
running of cooperative rice mills.
Model blue prints of rice 'mills of
various capacities have been drawn
up and circulaied to state govern-
ments. With a view to assisting co-
operatives in overcoming the difficul-
ties of obtaining licences for setting
up rice mills, the Central Government
has advised the state governments to
‘nvoke Section 18 of the Rice Milling
Industry (Regulation), Act to facilitate
the establishment of cooperative rice
mills in suitable areas.

(b) Yes, Sir.

(c). Yes, Sir.

(d) The State Governments have
been advised to keep in view the re-
quirements of hand-pounding indus-
try, while selecting areas for establish-
ing cooperative rice mills.
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Indian Shipping Companies

186 J Shri B. K, Das:
"7 Shri 8. C. Samanta:

Will the Minister of Transport be
pleased to state:

ta) the extent to which the Indian
Shipping Companies have been able
to carry the tonnage offered by the
State Trading Corporation during
1861-62 and 1962-683; and

(b) whether there were any short-
falls and if so, the reasons therefor?

The Minister of Shipping in the Min-
istry of Transport (Shri Raj Bahadur):
fa) A statement giving details of the
Stute Trading Corporation’s cargoes
allocated tp Indian shipping by the
Shipping Coordination and Chartering
Organisatinns of the Ministry of Trans-
port is laid on the Table of the Lok
Sabha. {Placed in the Library. See
No. LT.—2064/63].

tb) Presumubly the Members arc
referring to the extent of cargoes not
varried by Indian ships. The reason
for this is that the quantity that can
be carried by Indian shipping is neces-
sarily limited by the availability of
Indian vessels in the positions requir-
ed from time to time und the prefer-
ence Lhat the Indian Shipping Com-
panies themselves might show  for
other cargoes, e.g., better freighted
cargo clsewhere.

Germap Aid to Co-operative Sector

[ Shri Raghunath Singh:
“487.4 Shri Vishwa Nath Pandey:
| Shri P, C. Bortoah:

Will the Minister of Community
NDevelopment and Cooperation be
pleased tp state:

() whether i{ is a faci that the
German Consumers Co-operative

Conference, Hamburg will assist fin-
ance and carry through rural projects
in the Cooperative sector under the
‘Help India Action Programme’; and

(b) if so, the nature of help to be
provided?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shrj Shyam Dhar Misra):
1) Yes, Sir,

(b) Assistance will be mainly in the
form of technical expertise and of
machinery and equipment not nranu-
factured in the country and not avail-
able against rupee payment.

wrE TeA

J st fawwra otda
\_sit wremitfaer wwi

a1 afcag w41 7 A A FO
9

(%) =ar ag 79 & f& Aqal qaT
FT a9 790 ¥ 710§ 704 gt q9A ®
=7 i fawfag F & fog ofmm ot
AT gTAT A FETHAT I F AT E

(&) afz &, @i faw swc
ATTHAT I R FET A AT

*¥eog

() == "9q ¥ qLETL gT A
FHATEY &Y AT Gr 7

ofeag saem & Alwgw ot
(st oW mee) : (%) o A

(&) =Y (7). 7= =& s&aT

Schog) for Tribal Orientation, Ranchi

*489. Shri Indrajit Gupta: Will the
Minister of Community Development
and Cooperation be pleased to state:

(a) whether a school for tribal
orientation has been instituted at
Ranchi;

(a) if so, the purpose of the school
and the scope of its studies;
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(c), the manner and criteria of
selecting teachers and pupils for the
school; and

(d) whether there are any courses
dealing with study of NEFA tribal
peoples?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) Yes, Sir.

(b) The centre imparts specialised
orientation training in tribal life and
culture to the Block Development
Officers, Extension Officers (Agricul-
ture), Social Education Orgunisers
and Mukhya Sevikas working in the
Tribal Development Blocks, The dura-
tion of the course is 4 months.

(c) The teaching staff is recruited
in accordance with the recruitment
rules approved by the Unlon Public
Service Commission, either on deputa-
tion from the Central|State Govern-
ments or from the open market
through the U.P.S.C. The trainees are
selected and deputed by the respec-
tive State Governments.

(d) There are no special courses
dealing with study of NEFA people.
The curriculum followed at the Centre
provides for study of tribal life and
culture throughout the country.

Agricultural Production

490 Shrimati Jyotsna Chanda:
* 7\ Shri Onkar Lal Berwa:

Will the M:nister of Food and Agri-
oulture be pleased to state:

(a), the findings of the newly consti-
tuted Agricultural Research Team re-
garding the slow rate of mgricultural
production in the country during the
last few years;

(b) whether Government propose to
implement the recommendations of
the Team; and

(e) if so, when and how?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
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Subhag Singh): (a) to (c). The Agri-
cultural Research Review Team set up

by the Government of India have not
vet submitted their report.

Popularisation of Insecticides

*491. Shri D. C, Sharma: Wil] the
Minister of Food and Agriculture be
pleased to state:

(a) the steps taken by Government
to popularise the use of insecticides
among the farmers; and

(b) the expenditure incurred dur-
ing the Third Five Year Plan so far
in this respect?

The Minlster of State in the Minis-
try of Food and Agriculiure (Dr. Ram
Subhag Singh): (a) and (b). A state-
ment is laid on the Table of the Sabha.
[Placed in Library. See No. LT-2065|
63].

Restrictions on Movement of Gur

*492. Shri Krishnapal Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that the
restrictions on the movement of gur
from gne State to another were placed
at a time when cultivators had started
manufacturing the commodity;

(b) whether it is also a fact that
the State Governments were not
consulted before these restrictions
were imposed; and

(¢) whether any of the State Gov-
ernments has protested against this
order and if so, the action taken by
the Centre?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) and (b). Inter-State
movement of gur was regulated from
30th October, 1963 in consultation with
the State Governments.

(e). No, Sir,
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Indian Fisheries Corporation

(Shri Yashpal Singh:

Shri § C. Samanta:
Shri M. L. Dwivedi:
Shri B, K, Das:

Shri Subodh Hansda:
Shri Ramachandra Ulaka:
Shri N. R. Laskar:

Shri Dhuleshwar Meena:
Shrimati Savitrl Nigam:
| 8hri D, C. Sharma:

*493.4

Will the Minister of Food and
Agriculture be pleased to refer to the
reply given to Starred Question No.
315 on the 27th August, 1963 and
state;

(a) whether Government  have
since received the report of the
American firm in regard to the set-
ting up of an Indian Fisheries Cor-
poration; and

(b) if so, the nature of the terms
of collaboration settled?

The Minister of State in the Min-
istry of Food and Agriculture (Shri
A M. Thomas): (a) and (b). A report
containing the recommendations from
the American firm was received on
the 1st October, 1963, The terms of
collaboration are rctill under discus-
sion and it will be difficult to say any-
thing about their nature wuntil the
terms are settled,

Chemicals

*494. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the overall position with regard
to availability of chemicals, both indi-
genous and imported, for combating
crop pests ad diseases;

(b) whether it is a fact that their
cost is beyond the reach of the average
cultivator; and

(c) it so, efforts being made to bring
down the cost?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c). A statement
is placeq on the Table of the Sabha
[Placed in Library. See No. LT-
2066/63].

Freight Rates

( Shri P. C. Borooah:
| Shri Bhagwat Jha Azad:
| Shri Warlor;
Shri Maheswar Naik:
Shri Balkrishna Wasnik:
Shri Sham Lal Saraf:
| Shri H. Siddananjappa:
| Shri P. R. Chakraverti:
| Shri Sidheshwar Prasad:
Shri D. D. Puri;
Shri Vasudevan Nair:

*495.

Will the Minister of Transport be
pleased to gtate:

(a) whether in view of the 12} per
cent increase in the Freight rates by
the India-U.K. Continant Confersnce,
Government have Laken any decision
to protect the interests of Indian
trade; ang

(b) if so, the nature of the decision
taken?

The Minister of Shipping in the Min-
Istry of Transport (Shri Raj Bahadur):
(a) and (b). The Conlerence has since
reduced the freight increase from 12}
to 10 per cent, The yuestion of provi-
ding due protection to sensitive export
commodities is being pursued with the
Conference, Governmen{ will no
doubt take all such steps as might be
necessary from time to time, to protfact
the legitimate interests of Indian
Trade. As a long-term measure steps
are being taken to develop our tramp

fleet,

Income from Tourists

( Shri Subodh Hansda:
Dr. P. N, Khan:
Shri S. C. Samanta:

*496. | Shri M. L, Dwivedi:
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| Shri Yashpal Singh:
| Shri 8. B, Patil:
| Shri Kajrolkar:

Will the Minister nf Transport be
pleased to state:

(a) whether 1t is a fac! that there is
a drop in the number of tourists and
income therefrom since 1960;

(b) if so, the drop in tourist income
in each successive year, and the rea-
song therefor; and

(c) the manner in which Govern-
ment propose to overcome these diffi-
culties?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) The number of tourists arri-
ving in India had been increasing from
vear to vear until 1962 when there
was g decline of 3.9% below the figure
for the previous year (1.34,360 tourists
in 1962 as against 1,39,804 touristg in

1961), Earnings of foreign exchange
from tourism, as estimated by the
Reserve Bank, had been increasing

from year to year up to the end of
1960. However, the Reserve Bank's
estimates of earnings for 1961 (calen-
dar yvear) have shown an actual dec-
line.

(b} According to the Reserve Bank's
estimates, Rs 1849 lakhy was earned
in foreign exchange in 1961, showing a
decline of 10.1% belcw the figure for
1860 when an amount of Rs. 20.56 lakhs
in foreign exchange was estimated. Tt
is not easy to ascertain with any pre-
cision the causes of decline in earnings
from tourists. In the first place, the
earnings from tourists have to be esti-
mated on the basis of sample surveys
of remittances and voluntary informa-
tion obtained from tourists and there
is always room for some variationg ari-
sing from the type of samples offer-
ing. Secondly since tourists spend
their money in a varlety of ways and
also bring or acquire the requisite
finance in a variety of ways, it is not
easy to locate particular factorg for
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the decline in earnings. There is reason
to believe, however that some leak-
age of foreign exchange is tuking
place.

(e) The question of increasing ear-
nings in foreign exchange from tou-
rism by attracting more tourists has
recently been examined by an Ad
Hoc Committee ang the various recom-
mendations of this Committee aie
under active consideration of the Goy-
ernment,

Navigaiion in Dhuleswari River

[ Shri Ramachandra Ulaka:
Shri N, R, Laskar:
‘131. { Shri Dhuleshwar Meena:
. Shrimatj Savitri Nigam:
|_ Shrimatj Jyotsna Chanda:

Will the Minister gf Transport be
pleased to refer to the reply given to
Starred Question No. 593 on the 10th
September, 1963 ang state:

(a) whether the scheme sent by
Assam  Government to ‘make river
Dhuleswari in Mizo Hills navigable,
has since been considered by Gov-
arnment; and

tby if so. the result thereof?

The Minister of Shipping in the Min-
istry of Transport (Shri Raj Bahadur):
ta) and (b). The scheme is still under
consideration.

Fire in Collicr “Bharat Veer”

[ Shri Raghunath Singh:
’493.{ Shri P. Venkatasubbaijah:
| Shri Balakrishnan:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that Bharat
Veer the 7,000 ton collier which ran
aground on the 21st October, 1963 near
Tiruvottiyur about five miles from
Madras caught fire the same day; and

(b) if so, the cause of fire?

The Minister of Shipping in the Min-
istry of Transport (Shri Raj Bahadur):
(a) Yes.

(b) The cause of fire in S.S. “Bharat-
veer" will be known only when the
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report of preliminary enquiry which
is being held under section 359 of the
Merchant Shipping Act, 1958, is avail-
able.

Express Letters

[ Shri Ramachandra Ulaka:
Shri N. R. Laskar:

Shri Dhuleshwa, Meena:
Shrimati Savitri Nigam:
I Shri Rishang Keishing:

'L Shri M. G. Thengondar:

*499,

Wil] the Minister of Posts and Tele-
graphs be pleased to refer to the reply
given to Starred Question No. 321 on
the 27th August, 1963 and state the
decision taken in regard to the propo-
sal for improving the system of de-
livery of cxpress letters?

The Deputy Minister jn the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): Distinctive E.D. envelopes
will  be made available shortly.
Specia) bags and covers for carrying
E.D. articles will also be brought into
use with a view to ensuring the quick
transmission of E.D. letters

Tele-Communication jn Assam

!" Shri P. C. Borooah:

| Shri Ramachandra Ulaka

| Shri Dhuleshwar Meena:
500. { Shri N, R, Laskar:

| Shrimati Savitri Nigam:

| Shri Bade:

| Shri Kachhavaiya:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) the cost and salient features of
the project to establish a microwave
system of tele-communications in
Assam;

(b) whether foreign collaboration
has been secured in connection with
this project; and

(c) if so, with whom and the terms
thereof?

The Deputy Minister jn the Depart-
ment of Posts and Telegraphs (Shri

]

Bhagavati): (a) The microwave sche-
me being executed will provide large
numbers of high grade telephone cir-
cuits using extremely high radio fre-
quencies. The gcheme provides for ins-
tallation of special equipment, masts
and aerials at 26 stations along the
route. The estimated cost of the pro-
ject is Rs. 165 lakhs.

(b) and (c). The equipment requir-
ed for this project has been ordered
op M!s Nippon Electric Company of
Japan as a result of selection from
global tenders. No manufacturing col-
laboration is involved.
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Electrification on N. E. Rallway

1338. Shri Sarjoo Pandey: Will the
Minister of Railways be pleased to
state:

{a) the names of the stations propos-
ed to be electrified on the North Eas-
tern Railway during 1963-64; and

(b) the names of the stations on the
said railway electrified dquring first
year of the Third Five Year Plan?

The Deputy Minister in the Ministry
of Railwayg (Shri S. V. Ramaswamy):
(a) and (b). A Statement is laid on
the table 'of the House. [Placed in
library. See No, LT-2067|63].

Raj Maha] Ghat Ferry Tickets

1339, Shri C. K. Bhattacharyya: Will
the Minister of Transport be pleased
to state:

(a) whether hig attention has been
drawn to the issue of tickets priced in
‘annas’ and not in ‘naya paisa’ in the
ferry service running on the Ganga
between Rajmahal Ghat (Bihar) and
Manikchanghat (West Bengal); and

(b) whether this is permissible?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). No, Sir. But
the information 1s being collected.
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Integral Coach Factory

1340, Shri Rama Chandra Mallick:
Will the Minister of Railways be
pleased to state:

(a) the number of quarters already
constructed for the employees of the
Integral Coach Factory (Madras) till
the end of October, 1963;

(b) the tota] amount gpent for those
quarters;

(c) the number of workers provided
with quarters up to date;

(d) the number of quarters still

under construction; and

(e) the number of workers who will
be provided with quarters during 1964-
657

The Deputy Minister in the Ministry
of Railways (Shri 8. V. Ramaswamy):
(a) 951 + 1 barrack.

(b) Rs. 82,21,571.
(c) 990,
(d) 196 Units.

(e) 288.
Package Programme in Thanjavur
District

1341, Shri V. Thevar: Will the Min-
ister of Food and Agriculture be pleas-
ed to state the average amount ear-
marked for expenditure per acre under
the package programme being imple-
mented in the Thanjavur District,
Madras State?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): The outlay on the
Intensive Agricultural District Prog-
ramme (Package Programme) is not
earmarked on per acre basis. The
total cost on the programme is deter-
'‘mined on the basis of the expenditure
on its various component items like
additional gtaff, tra‘ning, scientific de-
monstrations, implements programme,
programme for production and distri-
bution of quality seeds, soil test-
ing and information etc. The total
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amount thus provided for the Inten-
sive Agricultural District Programme
in Thanjavur District for the entire
period of the programme (1960—66)
is Rs, 100 lakhs. This does not include

short and medium term credit made
available to the cultivators through
cooperatives.

Cooperative Farming Advisory Board

1342. Shri M. P, Swamy: Will the
Minister of Community Development
and Cooperation be pleaseq to state:

(a) the composition and functions of
the Co-operative Farming Advisory
Board; and

(b) the States which have not con-
stituted this Board so far?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri Shyam Dhar Misra):
(a) The composition and functions of
the National Cooperative Farming Ad-
visory Board are given in the notifica-
tion placed on the table of the House.
[Placed in Library. See No. LT-2068|
63].

(b) All the States, except Orissa,
have formed State Cooperative Farm-
ing Advisory Boards, In Orissa a
Standing committee on cooperative
farming of the Orissa State Coopera-
tive Council has been constituted.

Allotment of Quarters to Railway
Staff

1343. Shri M. P, Swamy: Will the

Minister of Railways be pleased to
state:
(a), the number of applications

pending disposal for put-of-turn allot-
ment of residential quarters to Rail-
way staff, zone-wise; and

(b) the reasons for delay in provid-
ing residentia] quarters to the staff
even on medical grounds.

The Deputy Minister jn the Ministry
of Railways (Shri S, V. Ramaswamy):
(a) A statement is laid on the table
of the House [Placed in Library. See
No. LT-20898/63].

(b) Paucity of quarters ear-marked
for out-of-turn allotment quota,
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Stations on Central Railway
1347. Shrimati Vijaya Raje Scindia:

Will the Minister of Railways be
pleased to state:

(a) the monthly amount spent on
halt stations on Central Railway;

(b) whether it is a fact that in
respect of stations which are run on
. contract system, the contractor is paid
commission monthly;

(c) whether it is also a fact that
contractors are not taking any steps
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to improve the conclitioﬁs of these
stations; and

(d) if so, the steps being taken to
remove the difficulties faced by the
public?

The Deputy Minister in the Minis-
try of Rallways (Shrl S, V, Rama-

swamy): (a) The average monthly
amount spent by the Central Railway

on the contractor-operated halts
functioning during 1962-63 is
Rs, 13,646:01 nP.

(b) Yes.

(¢) The responsibility for improving
conditions of halt stations is of the
iailway Administrations and not of
the contractors.

id) Halt stations are normally pro-
vided with certain basic amenities.
Railway Administrations also provide
additional facilities at halts where
found justified.

Land Reclamation near Chambal

1348. Shrimati Vijaya Raje Scindia:
Will the Minister of Food and Agri-
culture be pleased to state:

ta) whether Government have re-
ceived any scheme from the Govern-
ment of Madhya Pradesh regarding
land reclamation scheme near Cham-
bal; and

(b) if so, the details of the scheme
and when it will be implemented?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes.

(b) The scheme envisages reclama-
tion of 45,000 acres of ravine lunds
in Chambal area during a period of
3 years at an estimated cost of
Rs. 1107 lakhs, Of the total area
36,000 acres are top lands and are to
be treated by contour bunding and
9,000 acres are shallow revines to be
developed for agricultural purposes
by terracing and construction of soil
saving dams. The work will be taken
up by the State Government next
year,
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Telephone Exchange at Bhander

1349 Shrimati Vijaya Raje Scindia:
Wil] the Minister of Posts and Tele-
graphs be pleased lo state:

(a) whether there is any proposal
to instal a Telephone Exchange in the
Town of Bhander, District Gwalior;
and

(b) if so, the steps taken in  the
matter so far?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No.

(b) Does not arise,

Telephone in Lohar

1350. Shrimati Vijaya Raje Scindia:
Will the Minister of Posts and Tele-
graphs be pleased to state the stage
in regard to the proposal to instal
telephone system in the Tehsil Head-
quarters town Lohar, District Bhind?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): A long distance P.C.O.
has been approved for Lohar. This
will be installed on receipt of stores.

Automatic Telephone System in
Gwalior

1351, Shrimati Vijaya Raje Scindia:
Will the Minister of Posts and Tele-
graphg be pleased to state:

(a) whether there is a proposal to
mstal automatic telephone gystem in
Gwalior;

(b) if so, when; and

(c) the progress made in the matter
so far?

The Deputy Minister in the Depart-
ment ‘of Posts and Telegraphs (Shri
Bhagavati): (a) Yes.

(b) By about 1967.

(c) The building plans have been
approved and the estimate is under
sanction, Specifications for supply of
Equipment have been issued.

Development of Agriculture

1352. Shri M. G. Thengondar: Will
the Minister of Food and Agriculture
be pleased to state:

{a) the amount of financial assist-
ance given to the  Madras Govern-
ment for development of agriculture
under the “Package Scheme” during
1961-62 and 1962-63; and

tb) the financial assistance given to
other States, State-wise, during the
above period?

The Minister of State in the Mindsiry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). A
statement is laid on the table of the
House, [Placed in Library. See No.
LT-2070/63].
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Post Offices in Himachal Pradesh

1354. Shri J. B, S. Bist: Will the
Minister of Posts and Telegraphs be
pleased tp state:

(a) the number of post offices
opened in Himachal Pradesh in 1862-
63; and

(b) the number of post offices in
Himachal Pradesh at present, divie
sion-wise?
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The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri

Bhagavati): (a) 42,

(b) No. of P.Os as
on 31-10-1963

Ambala Division 91

Gurdaspur “ 51

Hoshiarpur " 7

Kangra " 199

Simla ” 341

Credit given to Agriculturists

1355, Shri Shree Narayan Das: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state:

(a) the extent to which and the
manner in which cheaper credit has
been made available tp the agricul-
turists through warious agencies in
the current year;

(b) whether there has been any
change in the basis of which credit-
worthiness of agriculturists is consi-
dered; and

(c) if so, the precise nature of such
change?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) Short and medium term credit is
made available by the primary agri-
cultural credit societies at the wvillage
level. The total loans advanced by
them to the agriculturists in 1860-61
were of the order of Rs. 202'75 crores,
and it was estimated that this had
gone up to nearly Rs, 228'00 crores in
1961-62. Long term loang to agricul-
turists are provided through land
mortgage banks, Long term loans
outstanding at the end of 1961-62 were
Rs, 3778 crores and the provisional
estimates for 1961-62 were Rs. 4950
crores. Besides, the state govern-
ments were also advancing takavi
loans directly to agriculturists, A
sum of Rs, 40-97 crores was advanced
by the state governments in 1960-61
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as takavi loans. The present policy
is that takavi loans for normal pro-
duction purposes should generally be
routed through cooperatives according
to a phased programme,

(b) and (c), On the basis of the
recommendations of the Committee on
Cooperative Credit (1960) state gov-
ernments have been advised to en-
courage cooperatives to give short and
medium term loang upto Rs, 500 on the
basis of actual production require-
ments and repaying capacity without
insisting on mortgage of immovable
property.

Lift Irrigation in Ladakh

1356, Dr. L. M. Singhvi: Will the
Minister of Food and Agriculture be
pleased tp state:

{(a) whether Government have
considered or finalised any scheme of
lift irrigation in Ladakh;

(b) whether any blue-prints have
been drawn and any time-table of
targets fixed for implementing such
proposals; and

(c) the tota]l capital outlay and the
benefits to be accrued from such
schemes?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A, M. Thomas): (a) Under the revised
procedure for rendering financial
assistance to State Governments in-
troduced from the year 1858-59 Cen-
tral assistance admissible to each State
Government is sanctioned in bulk for
schemes under the Head—“Agricul-
ture Production” which inlcudes minor
irrigation and land development, It
is for the State Government to select
the areas in which various schemes
are to be implemented and to work
out the details thereof. The requir-
ed information has however been
obtained from the Government of
Jammu and Kashmir, The State Gov-
ernment have informed that they
have not so far considered or finalised
any scheme of lift irrigation in
Ladakh.

(b) and (c), Does not arise.
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D.T.U. Dues to ND.M.C,

Shri Vishram Prasad:
Shri R. G. Dubey:

Will the Minister of Transport be
pleased to state:

1357.

(a) whether it is a fact that
N.D.M.C, has demanded from D.T.U.
a sum of Rs. 1,20,000;

(b) whether it is also a fact that
the Chairman, N.D.M.C, has threaten-
ed to take direct action against D.T.U.
in case of failure to pay this amount;
and

(e) if so, the action taken in the
matter?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes. According to
the information furnished by the New
Delhi Municipal Commultee, the D.T.U.
owes the Committee a sum of
Rs. 1,91,850 towards tehbazari in res-
pect of its Bus Queue shelters locat-
ed on Municipal land in New Delhi
for the period ending 31-10-63.

(b) and (¢). The Delhi Transport
Undertaking was informed by the
New Delhi Municipal Committee that
if the Undertaking failed to pay the
dues, necessary action would be taken
to realise the dues and to remove the
gueue shelters within its jurisdiction.
However, the Committee reports that
it is now proposed to settle the
matter by mutua) agreement and
consultation.

W & @ W e W e

st wiiwrcaT &7
Uil ool Y

T W a7 wiw Wt 98 qan
®r FU FGT FE

ks,

(%) s ag a9 g fr gowT &
TE AT dIEW qFA Y A i
fae Fr

(=) afz g, @t =7 woew &
fa ot ofw fraa &Y T &

() zg v fr= fom oY
9% ATOW A1 T & AR

(=) Tav gad WY A IE &7 ®AT
qar g ?

Ty war $fw Fww § e s
(wo wm g foy) : (%) ofrai
Wi Ffy e afewg & swgEa
fraawr @Y #1 feed & faaC R
g7 & I F weAUT FW ¥ foe oF
gafaa ogaaE G 59T FY § )
s wfafam, o sl o
#F frmwaor & ferg semrane saeT ¢ Y
& WX g frag &9 ¥ 93 999 9%
gfwqE J979 § W 99 & € 1

(@) wrdm  Ffw  sEEu™
ofteg & 9 w84, qexe ¥ 39 A,
985y TF 39 gufaq grem & fog
3,5%,89o®Td &1 Tfw #1 AL AT
TS g & g A8 F fager
% fay waw gf F=wfwal & qox
&1 s feer wrw s 24 ¢

(7) 7€ wwfaad  sEeET QYo
9T FeEi & 99 @ § wqia Aferarr
(4T ), FYT (ST WRW), LFTAR
(W 93W), FrEge (wETE) A
Tt (mrag) 1 9@ F fadw #
sifsrar= s &t Tt /YT e e}
¥oaamy @

(%) o7

Zila Parishads

1359, Dr, L, M, Singhvi: Will the
Minister of Community Development
and Cooperation be pleased to state:
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ta) whether Government are aware
that there are built-in organizational
and functional shortcomings in the
constitution of and the powers vested
in Zila Parishads in certain States:

tb) if so, whether Government have
drawn the attention of the State Gov-
ernments concerned to this: and

(c) their reaction?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam  Dhar
Misra): (a) Of the 11 States in
which Panchayati Raj is under imple-
mentation, in only 5 States viz.
Rajasthan, Andhra Pradesh, Madras,
Mysore and Assam, has the system
been in force for over 3 years. While
it is yet too early to say categorically
whether there are any inherent
shortcomings in the constitution and
powers of Zila Parishads, the experi-
ence gained so far indicates that the
Zila Parishad has tended to become
ineffective, where it is a mere advi-
sory and coordinating body, without
any specific executive responsibilities.

(b) and (c), The problems that
arise in the implementation of Pan-
chayati Raj are under constant review
and the Ministry assists the State Gov-
ernments in identifying the problems
and in working out solutions on the
basis of All-India experience. In
Mysore and Assam several aspects
relating to the working of Panchayati
Raj have been studied by State-level
committees and their reports are being
examined by the respective State
Governments, In Rajasthan a State-
level committee is now engaged in
studying various aspects of Pan-
chayati Raj, including the organisa-
tion of Panchayati Raj institutions at
different levels,
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Telephone Exchanges in Rajasthan

1361. Dr. L. M, Singhvi: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) whether it is proposed to con-
vert any of the existing telephone
vxchanges in Rajasthan into autom :t
cxchanges;

(b) whether it is proposed to auto-
matise Jodhpur Exchange and also
expand telephone facilities there in
the near future;

(c) if so, the number of new tele-
phone connections proposed to be
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sanctioned during the next two years;
and

(d) the number of applicants on
the waiting list at present at Jodh-

pur?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes.

(b) Yes,

(c) About 600 new connections in
the State,

(d) 545 on 30th September, 1963.

Seed Saturation Scheme

1362. Shri Vishram Prasad: Will
the Minister of Food and Agriculture
he pleased to state:

(a) whether it is a fact that seed
saturation scheme is being imple-
mented by Government to saturate
the entire area by improved ‘A’ class
seed;

(b) if so, the quantity of foundation
seed produced and preserved by Gov-
ernment agencies last year for distri-
bution amongst the cultivators this
vear, particularly in UP.; and

(¢) the area so far saturaled and
the area to be saturated during the
rest of thisg year?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) With the finan-
cia] assistance given by the Govern-
ment of India State Governments
have set up Seed Multiplication
Farms for the production of founda-
tion seed and for the saturation by
stages of the entire area by improved
seeds,

(b) The Government of Uttar Pra-
desh have stated that 1,91,064 maunds
of foundation seed was produced and
preserved by Government Agencies
last year for distribution to the culti-
vators during this year (1963-64).

(c) 202.71 lakh acres under differ-
ent crops have been saturated with

improved seeds in Uttar Pradesh upto
1962-63. The area to be saturated
during the rest of this year will be
worked out by the State Government
as soon as final Rabi distribution
figures are available.

Literature on Chinese Aggression

1363. Shri Yashpal Singh: Will the
Minister of Community Development
and Cooperation be pleased to state:

(a) whether the Publicity Division
of his Ministry has taken any steps to
publish the literature in the region
languages to enlighten the villagers
regarding Chinese aggression; and

(b) if so, the amount spent so far
in thig connection?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam  Dhar
Misra): (a) At this Ministry's inst-
ance, publicity material on certain

aspects of the emergency relating to

the Community Development and Co-
operation programmes has been issued
through the Ministry of Information
and Broadcasting. Besides, this Minis-
try has also published a pamphlet in
Hindi on the Village Volunteer Force.
The Ministry is also assisting the
States in producing a pamphlet each
on V.V.F. and Defence Labour Bank
in the regional languages.

(b) Rs. 3,40,230 approximately.

Study Team on Panchayati Raj

1364. Shri Yashpal Singh: Will the
Minister of Community Development
and Cooperation be pleas>d tu state:

(a) the total allocation made to the
study team on Panchayati Raj in the
country during 1962-63 and 1963-64 so
far:

(b) the amount spent up to date;
and

(¢) when its recommendations will
be implemented all over the country?
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The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) During the years 1962-63 and
1963-64 the following three Study
Teams examined problems relating to
the position of Gram Sabha in Pan-
chayati Raj Movement:

(i) The position of Gram Sabha in
Panchayati Raj Movement;

(ii) Panchayati Raj Finances:

(i) The position of Gramm Sabha in
Procedure of Panchayati Raj
institutions.

No specific budget allocations were
made in respect of these Study Teams.
The penditure was met out of the
headguarters budget of the Ministry.

(b) The amount spent by the Gov-
ernment of India on these Study
Teams is Rs 44,109.40.

(c) The recommendations of the
Study Team on Gram Sabha and the
Study Group on Budgeting and
Accounting Procedure of Panchayati
Raj institutions were forwarded to the
States on 18th June, 1963 and 21st
August, 1963 respectively. Several
recommendations made by these
Teams have been accepted by the State
Governments and are in different
stages of implementation. The recom-
mendations of the Study Team on
Panchayati Raj Finances were sent to
the States on 30th August, 1963. The
Government of Madras have taken
decisions about implementing some of
the recommendations, In the remain-
ing States the report is still under
consideration.
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National Co-operative Development

Corporation
1370. Shri Surendra Pal Singh:
Will the Minister of Community

Development and Cooperation be
pleased to state:

(a) whether it is a fact that the
tunds made available by the National
Cooperative Development Corporation
o the Punjab Government have been
misused; and

(b) if so, the corrective steps taken
by the Centre to prevent recrudescence
of such an irregularity and whether
any efforts are being made to ensure
the refund of sums due to it at an
early date?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) and (b). The National Coopera-
tive Development Corporation sanc-
tions funds to state governments for
assisting  cooperative societies for
warious purposes according to an
approved pattern. The officers of the
Punjab Government and the Accoun-
sant General, in the course of their
inspection and audit, noticed some
sases of misutilisation and/or non-
wtilisation of funds by societies. The
Registrar of Cooperative Societies
Punjab thereafter took steps to get
the irregularities rectified and in some
cases obtained refunds of moneys not
properly utilised by the societies. The
National Cooperative Development
Corporation, in turn, has written to
the state government for a propor-
tionate refund of the amounts provid-
ed by the Corporation.
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Uneconomic Crops

Shri S. C. Samanta:

Shri Subodh Hansda:

Shri M. L. Dwivedi:
LShri P, Venkatasubbaiah:

Will the Minister of Food and Agri-
culture be pleased to state:

1371,

(a) whether any survey has been
made as to find out the crops which
are becoming uneconomical to farmers;

(b) if so, the names of those crops;
and

(c¢) the remedial measures Govern-
ment propose to take or are taking to
avoid such uneconomic conditions?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No such survey
has been conducted so far.

(b) Does not arise,

(¢) The measures envisaged in the
Plan particularly those relating to
extension of credit facilities and
guaranteeing of minimum prices aim
at avoiding conditions uneconomic to
farmers.
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Effect of Music on Plants

 Shri Koya:
1373, 1 Shri M. P. Swamy:

Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether Government have con-
ducted any research on the effect of
music on plants; and

(b) if so, the result of experiments?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Yield
trials were conducted at the Indian
Agricultural Research Institute, New
Delhi and the Central Rice Research
Institute, Cuttack with seeds that were
pretreated with sound waves (music).
The results obtained indicated that the
crop raised from music treated seeds
did not give higher yield than that
raised from untreated seeds.

Railway Lines in Mysore

1374. Shri Sivamurthi Swamy: Will
the Minister of Railways be pleased
to state:

(a) whether any representation has
been received from the Government
of Mysore to connect the Kottur-Hari-
har Line, the Hubli-Karwar Line and
the Raichur-Koppal line;

(b) if so, whether any final survey
works in those proposed lines has been
eompleted; and

(c) the mileage of railway lines
which have been laid in the State of
Mysore since Independence?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The Mysore Government
had included in their recommendations
for construction of new lines during
the Third Five Year Plan the proposal
tor the Kottur-Harihar, Hubli-Karwar
and Raichur-Gadag new railway lines.

(b) None of these proposals is
imcluded in the Railways’ programme

of construction of new lines for the
Third Plan.

(¢) Construction of 158 miles of new
lines falling in Mysore State has been
included in the Third Plan and has
been taken up. Work in respect of
Bangalore-Salem Railway line is in
progress.

Shipping Services

1375. Shri Warior: Will the Minister
of Transport be pleased to state:

(a) the total tonnage of freight
carried by Indian ships during 1962-63
so far in (i) coastal trade and (ii)
overseas trade; and

(b) the gross foreign exchange
earned from overseas trade by Indian
vessels during this period?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). The informa-
tion is being collected and will be laid
on the Table of the House in due
course.

Claims registered in Southern Railway

1376. Shri Warior: Will the Minis-
ter of Railways be pleased to state:

(a) the number of claims registered
in the Keraia Region of the Southern
Railway in 1962 and 1963 so far and
the total amount of these claims;

(b) the number of claims settled;

and

(¢) the number of claims that are
pending disposal for two years, one
year, six months, and three months
respectively?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). As Railways do
not maintain claims statistics on state-
wise basis, the information is not being
turnished.

Loan to Agricultural Societies

1377. Shri Sivamurthi Swamy: Will
the Minister of Community Develop-
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ment and Cooperation be pleased to
state:

(a) the amount of loan sanctioned
by the Reserve Bank for agricultural
societies in the country since the
Emergency was proclaimed, State-
wise;

(b) the amount actually distributed
to the agriculturists during the same
period;

(¢) whether any special loan facili-
ties for the foodgrain growers have
been provided; and

(d) if not, the alternative machinery
to advance loans to the foodgrain
producers?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) and (b). The Reserve Bank of
India does not sanction loans directly
to agricultural societies, but provides
financial accommodation to State Co-

operative Banks by fixing credit
limits every year on behalf of the
various central cooperative banks

affiliated to them which in turn finance
the agricultural societies. A state-
ment showing credit limits sanctioned
to the State Cooperative Banks in
1962-63 and in 1963-64 (upto 5th Nov-
ember, 1963) and amounts drawn by
them laid on the Table of the House.
[Placed in Library. See No. LT-2071|
63]. The amounts distributed to the
agriculturists by the societies are not
available.

(c) The short term credit limits
referred to above are given to the co-
operative banks at a concessional rate
of 2 per cent below the bank rate and
are available for financing seasonal
agricuitural operations and cover the
requirements of foodgrains growers
also.

(d) Does not arise.

Co-operative Sugar Factory

1378. Shri Sivamurthi Swamy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) wheiher any representation has
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been received from the people of
Anegundi, Kamalpur to give them a
licence to start a Co-operative Sugar
Factory near about Hampi Vijaya
MNagar; and

(b) if so, when; and the action Cen-
tral Government propose to take?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A. M.
Thomas): (a) and (b). Yes, Sir. The
points mentioned in the representation
received in September, 1963 will be
given due consideration while taking
a decision this month on the applica-
tion of this Cooperative.

Cheap Protein Factory

1379. Shri Surendra Pal Singh: Will
the Minister of Food and Agriculture
be pleased to state:

{a) whether there is a proposal
under the consideration of Government
to sct up a factory for producing cheap
protein;

(b) if so, when this project will be
taken in hand and whether offer has
been received from any foreign coun-
try or countries io collaborate in this
venture?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). Two
plants for the manufacture of protein-
rich edible groundnut flour have been
set up, one each at Bombay and
Coimbatore, through the joint colla-
boration of the Government of India,
the UNICEF and two private oil mills.
There is also a proposal, which is in
the preliminary stages of considera-
tion, for the development and popu-
larisation of a low-cost protein-rich
food for weaning and pre-school
children with assistance from the
UNICEF and the World Food Pre-
gramme,

Railway Bridge in Assam

Shri P. R. Chakraverti:
1380. {Shri P. C. Borooah:

Will the Minister of Railways be
pleased to state:
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(a) whether the erection of the
Subansiri River Railway Bridge in
Assam has been completed;

(b) if so, when, and at what cost;
and

(¢) the salient features of this

bridge?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). Not yet. Erec-
tion of all the girders is expected to
be completed during this month. The
cost of the bridge is about Rs. 123
lakhs. Of this the supply and erection
of the girders alone cost about Rs. 42
lakhs.

(c) The bridge consists of 13 spans
of 200 feet girders to metre gauge
main line standard for a single line
M.G. track. The piers have deep well
foundations and are designed to with-
stand broad gauge main line loading.

Tripura-Assam Postal Service

f Shri P. R. Chakraverti:
1381. 1 Shri P. C. Borooah:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether it is a fact that postal
service between Assam and Tripura
had been dislocated in the second week
of October 1963 owing to flooding of
the Kawingarj-Agartala road; and

(b) if so, the period for which the
mail service was suspended/dis-
located?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes. Incessant rains
on the 7th October,1963 caused heavy
flood in certain parts of Tripura dis-
locating postal service between Assam
and Tripura. Landslides and damage
to bridges and culverts had paralysed
all vehicular traffic for a few days and
«arilifting of mails was also not possi-
ble on two days.

(b) Mail Motor Service could not
operate between Agartala and Telia-

mura from T7th to 9th October 1963
and between Teliamura and Dharma-
nagar from 7th to 10th October 1963.
Mails could not be airlifted on the 7th
and 8th October, 1963. The road
became fit for vehicular traffic from
11th October and all Mail Motor Ser-
vices resumed operations from that
date.

Distance Measuring Equipment at
Airports

1382. Shri Raghunath Singh: Will
the Minister of Transport be pleased
to state whether it is a fact that
Bombay, Calcutts and Delhi airports
will be installed with distance measur-
ing equipments to enable aircraft in
flight to know the exact distance to
the air terminal?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
Yes, Sir, as and when the equipment
conforming to the latest specifications
becomes available.

Electrification of Igatpuri-Bhusaval
Section

/ Shri P. R. Chakraverti:
1383. 1Shri P. C. Borooah:

Will the Minister of Railways be
pleased to state:

(a) the progress so far made in the
work relating to electrification of the
Igatpuri-Bhusaval Section of Central
Railway; and

(b) when it is likely to be complet-
ed?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) (i) Abstract Estimate amounting
to Rs. 18'13 crores has been sanction-
ed for the electrification of Igatpuri-
Bhusaval section.

(ii) Civil Engineering survey of the
section has been completed and re-
moval of infringements involving
slewing of tracks in certain locations,
modification to platforms and covered
sheds, shifting of water columns, rais-
ing of foot|road over bridges etc. is
nearing completion.
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(iii) Prepegging plans for 25 kV
overhead equipment have been finalis-
ed. Tenders for the supply and erec-
tion of OHE on section Igatpuri to
Nandgaon will be invited shortly.

(iv) Typical signalling plans and
circuit diagrams have been prepared
while plans for modification to low|
high tension overhead aerial lines are
under preparation.

(v) Power supply arrangements
have been finalised with the Maha-
rashtra State Electricity Board.

(b) The electrification of Igatpuri-
Bhusaval section is being planned in
2 phases. Igatpuri-Nandgaon—Phase 1
is expected to be completed by March
1966 and Nandgaon to Bhusaval—Phase
II by December 1966.

Development of Forests

1384 Shri Vishwa Nath Pandey:
N Shri Balgovind Verma:

Will the Minister of Food and Agri-
culture be pleasd to state:

(a) whether any assistance was given
in 1962-63 or is proposed to be given
in 1963-64 to the Government of Uttar
Pradesh for the development of forests
in the State; and

(b) if so, the amount sanctioned?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) A sum of Rs. 59-34 lakhs as loan
and Rs. 18-42 lakhs as grant was sanc-
tioned to Uttar Pradesh for the State
Forestry and Soil Conservation schemes
during 1962-63. A sum of Rs. 83 lakhs
as loan and Rs. 17°30 lakhs as grant
has been allotted for 1963-64. In ad-
dition, a grant of Rs. 6 lakhs was
sanctioned during 1962-63 and a sum
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of Rs. 5 lakhs has been administrative-
ly approved for 1963-64 for the cem-
trally sponsored scheme ‘Plantation of
fast growing species’.

Schools for Railway Employees in U.P.

1385. Shri Vishwa Nath Pandey:
Will the Minister of Railways be
pleased to state:

(a) the number of schools for im-
parting general instructions to the
children of the Railway employees rur
by the Railway department in the
State of Uttar Pradesh; and

(b) the standard upto which educa-
tion is imparted to the children im
those schools?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) 102.

(b) Intermediate Colleges 2
High Schools 4
Primary Schools %%

Automatic Telephones in U.P.

1386. Shri Vishwa Nath Pandey:
Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) the total number of automatic
telephones in Uttar Pradesh at pre-
sent; and

(b) the number of such telephones
to be installed during 1963-64 and the
places in Uttar Pradesh where they
will be installed?

The Deputy Minister in the Depart-
ment of Posts & Telegraphs (Shri
Bhagavati); (a) 20,730. .

(b) (i) 4,300.

(ii) A statement showing the names
of places in Uttar Pradesh where these
telephones will be installed is laid
on the Table of the Sabha, [Plgced
in Library. See No, LT-2076/63].
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Chupra Kacheri Station

1387. Shri D. N. Tiwary: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
boundary wall built recently at
Chupra Kacheri Station (N.E.) with
kachha drainage has resulted in accu-
mulation of water on the roads special-
ly on feeder roads leading to the
station;

(b) whether Government are aware
that even a medium and mild shower
‘makes the road impassable and pas-
sengers have to wade through knee-
deep water to go to the station; and

(¢c) the steps proposed to be taken
‘to remove the defects?

The Deputy Ministey in the Minis-
try of Railways (Shri 5. V. Rama-
swamy): (a) No, the boundary wall
which has been constructed to prevent
further encroachment of railway land
does not cause accumulation of water,
as a drain has been provided outside
the wall.

(b) As the road side land is uscd
by buses for parking and as a termi-
nus, it has become difficult for the
Railway to maintain the road proper-
ly. The Railway has repeatedly urged
the Civil authorities to get the area
cleared but without any effect.

(c)} It has been decided to relinquish
the road to the State Government for
its proper maintenance.
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Development of Horticulture

1389. Shri Daljit Singh: Will the
Minister of Food and Agriculiure be
pleased to state the amount of grant
and loan to be given during 1963-64
io Punjab State for the development
of horticulture?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): The Punjab Govern-
ment have intimated that they are not
likely to require any Central assis-
tance by way of loan or grant for the
development of horticulture during
1963-64.

Purchases by Posts and Telegraphs

1390. Dr. Melkote; Will the Minister
of Posts and Telegraphs be pleased lo
state:

(a) whether it is the policy of Gov-
ernment to keep for over four years a
gazetted officer in-charge of a Unit of
P&T where over a lakh of rupees are
spent yearly towards purchase of

. spare parts; and

(b) if so, the reasons therefor?

The Deputy Minister in the Depart-
ment of Posts & Telegraphs (Shri
Bhagavati): (a) The amount spent on
spare parts in a P&T Unit does not
affect the period of stay of a Gazetted
Officer in-charge of the Unit.

Gazetted Officers are not ordinarily
to continue in the same station for a
period exceeding four years. If, how-
ever, during this period or in continua-
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tion thereof, an officer is transferred or
promoted to another post in the same
station, he can be retained in that sta-
tion for a period not exceeding six
years. These orders have, however,
been held in abeyance till the 3Ist
March, 1964 due to emergency in order

to minimise expenditure on transfer
TA.

(b) Does not arise.

Teleprinter Operators

1391, Dr. Melkote: Will the Minister
of Pests and Telegraphs be pleased to
state:

(a) whether the per capita turn-
over per hour of teleprinter operators
in wvarious Telegaph Offices in India
has gone down after 1st April 1962;

(b) whether this was due o the
introduction of the ‘incentive system’
in April 1962; and

(e} if so, the steps Government
have taken or propose to take to im-
prove the turn-over?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No.

(b) and (c). Do not arise.

Survey by Forest Rescarch Institute

1392. Shri Hem Raj: Will the Mins-
ter of Food and Agriculture be pleas-
ed to state: :

(a) whether the Central Forest Re-
search Institute has made any survey
of the forest produce industries of the
different States; and

(b) if so, whether a copy of the
survey report will be laid on the
Table?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No. However, a
survey of the forest based industries
was made by this Ministry in 1958 with
the assis‘ance of the Food and Agricul-
ture Organisation as part of  their
regionai etudsy f== the Asia-Pacific
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Region. The results thereof werc in-
corporated in a publication entitled
Timber Trends Study for the Far East.

(b) Copies of the publication
been supplied to the
Library.

have
Parliament

World Bank Loan for Telephone Plant

1393. Shri Daji: Will the Minister of
Posts and Telegraphs be pleased to
state:

(a) whether it is a fact that the
World Bank has sanctioned a loan of
42 million dollars for constructing a
telephone plant; and

(b) if so, the steps taken to imple-
ment the project?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No. The loan of 42
million dollars from the International
Development Association is [or the
purchase of equipment for the tele-
communication development during
the Third Five Year Plan.

(b) Some orders have alrcady been
placed and in some cases tenders have
been invited.

Rice Production

1394. Shri D, C. Sharma: Wil! the
Minister of Food and Agriculture be
pleased to state:

(a) the production programme of
rice for the next 3 years of the Third
Five Year Plan; and

(b) the steps taken in this direztimn?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Rice is
receiving attention in the Third Plan
in the overall programme of increas-
ing foodgrains production through ap-

plication of improved  agricultural
practices including use of [fertilizers
and green manures, etc. The produc-

tion programme of rice for the last
three years of the Third Five Yeur
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Plan and steps taken in this direction
are as follows:—

(i) Intensive rice cultivation pro-
gramme has been taken up under
the Intensive Apgricultural Disirict
Programme in Raipur District in
Madhya Pradesh, Shahabad District
in Bihar, Thanjavur Du':ict  in
Madras, West Godavri District in
Andhra Pradesh, Allepy and Pal-
ghat District in Kerala, Bhandara
District in Maharashtra, Sambal-
pur District in Orissa, Burdwan
District in West Bengal, Mardya
District in Mysore and Cacl.ur Dis-
trict in Assam.

(ii) A package of improved prac-
tices will be taken up in forty im-
portant rice growing districts pos-
sessing high potentiality for in-
creasing rice production.

(iii) Japanese method of paddy
cultivation will be further popula-
rised.

(iv) The demonstralion centres
at Ranaghat (Nadia District, West
Bengal), Chakuli (Sam.l:alpur Dis-
trict, Orissa), Arrah (Bihar) and
Vyara (Surat Distrit, Gujarat)
opened in collaboration with the
Government of Japan will be uti-
lised for giving training to selected
farmers and extension workers in
the use of Japanese implements
and technique for rice cultivation.

Travel Concessions to Foreign Students

7 Shri Dhaon:

| Shri B. P. Yadava:
Shri Bishanchander Seth:
Shri P, C. Borooah;

1395.

Will the Minister of Railways be
pleased to state:

(a) whether Railway travel conces-
sions to parties of foreign students
have since been revived; and

(b) if so, since when and the parti-
culars thereof?

The Deputy Minister in the Ministry
of Railways (Shri 8. V. Ramaswamy):
(a) Yes.

(b) From 1-11-1963, students of
educational institutions of foreign
countries when travelling in parties of
not less than 15 (excluding escoris)
and foreign students scudying in
India when travelling for educational
purposes to visit historical or  other
places of importance during wvacation,
are granted the concession of first
class travel on payment of second
class mail fares, second class travel
on payment of third class mail fares
and third class travel on half third
class mail fares.
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Over-bridge at Motlhari Railway
Station
1397. Shri Bibhuti Mishra: Will the

Minister of Railways be pleased to
state;

(a) whether it is a fact that a pro-
posal to construct an over-bridge at
Motihari Railway Station (NER) is
under consideration for a long time;
and
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(b) it so, the steps Government con-
template to take to exrpedite its con-
struction?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
‘swamy): (a) and (b). As the State
‘Government has not agreed to bear
the cost of construction of the foot
-over-bridge for the use of the public,
the proposal hag been dropped.

Travelling Ticket Examiners

Will  the
pleased to

1398 Shri M. S. Murti;
Minister of Railways be
state:

(a) whether it is a fucr that Travel-
ling Ticket Examinerg are empowered
to issue tickets and permit passengers
to travel in trains: and

(b) if so, whether this system is in
vogue in all zonal Railways?

The Deputy Minister in the Ministry
of Railways (Shri 5. V. Ramaswamy):
(a) Travelling Ticket Examiners are
not empowered to issue ordinary
tickets or to permiy. passengers to
travel in trains without proper tickets,
They are, however, authorised to issue
excesg fare tickets in  the following
cases;

(i) on the authority ot “Certificate
of permission” obtained by
passengers from Guards of the
trains;

(ii) when a passenger wantg to

extend his journey;

(iii) when a passenger desires to
change to a higher class;

«(iv) when a passenger voluntarily
informs the Travelling Ticket
Examiner of his inability to
purchase ticket;

(v) when a passenger is detected
travelling without g ticket or
with an improper ticket.

{b) Yes.

DECEMBER 10, 1963

Written Answers 3904

Rice and Paddy Trade with Nepal

1399, Shrimati Renuka Ray: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is 3 fact that trade
in rice and paddy between Napal and
India is 17 Ye place] on a Governmen-
tal basis: and

(b) if so, whether any details have
been workeg out?

The Minister of Stute in the Minis-
try of Food and Agriculture (Shri
A M. Thomas): (a) and (b). The
matter i under consideration.

Woman Social Education Organiser

1400, Shri Balakrishnan: Will the
Minister of Community Developmemt
and Cooperation be pleased 1o state: .

(a) whether Governmeni are consi-
dering to abolish the post of woman
Social Education Organiser; and

(b} 1f so, the reason therefor?

The Deputy Minister in the Ministey
of Community Devclopment and Ce-
operation (Shri Shyam Dhar Misra):
(a) No such proposal is under the com-
sideration of the Government of India.

(b) Doeg not arise.

Casual Workers

1401, Shri A P. Sharma: Will the
Minister of Railways be pleased +vo
state:

(a) whether it is a fact that his
Ministry is paying lesser rate of daily
wages to their casual workers tham
paig by other undertakings and estab-
lishments of Central Government in
the same area to the casual workers
employed by them; and

(b) if so, the reason therefor?

The Deputy Minister in the Minis-
try of Railways (Shrl 8, V. Rama-
swamy): (a) and (b), Normally
there is no difference Letween the
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rates of wages paid to casual labour
governed by the Minimum Wages Act
(Central) employed on Hailways and
similar labour employed by other
Undertakings and Establishnients of
Central Government. Wit} regard to
otherg no such uniform rates have
been prescribeq by the Central Gov-
ernment. On  the Railways such
labour are remunerated at the preva-
lent local rates.

Postal Forms

Shri Hem Raj:
1402. < Shri Kapur Singh:
( Shri Solanki:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether it is a faci that there
is still a great shortage of postal forms
in post offices in general ang in
Kangra and other adjoining Districts
of Punjab in particular;

(b) whether it is also a fart that

there is only one press where they
are printed at present; and
(¢) whether Government propose

to get them printed, circle-wise, and
if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No, Sir.

(b) No, Sir. The three Government
Presses at Aligarh Colcutta and
Nasik as well as a number of private
presses are engaged for printing
P & T forms,

(¢) Non-essential forms are even
now printeq circle.wise and also
essential forms when the Government
Presses are unable toc meet the re-
quirements of the Circles,

P. & T. Offices

1403, Shri Rishang Keishing: Will
the Minister of Posts and Telegraphs
be pleased to state:

(a) the present number o Post,
Telegraph and Public Call Offices in
Manipur, Nagaland  Tripura and
NEFA; and

(b) the non-returnable ccntributioa,
rent and guarantee paid by each of the
Government of Manipur, Nagaland,

NEFA and Tripura for the offices?

The Deputy Minister in the Depart-
ment of Posts & Telegraphs (Shri
Bhagavatl): (a)

As on 31-10-1963

Post  Telegraph Ppublic
offices Offices  Call
offices
Manipur 182 ¥ H
Nagaland 24 s 3
Tripura 216 19 12
NEFA 33 10 3

Non-returnable comribution paid for Post OTi-
ces for, 1962-%63

Rg. nP,
Manipur :4,942,.50
Nagaland Nil
NEFA 6,844 32
Tripura 23,085.58
*The amount of non returnable

contribution for the current financial
year will be assessed at the end of the
year,

Information relating to Telegraph
Offices and Public Call Offices is be-
ing collected and will be laid on the
table of the Sabha.

Rallway Time Table

1404, Shri Anjanappa: Will the
Minister of Rallways be pleased to
state:

(a) whether some pages were miss-
ing from the English edilion of the
Northern Railway Time Table sold
out to the general public valid for the -
period commencing from Ist October,
1963;

(b) whether any
were brought to the

such complaints
notice of the
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Public Relations Office of the Northern
Railway; ang

(c) the action talzen by the relevant
authorities to withdraw these defec-
tive copies of Time Table from sale
and to reprint corroct copies ang also
action against the Prin‘ing Pres<?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) Out of the first lot of
75.000 copieg of Northern Railway's
English Time-Table in force from 1st
October, 1963 printed and supplied for
sale, twenty-six copies were found de-
fective in that there were some pages
missing ang some duplicale, the error
having crept in during binding which
is a manual operation.

(b) Complaints in this repard were
received by tha Chief Operating
Superintendent, Northern Ralway.

(c) Immediately on receipt, the de-
fective copies were replaced by good
ones and the printer was simulta-
neously asked to correct or replace
them. Instructions were also issued
*o exercise stricter check over binding
arrangements to avoid a recurrence.

Wool Grading

1405. Dr. L. M Singhvi; Will the
Minister of Food andg Agricaliure be
pleased to state:

(a) the steps bring taken to deve-
lop, expand and 1andernise wool grad-
ing and woollen manufacture: and

{(b) whether any steps have heen
taken to obtain superior breeds of
sheep, like Marino from Avstralia?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Sinfih): (a) the lwing
steps have been takcn to develoo, ex-
pand and modernise wool grading and
woollen manufacture in the country;

1. Wool Grading

(i) In order to provide trained per-
sonnel for undertaking the work of
wool grading, a training centre in
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wool grading has been started at
Jodhpur,

(ii) A programme for large scale
sheep shearing and wool grading has
been taken up in Rajasthan which
contributes 45% of the woul produced
in the country. During the Third
Plan, it is proposed to establish 10
large scale wool grading -~entres in
Rajasthan.

Two wool grading centres have al-
ready beepn established one at Naval-
garh and the second at Jodhpur, where
facilities have been provided for grad-
ing of wool,

II, Woollen Manufacture

It has been decided to draw up com-
prehensive and phased plan for rehabi-
litation and modernisation of the wool-
len Industry with the assistance of an
expert team from the Iilernational
Wool Secretariat.

(b) Attempts are being made to ob-
tain superior breelds of sheep from
various countries. During 1he next
six months about 300 sheep of differ~
rent breedg from New Zealand and
400 Soviet Marina Sheep from U.S.S.R.
are proposed to be imported. The
Marino sheep Irom Australia cannot
be imported ag there iz an embargo
on their export outside that ocuntry.
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Tele-Equipment Manufacturing
Plant

Shri Morarka:
““"{Shri Ravindra Varma:
Will the Minister of Posts and Tele-
graphs be pleased to state:

ia) whether it is proposed to im-
port a new type of automatic tele-
phone exchange equipment and to set
up a plant for the manufacture of
this equipment in India;

(b) if so, whether tenders have
been invited and received for this
purpose; and

(c) the decision taken on them?

The Deputy Minister in the Depart-
ment of Posts & Telegraphs (Shri
Bhagavati): (a) Yes.

ib) Yes,

{c) No decision has yet been taken.

Development of Forests in Panjab

1408. Shri Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any assistance was
£iven in 1862-63 or is proposed to be

given in 1963-64 to the Government
of Punjab for the development of
forests in the State; and

(b) if so, the details of the amount
sanctioned?

The Minister of State in the Min-
istry of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Central fin-
ancial assistance to States for State
Plan Schemes is released only by
main heads of development, not
scheme-wise or for group of schemes
together. The Central assisiance to
the States for the development of
“Forests” is released under the Deve-
lopment Head “Forests and Soil Con-
servation”,

(b) A statement showing the infor-
mation with regard to the Central
assistance given to the Government
of Punjab for Forests and Soil Con-
servation development schemes during
1962-63 and that allocated for 1963-
64 is laid on the Table of the House.
|Placed in Library. See No, LT-2073|
631

P. & T. Employees in Punjab

1409. Shri Daljit Singh: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) the total number of Class I, IT,
III and IV employees in Punjab
Circle; and

(b) the total number of Scheduled
Castes and Scheduled Tribes em-
ployees among them?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati); (a) and (b). A state-
ment giving the required informa-
tion is placed on the table of the
Sabha. [Placed in Library. See No.
LT-2074163].

Financial Assistance to Punjab

1410. Shri Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the financial assistance given by
the Union Government to the Gov-
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ernment .of Punjab for development of
animal husbandry, dairying and
fisheries during the Third Five Year
Plan Period; and

{b) the amount actually spent by
the Punjab Government during the
same period?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). A state-
ment showing information in :egard
to the amount of Central assistance
given to the Government of Punjab
for animal husbandry, darying and
fisheries development schemes and the
actual expenditure incurred by the
State Government during 1961-62 nd
1962-63 and that allocated for 1963-64,
is laid on the Table of the House.
[Placed in Library. See No. LT-1075/
3]

Averted Railway Accident

1411. Shri P, G. Sen: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that a Cabin-
man of West Katihar Station averted
what would have been a fearful rail-
way head-on collision by his pru-
dence and presence of mind as he
brought the two trains wviz.,, 37 UP
Allahabad Passenger and 3 Up Assam
Mail to a halt on the Gth June, 1963
at 16.30 hrs.; and

(b) if so, the name of the Cabin-
man and whether he has been given
any réward?

The Deputy Minister in the Ministry
of Railways (Shri 8. V. Ramaswamy):
(a) No.

(b) Does not arise.

Railway Sidings

1412, Shri H. C. Soy: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that State
Trading Corporation is getting a
favoured treatment at the cost of other
private mine owners in the matter of
allotment of Railway siding facilities
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in the Barajamda iron ore mining sec-
tor, S.E. Railway; and

(b) if so, the action proposed to be
taken?

The Deputy Minister in the Ministry
of Railways (Shri S. V., Ramaswamy):
(a) No, Sir,

(b) Does not arise.
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Development of Dalry Industry

1414 Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the inter-Governmental
Q@ommittee for the World Food-stufls
Programmes of the F.A.O. at its re-
cent meeting in Rome approved a pro-
ject for the development of dairy in-
dustry in India; ’

(b) if so, the cost and outline of this
project; and

(c)the F.A.O's contribution to it?

The Minister of State in the Minis-
wry of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) and (c). A note js laid on the
table of the House. [Placed in Lib-
rary. See No. LT-2076/63].
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Houses for P. and T. Employees

1416. Shri Yajnik: Will the Minis-
ter of Posts and Telegraphs be pleased.
to state:

(a) the amount sanctioned for hous-
ing of postal employees in Gujarat
during the last three years;

(b) the amount that has . actually
been spent for the purpose; and

(c) whether it is a fact that houses
are not being built in big towns like
Ahmedabad even after the necessary
land has been acquired?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Rs. 2,35,500.

(b) Rs. 1,48,335.
(c) No.

Meeting of Experts on Agricultural
Projections

1417, Shri Hari Vishnu Kamath:
Will the Minister of Food and Agri-
culture be pleased to refer to the re-
ply given to Starred Question No, 37
on the 19th November, 1963 and state:

(a) the total expenditure incurred
by Government in connection with the
meeting of Experts on Agricultural
Projections held under the aegis of
FAO,;

(b) the details of recommendations
made for future work;

(c) a resume of the report adopt-
ed; and

(d) other concrete achievements of
the meet?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Rs. 6700 (in-
cluding bills awaiting settlement).

(b) and (c). Two statements are
placed on the Table of the House.
[Placed in Library. See No. LT-2077/
63].
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(d) The meeting provided a very
useful opportunity for exciange of
views on the methods to be followed in
agricultural projections. The expe-
rience gained by participating in the
deliberations of the meeting is of im-

mensc help to the Indian experts in
their work.

Quotas of Gur for States

1418. Shri P. R. Patel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quotas of gur allotted to
different States this year; and

(b) the principles followed in allot-
ment?

The Minister of State in the Minis-
try of Fooq and Agriculture (Shri A.
M. Thomas): (a) Import quotas of
gur allotted to various States for the
months of November and December,
1963 are as under:—

State/region Import Quotas
allotted (Tonnes)
November, December,
63 63

Assam 1,100 700
*Gujarat 5,600 10,500
Kerala 1,000 1,600

Madras . 100 ..
Madhya Padesh 2,000 2,500
Maharashtra . 3,000 3,500
Mysore . 400 400
Orissa 1,000 1,000
Punjab 6,000 6,000
Rajasthan 3,350 5,000
West Bengal 5,100 6,000
Delhi 1,000 2,000
ToTAL . 29,650 39,200

(b) Quotas were allotted on the
basis of data available on inter-State
movement of gur during the respective
months in the past two years and
availability for export reported by the
surplus States.
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Fokker Friendship Service

1419. Shrimati Jyotsna Chanda: Will
the Minister of Transport be pleased
to state:

(a) whether Government propose to
extend Fokker Friendship air services
during the Third Plan period;

(b) if so, on which routes;

(c) whether jt is a fact that Fokker
Friendship Service to Agartala has
recently been withdrawn; ang

(d) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Yes, Sir, -

(b) As soon as Amritsar, Imphal,
Patna and Lilabari airfields are ready
for F-27 operations, the Corporation
has plang to introduce the following
Fokker Friendship services:—

1. Delhi-Amritsar-Jammu - Srina-
gar.

2. Calcutta-Agartala-Silchar - Im-
phal.

3. Delhi - Lucknow-Allahabad-
Benaras-Patna-Calcutta.

4. Calcutta - Gauhati-Tezpur-Jor-
hat-Lilabari-Mohanbari.

(c) Yes, Sir,

(d) Aircraft routing had to be
changed for operational reasons arising
out of the loss of one Viscount air-
craft in an accident and this necessi-
tated dis-continuance of the Agartala
service.

Import of Foodgrains

1420. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have com-
sidered the feasibility of reduction im
the import of foodgrains; and

(b) if so, the result thereof?
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The Minister of State im the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) Yes, Sir,

(b) The need for import arises from
the deficit in the indigenous supply
and the pressing urgency of an expedi-
tious build-up of our buifer stocks. So
long ag these factors prevail imports
are inescapable though efforts are
constantly being made to keep them
to the minimum,

Mangalore Port

1421. Shri D. C. Sharma: Will the
Minister of Tramsport be pleased to
refer to the reply given to Starred
Question No. 475 on the 3rd Septem-
ber, 1963 ang state the steps taken to
implement the report of the Technical
Advisory Committee appointed by
Government?

The Minister of Shipping im the
Ministry of Transport (Shri Raj
Bahadur): The function of the Tech-
nical Advisory Committee is to scru-
tinise the lay-out and design for the
harbour and to advise on other im-
portant technical matters relating to
the project. The Committee held its
first meeting in March 1963 and
approved the site of the harbour and
the broad details of the project. The
Committee recommended that all pre-
liminary works such as land acquisi-
tion, construction of quarters, site
offices, and the experimental dredging
cut in the outer channel might be un-
dertaken immediately. The contract
for experimental dredging was award-
ed in October 1963 ang the work has
been completed. Land acquisition is
in progress. Work relating to cons-
truction of quarters, site offices, In-
ternal roads have been sanctioned.

Fishing Industries

1422, Shri Imbichibava: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of fishing industries
included in the Third Five Year Plan;

(b) the number of industries ear-
marked for each State;

1712 (Ai) LSD—4.

(c) the number already in existence
in each State; and

(d) the steps taken to implement
the remaining schemes during the pre-
sent plan period?

The Minister of State im the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) While the III Five
Year Plan was designed to develop
facilities and capacity for the exploi-
tation of our fisheries resources, the
setting up of fishing industries was not
an integral part of the Plan and was
to be left to private enterprise.

(b) to (d). Do not arise.

Fish and Fish-Oil Industry

1423. Shri Imbichibava; Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have taken
steps for setting up a large-scale in-
dustry for fish and fish-oil; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Shrl A.
M, Thomas): (a) and (b). There is no
proposal to set up a large scale indus-
try specifically for fish and fish oil.

Institute for Study of Marine
Technology

1424, Shri Imbichibava: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have en-
quired into the possibility of establish-
ing an institute for the study of
marine technology as a part of the
fishing harbour at Ponani in Kerala
State; and

(b) if so, the result of enquiry?

The Minister of State in the Minis-

tr,r of Food and Agricultural (Shri
A. M. Thomas): (a) and (b). The
possibilities of establishing a fishing
harbour or Ponani are still being

explored. However, the question of
setting up an Institute for the study of
marine technology has no relevance in
this context,
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Organic Manures

1425. Shri S. N, Chaturvedi: Will the
Minister of Food and Agriculture be
pleased to gtate:

(a) whether Government have con-
sidered the vast potentiality of urban
industrial wastes for utilization as or-
ganic manures; and

(b) if so, the steps taken for their
fuller and effective utilization?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) A statement is laid on the table
of the House. [Placed in Library. See
No. LT-2078|63).

Air Services

1426. Shri H. C. Soy: Will the Min-
ister of Transport be pleased to state:

(a) whether it is a fact that Ranchi,
Durgapur, Rourkela and Bhilai have
no air transport connection with Delhi,
Bombay and Calcutta and also amongst
themselves; and

(b), if so, whether Government pro-
pose to provide the necessary air con-
nections?

The Deputy Minister jn the Ministry
of Transport (Shri Mohiuddin): (a)
and (b) The Indian Airlines have pro-
vided air services connecting Ranchi
and Rourkela to Calcutta, With effect
from 1st February, 1964, they expect
to operate a service on the route Cal-
cutta| Jamshedpur| Rourkela [Raipur|
Nagpur| Jubbalpore three times a
week on an experimental basis. This
service will provide air connections
for Bhilai which is about 20 miles from
Raipur. There is no proposal at pre-
sent to provide any air service to
Durgapur.

Engineers in the Indian Rallways

1427. Shri A. P, Sharma: Will the
Minister of Railways be pleased to
state:
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(a) the current required strength in

all grades of the Mechanical and Civil

Engineers on the Indian Railways;

(b) whether the Railways are run-
ning short of the required strength;
and

(c) if so, the steps taken to have the
required number recruited?

The Deputy Minister jn the Ministry
of Railways (Shri S. V., Ramaswamy):
(a), 1350 Civil Engineers. 630 Mecha-
nical Engineers.

(b) While Railways have the full
complement of Mechanical Engineer-
ing Officers, the number of Civil Engi-
neering Officers available is 1300 as
against 1350 posts, representing a
shortage of 50,

(c) The requisite number of officers
have already been recruited to make
good this shortage and are currently
undergoing training. They will become
available for working posts within 6
months on completion of their train-
ing.

Cochin Port

1428. Shri A. V. Raghavan: Will the
Minister of Transport be pleased to
state:

(a) whether there is any proposal to
construct an open berth at Cochin Port
for handling coal and ore:

(b) if so, whether its design has been
prepared; and

(c) the estimated cost of this berth
and when the work will commence?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) and (b). Yes, Sir.

(c) The estimated cost of the berth
is about Rs. 84 lakhs. The work will
commence as s00n as the estimate is
sanctioned by Government.
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India-East German Shipping Service

1429. Shri P. C. Borooah: Will the
Minister of Transport be pleaseq to
state:

(a) whether India and East Ger-
many have entered into an agreement
for the establishment of a joint regular
shipping service between the two
countries; and

(b) if so, the main terms of the
agreement and the proposed frequency
of the service?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) As a result of discussions
held recently between the Director
Genera] of Shipping and the Delega-
tion of the German Democratic Re-
public it has been decided to organise
a joint regular shipping line between
the sea ports of the two countries.

(b), The main terms agreed to,
which will be on reciprocal basis, are:

(i) most favoured nation treat-
ment for the ships of both the
countries together with their
crews and cargoes; and

(ii) equality in respect of freight
earnings. The frequency and
other questions pertaining to
the operation of the service
will be decided after discus-
sion between the competent
authorities as specified in the
exchange of letters between
the two parties.

Railway Line from Dindigul to
Gundalur in Madras

1430. Shri Malaichami: Will the
Minister of Railwayg be pleased to
state:

(a) whether engineering or any
other survey was undertaken for the
construction of railway line from Din-
digul to Gundalur in Madras State:

. (b), if so, whether there is any like-
lihood of undertaking the construction
work in the near future; and

(c) if not, the reasons therefor?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) Preliminary Engineering and
Traffic surveys for a metre gauge line
from Dindigul to Gundalur were car-
ried out in 1946-48.

(b) No.

(¢) The estimated cost of construc-
tion of the line in 1948 was about
Rs. 193 lacs and the line was not fin-
ancially justified. The line is not in-
cluded in the list of new lines to be
constructeq in the Third Plan.

Loot cases on Shikohabad-Tundla
Section

1431. Shri S. N. Chaturvedi: Will the
Minister of Railways be pleased to
state:

(a) the number of incidents of loot
on the goods or passenger trains bet-
ween Shikohabad and Tundla on the
Northern Railway during this year so
far and the amount of loss in each
case; and

(b), the number of ‘cases where the
Railway staff was looted?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) and (b). Only one case of loot of
a wrist watch belonging to a Guard
working on a goods train was report-
ed. The value of the watch has been
estimated at Rs. 135 besides the loss of
Re. 1 in cash.

L A. C.

Shri Ravindra Varma:
1432. Shri Morarka:
Shrimati Sharda Mukerjee:

Will the Minister of Transport be
pleased to state:

(a) whether the Indian Airlines
Corporation allows any persons othetr
than I.A.C. personne] to travel free;

(b) if so, the number and names of

such persons allowed free passage dur-
ing 1960, 1961 1962 and 1963; and



3923 Written Answers

(c) the total amount for which such
free travel vouchers were jssued?

The Deputy Minister ip the Ministry
of Transport (Shri Mohiuddin): (a)
The Indian Airlines allows free|con-
cesgional passages for purposes of
Public relations and piblicity con-
tacts. Under Internationa] Air Trans-
port Association Regulation the Cor-
poration also grants free/rebated pas-
sages to personnel of other airlines
and their wives and agents gn  reci-
procal basis.

(b) The number of free|rebated pas-
sages allowed during the years 1980,
1961, 1962 and upto 30th September in
1863 are as follows:—

I1-1-60 1I-1-6I 1I-1-62 1-1-63

to to to to
3I1-12-60 31-12-61 3I-12-62 30-9-63

Interline 966 1578
c ntacls
Agents 680 705 737 568

Public
relations
and Pub-
licity
contact 103 85 g8 64

1368 1282

It will involve considerable labour
to go through the records of the past
four years to prepare a list of persons
to whom such passages were given.

(c) No geparate account of the value
of the free|rebated passages allowed i3
being maintained by the Corporation
and it will involve considerable time
and labour to compile the data aftev
pricing the free or rebated passages
given from time to time.
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Price of Sugar

1434. Shri D. S, Patil: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
maximum price of sugar announced
by Government in October, 1863 is
based on the cost of production in the
respective regions;

(b) if so, the cost of production of
sugar in each region; and

(c) the profit per maund of
allowed to the industry while
the price for each region?

sugar
fixing

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). The
maximum ex-factory prices of sugar
notified by Government vide GSR
1782 published in the Gazette of India
Fxtraordinary on 18th November 1863
are based on estimates. The cost of
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production in each region can be
determined only after the crushing
season is over in April and duration
and recovery are known.

(¢) This is included in the 12 per
cent return on employed capital
allowed by the Tariff Commission
under cost gchedules published In it:
1959 Report on Cost  Structure of
Sugar and Fair Price payable to the
Industry, This return covers certain
expenses such as interest on borrow-
ed capital bonus, gratuity, managing
agents’ commission, etc., ang also in-
cludes the margin of profit to the :n-
dustry.
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Air India's Inaugural Flights

Shri Morarka:
1436. Shri Ravindra Varma:
Shrimati Sharda Mukerjee:

Will the Minister of Transport be
pleased to state:

(a) the criteria for selecting invitecs
to travel on Air India's inaugural
flights;

(b) by whom the selection js made;
and

(c) the nameg of persons who have
been invited to trave]l on more than
one inaugura]l flight in 1960, 1961,
1962 and 19637

The Deputy Minister in the Ministry
of Transport (Shri Mohiuddin): (a)
The criteria for selecting invitees to
travel on Air-India’s inaugural flights
are commercial importance to 1he
Corporation, publicity anq  public
relations, goodwill and prestige consi-
derations,

The persons invited are from com-
mercial firms and organisations, re-
presentatives of trave] agents, repre-
sentatives of other airlines, the Press
and Indian and foreign Government
officials and Govermment representa-
tives.

(b) The selections are made by the
Management, in consultation with the
Managers of the various sales areas.

(e), It js not considered advisable to
give this information ag it might r¢-
sult in loss of goodwill and thereby
affect the interests of the national
carrier.

Import of Power Tillers

J Shri Morarka:

1437. 7 Shri Ravindra Varma:

Will the Minister of Food and Agri-
culture be pleased to state:
(a) whether it is a fact that Gov
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ernment propose to utilise 8 part of
the Yen credit for importing jower
tillers from Japan;

(b) if so the amount proposed to be
so utilised and the number of ower
tillers proposed to be imported; and

(c) the total licensed and actual
capacity for the manufacture of
power tillers in India?

The Minister of State in the Minis-
istry of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes.

(b). It is proposed to import about
600 power tillers at a total cost ol
aboi! Ts, 40 lakhs. The exact alloca-
tion to be made for the purpose is,
however, still under consideration.

(c) The licensed capacity for manu-
facture of power tillers in Indiz s
27,000 a year. However. actual puro-
duction has not yet started.
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Railway Stations In Agra

1441, Shri H. C. Soy: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that at the
Railway stations in Agra including
Raja-ki-mandi the accommodation
and the standard of the waiting rooms
for each class is far from adequate;
and

(b) if so, the steps being taken to
improve things in this respect in view
of the large number of tourists who
come to see historical monuments in

and around Agra?

The Deputy Minister in the Minis-
try of Railways (Shri 5. V. Rama-
swamy): (a) No, Sir.

(b) Does not arise,
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Rajlway Halt at Ithithanam

1442, Shri Maniyangadan: Will the
Minister of Railways be pleased to
state:

(a) when the work of establishing
a railway halt at Ithithanam between
Changanacheri and Chingavanom
railway stations in the Quilon-Erna-
kulam railway will be taken up;

(b) whether there is any proposal
to shift the location of the halt from
the central place originally decided
upon; and

(c) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The work has been in-
cluded in 1963-64 Works Programme.
Necessary materials are being col-
lected and the work is expected to be
taken up shortly,

(b) No.
(c) Does not arise.
Darbhanga-Jainagar Railway Line

1443. Shri Yamuna Prasad Mandal:
Will the Minister of Railways be
pleased to state:

(a) whether the rails on the Dar-
bhanga-Jainagar and the  Sakri-
Nirmali sections are of utterly low
standard and the railway engines
useq are also of low class; and

(b) if so, whether there is any pro-
posal to replace the rails and engines
by higher class capacities to accele-
rate the speed of the trains running
on these two railway sections?

The Deputy Minister in the Minis-
try of Railways (Shri §, V. Rama-
swamy): (a8) No, Sir.

(b) There is, however, a proposal to
relay the existing rails on Darbhanga-
Jaynagar section with heavier rails
and work is likely to be taken in
hand in 1964-65, subject to avail-
ability of rails. More powerful
locomotives will be used on Dar-
bhanga-Jaynagar section after relay-
ing is completed and bridges are

DECEMBER 10, 1863 Written Answers

3932

strengthened, Work on the bridges is
in hand,

Sakri Junction

1444, Shri Yamuna Prasad Mandal:
Will the Minister of Railways be
pleased to state:

(a) whether the platform of the
Sakri junction (N.E, Railway) is un-
covered and the passengers coming
and going from the Jainagar and the
Nirmali stations sides have to wait in
the open and face all the inclemencies
of weather; and

(b) if so, the action proposed to be
taken in the matter?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The passenger platform
at Sakri Junction is not covered but
a waiting hall exists for the facility
of waiting passengers,

(b) The proposal to provide cover
over the platform is under considera-
tion of the Railway administration.

Station between Gadarwara and
Bobhanij

1445 Shri Hari Vishnu Kamath:
Will the Minister of Railways be
pleased to state:

(a) whether any representations
have been received pleading for the
construction of a station between
Gadarwara and Bohani and between
Bohani and Kereli on the Central
Railway;

(b) whether the said representa-
tions have been considered; ang

(c) if so, the result thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

(b) and (c). Do not arise.
Night-Duty Allowance to Station
Masters

1446. Shri Hem Raj: Will the Minis-
ter of Railways be pleased to state
the criteria for fixation of night-duty
allowance being given to Assistant
Station Masters and Station Masters
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and the number of Stations on which
it is given in respect of broad gauge,
metre gauge and narrow gauge lines,
separately?

The Deputy Minister in the Minis-
try of Railways (Shri §. V. Rama-
swamy): In terms of Railway Board’s
instructions, the weightage for night
duty is admissible to Station Masters
and Assistant Station Masters work-
ing between 10 p.m. and 6 amM. at
Stations on the various sections of
Railways where the density of traffic
for a day (24 hours) is not less than
what is indicated in the yard-stick
given below:

B. G. Double Line Sections:—deal-
ing with a minimum of 20 trains each
way based on the current Passenger
Time-table and the goods train power
plan|capacity.

B. G. Single Line Sections:—deal-
ing with a minimum of 10 trains each
way based on the current Passenger
Time-table and the goods train power
plan|capacity.

M. G. Double Line Sections:—deal-
ing with a minimum of 16 trains each
way based on the current Passenger
Time-table and the goods train power
plan|capacity.

M. G. Single Line Sections:—deal-
ing with a minimum of 8 trains each
way based on the current Passenger
Time-table and the goods train power
plan|capacity.

Note.—A review should be under-
taken every time there is a change in
the Passenger Time-table andlor
power plan|capacity in order to assess
whether any changes are necessitated
based on this yard-stick.

2. The number of Stations at which
the Station Masters and Assistant

to Matter of Urgent
Public I'mportance

Station Masters are in receipt of night
duty allowance are given below;

Number of Stations

Railways Broad Metre Narrow
Gauge Gauge Gauge

Central . . 480 11 ..

Northern . . 436 71 19

Eastern . . 333 ..

North Eastern . .. 183

Northeast -

Frontier . .. 169
Southern . . 335 445 ..
South Eastern 286 .. 14
Western . . 220 262

2090 1141 33
12.00 hrs,

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

LOCK-OUT IN LILLUAH WORKSHOP OF
EASTERN RAILWAY

Shri P, Venkatasubbaiah (Adoni):
1 call the attention of the Minister of
Railways to the following matter of
urgent public importance and I re-
quest that he may make a statement
thereon:

The lock-out in Lilluah work-
shop of Eastern Railway and

nonpayment of wages to the
workmen,
The Minister of Railways (Shri

Dasappa): The statement runs to
about 5 pages. I would be glad to
read it if you so direct.

Mr. Deputy Speaker: It can be laid
on the Table of the House.

Shri Dasappa: I am prepared to lay
it on the Table of the House. [Placed
in Library. See No. 2060|63].

Mr. Deputy-Speaker: If there are
any questions to be put, I will allow
them today at 5 O’clock.
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Mr. Deputy-Speaker: It
.referred to the Ministry,
? —

12.01 hrs,

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD
FIVE YEAR PLAN—contd.

Mr, Deputy-Speaker: Further con-
sideration of the following motion
moved by Shri B, R. Bhagat on the
5th December, 1963, namely: —

“That the ‘Report on the Mid-
term Appraisal of the Third Five

Year Plan’, laid on the Table of

the House on the 26th November,

1963, be taken into consideration.”

has been

Shri A, P. Jain.

Shri A, P, Jain (Tumkur): Mr.
Deputy-Speaker, Sir, I welcome the
attempt of the Government to place
before this House the mid-term Ap-
praisal of the Third Five Year Plan.
“The discussion that has taken place in
the House, the headlines which it has
attracted in the press and the interest
which has been evoked in the public
ig by itself an indication of the fact
that the public at large is very much
interested in the Plan.

Generally speaking, in all the dis-
cussion that has taken place, the need
for planning has been accepted—the
system of planned development
has been accepted. Of course,
there have been objections” about the
shortfalls. There is only one Party
and that is the Swatantra Party
which has objected to the process of
Planning. I was present in the House
when an hon. Member, Mr, Tiwary
said that the Plan was a national
Plan and the two leading Members of
the Swatantra Party, Mr. Ranga
ang Mr. Masani objected to it. The
-voting at the last General Elections
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will itself show whether it is a
national planning or it is only a
whimsical psychology of a Party

which has secured only a minority of
votes. Of all the organised Parties,
four Parties which secured about T0
per cent of the votes are for plan-
ning and it is only one Party, the
Swatantra Party which secured less
than 8 per cent of the votes, that is
opposed to planning.

Shri Ranga: They were the only
single largest Party in the Opposi-
tion.

Mr. Deputy-Speaker: There is too
much of noise in the House.

Shri Shivaji Rao S, Deshmukh:
Even the 8 per cent of votes are not
against planning.

Mr. Deputy-Speaker: The Members
who want to carry on the conversa-
tion may kindly go to the Lobby.

Shri A, P, Jain: Of the remaining
22 per cent of the votes of which we
do not have any record, I believe
that an overwhelming majority of
those voters were also in favour of
planning. Then, if this Plan is not
a national Plan, what other Plan can
be ealled a national Plan? We have
been doing our ecconomic develop-
ment on the basis, of planning during
the last 15 years and all over the
country it has a wide support. There-
fore, to say that this iz not a national
Plan is something very strange. My
friend Mr. Masani draws his inspira-
tion, his philosophy, from the Western
countries and I want to make a
presentation to him of some of the re-
marks made by one of the leading eco-
nomists of the United States of Ame-
rica. Perhaps, that will appeal to
him. I refer to the remarks of W.W.
Rostow 'in hig book The Stages of
Economic Growth. In this book, at
about 15 or 20 places, Mr. Rostow
has supported the concept of plan-
ning for India and for other under-
developed countries. I wil] not take
the time of the House by reading
out different portions of it. But I
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will refer to only one of them. On
Ppage 137, he says:

“There is no reason in the
world, for example, why Britain
should not lift its eyes from fair
shares and hire-purchase and
focus, as a major national en-
terprise, on making a success of
the Indian Third Five Year Plan
on which operationally the future
of the Commonwealth so largely
depends.”

These are words of one of the econo-
mists who have been born and brought
up in a country of free enterprise.
It, therefore, comes with ill-grace
that after so much has been done
under planning, the very existence,
the very basig of planning should be
questioned. Undoubtedly, there have
been certain shortfalls. I do not
agree with the Minister for Planning
that the shortfalls are all marginal
Some of the shortfally are quite sub-
stantial. Some are marginal in some
the targets have been fulfilled. In
particular, so far as railways are
concerned and power projects are con-
cerned, there has been considerable
improvement; shipping also has done
well and the social services, the tech-
nical education, the general educa-
tion ang health have not only achiev-
ed the targets, but they have done
something more. Therefore, there is
no necessity to take a very gloomy
view. Of course, there are shortfalls.
We must take a realistic view of
the situation and we must try to
remove the weaknesses of the Plan.

Of all the speakerg that have
spoken, nearly everyone of them has
criticised the implementation of the
Plan. A newspaper report recently
has summed up what the Prime
Minister ig reported to have said at
the meeting of the National Develop-
ment Council. It says:

“Some time ago, the Chairman
of the Planning Commission des-
cribed its work as “brilliant”;
if there wag anything wrong, it
was not in the Planning Com-
mission, it was not with the

Appraisal of Third
Five Year Plan
Planning Commission. It was the
people who executed the Plan
who were at fault: the village
level worker, the block develop-
ment officer, the district officer
and the State Government—it is
they who were responsible for
the failure of the Plan.”.

This statement is only partially cor-
rect. I think, there is a little too
much tendency to make a whipping
boy of the official machinery. Un-
doubtedly, the official machinery has
not come up to the expectations and
of al]l the chapterg in this mid-term °
Appraisal, I find that the chapter on
Administration is the weakest.

The Prime Minister and Minister of
External Affairs and Minister ~ of
Atomic Energy (Shri Jawaharlal
Nehru): May I just say that that re-
port is not a very correct report of
what I said? It was a private meet-
ing. Somebody probably got hold of
that,

Shri A. P, Jain: I stand corrected. I
was reading ‘out from the newspaper.

Shri Jawaharlal Nehru: What 1
meant was, if I may repeat it, that
the planning part was more or less
correct, but the implementation of it
was not correct. I was not blaming
anybody particularly.

Shri Hari Vishnu Kamath
(Hoshangabad): Surely, the hon.
Prime Minister was blaming some-
body for wrong implementation?

Shri Jawaharlal Nehru: Yes, I was
blaming many persons,

Shri A. P, Jain: I think that mere
tinkering with the problem will not
do. It is not only the implementa-
tion at the lower level that needs
examination, but the whole system of
planning and the various 'vrganisations
set up for planning at the top level
also need examination.

At present, the Planning Commis-
sion is constituted of ten members.
Out of these, two members, namely
the chairman of the Planning Com-
mission and the Minister of Finance
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are persons who are concerned both
with planning as also with implemen-
tation. The remaining eight members

are concerned with the implementa-
tion,

Shri Jashvant Mehta (Bhavnagar):
The Home Minister is also there,

Shri A, P, Jain: What is the re-
sult of this? Take some of the im-
portant subjects relating to planning.
There is the Minister of Agriculture
and there is also the member for
agriculture in the Planning Com-
mission. Then, there is the Minister
of Education, and there is a member
for education in the Planning Com-
mission. Obviously, the memberg of
the Planning Commission are con-
cerned only with policy, but the
Ministers are concerned with
both policy as also imple-
mentation. I think that it creates
a sort of confusion ang one has to
understand where the policy-making
power of the Minister ends in and
where the policy-making power of the
members 'of the Planning Commission
comes in.

I would like to refer to a remark
by one of the top writers on political
administration, namely Sir Henry
Taylor who said:

“He who has in his hands the
execution of measures, is in truth
the very master of them.”.

That ig to say, the policy-maker
must be the man who implements the
policy. The man who does the day-
to-day administration must be the
policy-maker. Throughout the history
of the British parliamentary gystem,
only on two occasions, attempts were
made when policy was separated from
actual administration. One was during
the First World War when Mr. Lloyd
George created a war Cabinet con-
sisting of five or six Ministers, and
those Ministers were concerned only
with the policy-making, while the
actual work of administration was left
to the other Ministers. Mr, Chur-
chill tried the same experiment

DECEMBER 10, 1963 Report on Mid-Term 3040

Appraisal of Third
Five Year Plan

during the Second World War. Due
to the imperatives of war, both these
experiments workeq successfully, but
ag soon as the imperatives of the war
were over, the system could not work.

On thig particular question of - the
intimate connection, the close nexus
between policy and its implementa-
tion, there has been a lot 'of argu-
ment in Britain. Mr. Amery advo-.
cated the system that there must be
two setg of Ministers, one to deal with
policy and the other to deal with ad-
ministrative matters. In this connec-
tion, I want to read out a remark by
Mr. H. J. Laski in his book Reflections
on the Constitution at pages 144-145
He says there:

“....no administrator will even
apply policy creatively unless he
is profoundly aware of the philo-
sophy which underlieg and drives
along the decisions it is his
business to impose. That is why
it is so urgent not to separate, as
Mr. Amery does, the Minister who
looks to the future from the
Minister who is concerned with
the present. For the man who deci-
des upon current affairs is,
in fact, the man who shapes
the future. He gives its form
to the matrix upon which
new ideag are to be stamped—
and if he fails to prepare the
form of matrix that is required,
the new idea will be stamped
upon it only with difficulty, and
may fail to get stamped upon it
at all.”.

Now, the point is this. After all,
what is a policy? ‘The policy is a
line of thinking which connects spora-
dic acts undertaken in the adminis-
trative capacity. The policy may be
a short-term one or a long-term one.
But, in any event, a policy, whether
it is a short-term one or a long-
term one, grows from the actual
working of the administration as it is
carried on from day-to-day.

My submission is that this is a time
when the top-level organisation of
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planning needs overhauling. 1 would
submit that if a larger number of
Ministers who are responsible for both
policy and administration are very
closely associated with the Planning
Commission or, say, all the Ministers
who deal with the economic depart-
ments are made members of the Plan-
ning Commission, and some two or
three or four experts associated with
them as members, the planning body
would work more effectively. The non-
minister members will do the work
of coordination, the administration of
-Commission, conduct surveys, exami-
nationg and evaluations if a Planning
Commission which has to deal both
with administration as also with
policy-making is set up at the top,
perhaps, the gap which today exists
between policy-making and imple-
mentation maly be narrowed and
better results may be available.

1 do not say this by way of cri-
ticism of any member of the Plan-
ning Commission. I have the highest
respect for them as I have the highest
respect for the Ministers, I believe
that both the Education Minister and
the member in charge of education in
the Planning Commission are very
able men. So are the Agriculture
Minister and the member for agri-
culture in the Planning Commission.
So, 1 am not saying this by way of
individual criticism. It is only a
question of policy relating to organi-
zation; how we can improve the sys-
tem of planning. My opinion is

‘ that the system of planning needs
over-hauling not only at the village
level or at the lower level but also
at the highest level,

There ig only one point more which
I shall try to make out and that is
about population. In this mid-term
appraisal the problem of population
has been rather scantily dealt with.
There ig an allocation of Rs. 27 crores
for the whole Plan, and during the
first three years, if everythihg goes
all right, the total expenditure may
be less than Rs, 9 crores, that Is,
only about 30 per cent of the Plan
dllocation.

Appraisal of Third
Five Year Plan
There are some very interesting re-
marks in Appraisal and I shall refer
to some of them. The report says:

“Studies made on family plan-
ning practices and attitudeg have
so far shown strong evidence of
potentia] receptivity for the
programme.”.

So, the psychology is there. But what
about its implementation? Nothing
has been done to manufacture mecha-
nical contraceptives. Something has
been done to produce chemical con-
traceptives, but there is no proper
system of distribution, and I know
from one very good authority that
the foam pills distributed in a certain
area were actually used for eating.

Then as regards research, hardly
anything has been done. Now, I
attach as much importance to family
planning as I do to agricultural pro-
duction. After all, we produce food
for human beings to eat and if our
population increases faster we need
more of food. On family planning,
the work of the Planning Commission
has been the weakest. When the
Second Plan was framed, the prospec-
tive estimates were extreme under-
estimates. The population increased
during the two years of thé& Thrid
Plan has much faster. Our popula-
tion today is increaseq at the rate of
2.4 per cent, and our agricultural pro-
duction has increased by 3 per cent.
Standards of living are going up.
Therefore, we want more and more
food. So we have to deal with it in
a two-folg way: one by increasing
agricultural production which is very
important, and the other by controlling
population at the same time because
unless the population is controlled,
the problem of food will continue to
persist.

I will conclude by referring to a
pamphlet Planned Parenthood, monthly
bulletin of the Family Planning Asso-
ciation of India which carries a news
item saying that a crash programme
has been started by which a reduction
in the birth rate to 25 per thousand



Motion re:

3943

[Shri A. P, Jain ]

will be achieved within a period of
ten years. Family planning has been
very effectively practised in Japan.
During a period of ten years, they
have been able to reduce the rate of
increase of population to 1 per cent.
I do not think, given proper efforts, we
cannot achieve spectacular results in
family planning. I would therefore,
very earnestly request this House and
to the Planning Commission to pay
much more attention to family plan-
ning; they should pay as much atten-
tion to family planning as they pay
to agricultural production or steel
plants.

Shri Daji (Indore): Much has been
said about the midterm appraisal of the
Plan. The criticism has mainly fallen
into two ambits. One was the line of
the hon. Member for Rajkot who want-
eq to scrap planning itself. In a word, he
recommended that the baby also should
be thrown away with the dirty bath-
water. That, of course, is almost a
philosophy of despair with which we
have nothing in common. The other
line has been to put the blame mainly
on the lack of administrative implemen-
tation for the shortfalls. I think to
blame the administrative machinery is
correct, but that is only a partial rea-
son for the failure of the Plan.

This midterm appraisal is, really
speaking, a gloomy and dismal docu-
ment. At the same time, it represents
a challenge to all those forces in the
nation who want the country to ad-
vance rapidly along the path of natio-
nal development and socialistic objec-
tives. While reading this appraisal, I
was reminded of a poem of my matri-
culation Alice in Wonderland. At that
time, however, I thought that Alice in
Wonderland could be only the result
of rich poetic imagination. Never did
I dream that I would live to see the
day when Alice in Wonderland would
be enacted in my own country. There
Alice says: ‘In our country, if you
want to get somewhere else, you have
to run very fast for a long time’. ‘No’,
says the queen, ‘slow sort of country
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yours’. Now, here it takes all the
running you can do to keep in the
same place. So the midterm appraisal
says that we are in the queen’s coun-
try where we have to do all the run-
ning, as fast as we can, not to reach
any particular place, but just to keep
where we are. How long will
the people accept this queen’s
pace, keep on running, keep on pro-
ducing, keep on paying taxes, keep on
the investment and after two or three
years find that we are at the same
place from where we began? That, in
a nutshell], is what the appraisal says.
I am not going into the details of the
shortfalls in each sector which have
been sufficiently analysed by various
speakers. But this certainly is a seri-
ous situation and an urgent challenge.

What I want to pinpoint is that the
report has revealed certain lags, short-
falls. What it has revealed is reveal-
ing enough. But what it has not,
what it has sought to conceal, is still
more urgent and important. It shirks
responsibility. It makes no attempt to
fix responsibility. It only contains
vague observations and innuendoes
about reasons for the failure. I sub-
mit an appraisal, if it has to be useful,
must answer the why of the failure.
Without that no moral can be drawn,
no lessons learnt, no correctives work-
ed out. In this respect, this appraisal
singularly fails.

Industrial production is lagging be-
hind, agricultural production is almost
stagnant; unemployment now has al-
most ceased to receive any attention;
by the end of the Plan, it will reach
the dimensions of a crore. Unemploy-
ment not only leads to misery but in
national terms represents so much
idle manpower, which is a social loss.
And the appraisal says that the new
entrants are not being absorbed. That
is not all. Not only new entrants are
not being absorbed, but the old back-
log continues. In a sentence, the ap-
praisal says that no impact has been
made on the economy of the country
or the standard of living of the peo-
ple during this period of 2} years
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1 would beg of the House to consi-
der one more point in this connection.
It is not only the question of targets
not being reached—the output is not
as per target—but, considering it in
another context, in relation to the in-
put the achievement is far behind. In
agriculture in the last two years of
the First Plan, we put in Rs. 388 cro-
res; in three years, we shall be putting
Rs. 642 crores. After spending Rs. 388
crores in the first two years on agri-
culture, the foodgrains production
when we began wag 796 lakh tons.
Now it is 775 lakh tons, a decrease, In
regard to cotton, it hag gone from 53
lakh bales to 53 lakh bales, sugar-
cane from 100 lakh tong to 92 lakh
tons, This is after putting in hun-
dreds of crores. After so much input,
the output is nothing—zero. It virtu-
ally means that all that money has
gone down the drain I do not know
where it has gone. No one seems to
be bothereg where.

My main complaint is this. My
line is not that of Shri Masani's, that
the plan has failed. I say the plan
has failed because you had no plan;
it has failed because of lack of plan-
ning, because of absence of planning,
because of slipshod planning and ab-
solutely frigid implementation. For
example, let us take even the public

sector. In industry and mining the
targeted figure was Hs, 1808 crores.
Now it has become evident that to

reach the physical target laid down in
the Third Plan, we shall be requiring
not Rs. 1800 crores, but Rs. 2792 cro-
res, an underestimate of almost
Rs. 1000 crores. Even the Rs. 1800
crores have not been spent; even if
we spend it the physical target will
not be reached. In many cases, we
have not yet been able to complete
even the spillover of the Second Plan.
In industrial and other sectors, even
the spillover of the Second Plan has
not been completed, despite three
years of the Third Plan. For exam-
ple, takine the target for steel we can
easily see that the Third Plan target
wil] not Le achieved till the end of
the third year of the Fourth Plan.

Appraisal of Third
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This being the picture, what we"
should seriously consider is how and.
why our planning has been slipshod.
and defective. For example, we are:
informed in this appraisa] that indus-
trial production lagged in the first two-
years due to want of power and trans-
port bottlenecks. Are these God-sent.
phenomena? If there is planning, if
there is meaning in planning, if there
is logiz in planning, you cannot plan.
for an industria] target without plan-
ning for power, coal and iransport.
If you plan without that, you are not.
planning; you are only imagining
things, not undertaking the concrete
work of planning. Similarly indus-
trial growth 1is slower because of
shortage of raw materials and foreign
exchange. When you go in for this,
should it not be possible to envisage
that so much raw materials and so-
much foreign exchange would be re-
quired? Not one of the reasons given
is God-sent, and this only shows that
you have planned in a slipshod man-
ner, not going to the basic things.

Let us take land reforms. We talk-
ed about Jand reforms in the First
Plan, in the Second Plan and in the
Third Plan. Now we are told at page
89 that administrative and legislative
action taken so far has fallen short in
several States, and even where it has
been taken, practical action for im-
plementation lags behind. Either you
want land reforms or you do pot. If
you want them, there is no use re-
peating every time that the States are
not implementing them. Who is res-
ponsible? Do you really consider this
an important plank for raising agri-
cultural production or not?

Not only that. I was surprised at
the negation of the Plan indicated in
page 66 where it has been said that
several States have diverted the funds
allocated to them, negating the accept-
ed national priorities. If the States
can do this, it certainly means that we
have abdicated planning. We have
only got the plnning document in tact,

Shri Hanumanthaiya (Bangalore
City): It has to be ascertained whe-
ther the State Governments in so di-
verting were right or wrong. There iz
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no use blindly blaming the State Gov-
ernments. Let the Government give
instances where the funds have been
wrongly diverted.

Shrl Daji: Therefore, the cruclal
point is not the scrapping of the Plan,
which will only result in mortgaging
India’s future development and well-
‘being to the rapacious greed of money
interests. ‘That will not bring about
the rapid development of the country.
Shri Masani has not shown how it
would bring about rapid development,
because even within the subjects allo-
cated to the private sector in the Plan,
they have been defaulters, He says
that the State should only build hous-
es, give food, have police powers, and,
he has kindly added, build schools.
Why hcve police powers? Let him
build the private sector minus the
police powers and let us see what re-
sults he achieves,

What 1 am worried about is that
this reappraisal completely ignores
the social objectives of the Plan. The
Planning Commission itselt had this to
say about these objectives:

“Essentially this means that the
basic criterion for determining the
lines of advance must not be pri-
vate profit, but social gain, and
that the pattern of development
‘and the structure of socio-econo-
mic relations should be so plan-
ned that they result not only in
appreciable increases in national
income and employment, but also
in greater equality in income and
wealth.. The benefits of conomic
development must accrue more
and more to the relatively less pri-
-vileged classes of society and
‘there should be progressive reduc-
tion of concentration of incomes,
wealth and economic power.”

“The appraisa] ig silent on how they
have progressed in achieving these ob-
jectives.

I will remind the House and the
Members of the Congress Party of a
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note submitted by Shri Dhebar, ex-
President of the Congress, which is
very revealing. It has been with the
Congress Party for more than two
years without any action being taken.
It says that 30 per cent of the people
have 10 per cent of the national in-
come, and that 10 per cent of the peo-
ple have 36 per cept of the national
income, which is higher than that in
America or UK. This is the condi-
tion in India which is supposed to be
a socialist country. Further on, the
figures cshow that 60 per cent of our
people live below the minimum sub-
sistence level: 30 per cent live on an
income of Rs. 15 per month; 20 per
cent live on an income of Rs. 12 a
month. What is more startling is that
at the present rate of growth, it has
been worked out that till 1981, that is
practically the end of the century, 30
per cent of our people will be living
below the subsistance level.

Shri Tyagi (Dehra Dun): Future
generations will be wiser.
Shri Harl Vishnu Kamath: If you

are wise, they will be wiser.

Shri Daji: Even this figure is based
on two debatable presumptions. The
first is that the birth rate would not
be more than 2.2 per cent. It is al-
ready 2.4 per cent. The second is that
prices shall remain stable till 1991.

Shri Tyagi: I think they have con-
sulted some astrologer,

Shri Harl Vishnu Eamath: The com-
munist party or the planners?

Shri Daji: This is indeed a very
tall presumption, when they bave not
been able to hold the price line so far.
Therefore, the picture is very dismal.

" Even on these assumptions, which
are not likely to be fulfilled, you are
damning more than 30 per cent ol our
people to abject poverty till the end
of the century. Can this inspire the
people to work and toil and rally round
a programme of national reconstruc-
tion, and put their all in taking the



3949 Motion re: AGRAHAYANA 19, 1885 (SAKA) Report on Mid-Term 3950

-

nation forward. So, there should be a
reappraisal of the priorities and the
work to be done under the Plan, so
that in the next five or ten years we
are able to wipe out at least the star-
vation level from the poor sections of
the people.

Shri Hari Vishnu Kamath: No hope.

Shri Daji: 1f we do not hold out this
hope, then it is not planning worth the
name.

We have heard much about man-
eaters, but I am surprised to find that
the person who talked about man-
eaters has either become too soft or
is in {30 much love with them. His
redefinitions of socilism, and his defi-
nition of what is ill with our economy
are totally wrong. 1 was convinced
that they were wrong, but I have be-
come all the more convinced after
Shri Masani praising that definition,
saying that he would be willing to
accept it. Shri K. K. Birla says that
realisyn is now dawning on the Gov-
ernment. So, I would beg of the
Congress Party to pause and think.
Shri Masani says that at Jaipur the
Finance Minister and the Prime Minis-
ter were realistic and had set an ex-
ample, T say the presert crisis is be-
cause of double thought, double talk.
wobbling action, about their own
socialist objectives. As long as you
do not get rid of this mentality, you
will not be. able to have new prioritieg
fixed under the Plan. What is the re-
sult? The private sector has failed.
I am not blaming the entire private
sector, nor are we against the entire
private sector, but the monopolist sec-
tion in the private sector has failed,
Al]l the licences and imports are grab-
bed by a few big business houses, and
they almost vote our industrial deve-
lopment. But again and again they
get these licences and imports. Why?
Because your own officers after leaving
service are allowed to join them as
executives. The travesty is so great
that I would appeal to the conscience
of the Prime Minister and the Cong-
ress, if any is left. Can there be a
greater negation of democracy, leave
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aside socialism, a greater misuse of
the taxpayer's trust than allowing a
senior IAS officer of the Government
to maintain his lien with the Govern-
ment, while working for one of the
biggest business houses of India? He
is going to become a director of that
house. Can you expect the ordinary
smaller business houses to be able to
compete in the matter of getting licen-
ces and imports, when one of the top
executives, Secretary to the Govern-
ment, is allowed to maintain his lien?
This shows the unheoly bedfellowship
of big business with persons in power.
As long as this unholy bedfellowship
continues, you cannot have any plan-
ning, any socialism worth the name.

That is what the Planning Commis-
sion itself complains about in this
small booklet The Planning Process.
They saw they have no information
about the private sector, they do not
supply the information. The Planning
Commission is not able to control or
regulate the private sector. There-
fore, that is the real challenge. You
have (o re-examine the whole thing.

The Mahalanobis Committee has gone
underground. When the hon. Minis-~
ter was giving out a number of com-
mittees appointed, I interrupted him
and he got very excited, but I say that
instead of all those committees, it is
better 1o appoint a committee to find
out where the Mahalanobis Com-
mittee has gone. Are the gentlemen
living or not?

Shri B, R. Bhagat: The hon. Mem-
ber is trying to create a wrong
impression. It has not gone under-
ground. Only their report is awaited.
The Committee was appointed on the
eve of the Third Plan to make us un-
derstand how the Third Plan should be
oriented.

Prof. Mahalanobis was away, He
is back now and he will be able to
finish this . . . (Interruptions.)

Shri Daji: I will give only three
examples of the rapacious loot which



3951 Motion re:

[Shri Daji]

all your fiscal measures enabled them
to reap. Hindustan Lever with a paid
up capital of 557 lakhs has a reserve
of 387 lakhs and in three years, 1859,
60 and 61, they earned a profit of 700
lakhs and the dividend distributed is
24 per cent, 26 per cent and 26 per
cent. Dunlop's paid up capital is 5.20
crores, reserves are 470 crores and
profits are four crores and the divi-
dend comes to 21.5 per cent. The
total paid-up capital of Meta] Box is
1.91 crores while the total profits are
215 lakhs and the dividend distribut-
ed is 25 per cent. All these companies
have trebled their paid-up capital
within three years. That is the rea-
son of the rising prices.

Shri Tyagi: May I request the Fin-
ance Minister not to use dark glasses
against these facts?

Shri Daji: That is where our natio-
nal wealth goes. It is an example of
the total ahdication of the duties by
the Government,

While introducing the last Budget,
Shri Mecrarji Desai to compensate the
rise in the duty on kerosene pil lower-
ed the duty on sweet oil; it was done
away with; previously it was Rs. 4
per maund. Oil which was selling at
Rs, 58-58 per maungd at that time,
when there was a duty of Rs. 4 on it,
had gone up to Rs. 72 per maund after
the duty was removed. At least if
the duty had been retained, four
rupees would have come to Govern-
ment coffers instead of going into the
hands of profiteers. This is an exam-
ple of the total abdication of the
powers of Government to take any
action apainst the rapacious loot of the
big business interests,

So, the nedd of the hour is not less
planning but more planning. stricter
planning. We have the example of
democracy and Hitler's dictatorship in
Germany. When it was said that de-
mocracy was going wrong, what is
the redress? more democracy, not less
democracy. So that the redress for
plan shortasa is more and better plan-
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ning and not just like throwing away
the baby with the washwater, re-
examination of priorities so that with-
in a period of ten years we may assure
every citizen in India two square
meals, a roof over the head and mini-
mum cloth. If we cannot do at least
this, let us own it up. People are not
going to wait; they are restive. I am
not afraid of people getting restive, as
Mr, Masani is when he said that peo-
ple in his constituency were restive,
It shows that there is still life in them
and that they protest against the slow
rate of development. They wil] rise
the force the powers that be to change
the policy and outlook and to give
them a worthwhile life,

Two things are needed when we re-
apprais: our planning. The way out
of the crisis of the Plan and the march
towards socialism are integrally inter-
related. The Plan cannot be salvaged
unless you enforce socialist policies.
Mere administrative measures will not
help; it is a question of political re-
orienfation. There should be a sense
of urgencv. The Planning Commis-
sion in 1949 wanted an economic and
statistical service. It was sanctioned
in 1961. The men were selected in
December 1961 but the file is still
lying with the Home Ministry. In
1963, the persons selected have not
yvet been appointed. Does this show
any urgency? We may feel the
urgency when Mr. Nanda or the Prime
Minister speaks about poverty and all
that. But we want urgency in action
and not in words. People are tirrd of
repeatedly hearing your words. They
do not believe any more your words;
they say they are election manifestos
and palliatives. I conclude by saying
that what we need is politicl reorien-
tation which calls for a massive get
together of al)] progressive forces, all
those who fought for freedom, who
love vur country and our people, who
want to build a new, strong and
powerful and socialist India—an India
that will be the envy of the world.

Shri K. C, Pant (Naini Tal): Sir,
the great virtue of the mid-term
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appraisal made by the Planning Com-
mission ig its frankness. The docu-
ment before us is honest and straight-
forward, and yet, somehow, it does not
read quite right. Perhaps it is too
bloodless. There is no discontent in
its tone, no painful heart-searching, no
restless impatience, no urgent straining
at the leash. All these things are mis-
sing and that ig its greatest weakness.

1 should like to welcome the
appointment of Shri Bhagat as the
Minister of State for Planning and
Shri Ashoka Mehta as Deputy Chair-
man of the Planning Commission. Both
are familiar figures and we are entitled
to expect that each of them will bring
a fresh mind and a dynamic approach
to his new responsibilities, Of late
there has been a great deal of criti-
cism about the functioning of the
Commission. Only yesterday, we heard
Shri Guha and Shri Hanumanthaiya
press for a complete reorganisation of
the Commission. A few weeks ago, the
Finance Minister is reported to have
complained at Madras that the Com-
mission’s method of working and plan-
ning was wrong, lacking flexibility.
Shri Asoka Mehta himself is reported
to have said in London that the Plan-
ning Commission ghould not be involv-
ed in day-to-day activities but should
look ahead. Everyone seems to be
agreed that the Planning Commission
should be free from the burden of day-
to-day administration, and yet the
burden has kept on increasing. We
shall now look to the new Minister and
the Deputy Chairman to introduce the
much-needed reforms in the organisa-
tion without further delay. It may
then be possible for Parliament to
receive appraisals of the Plan not after
two and a half years, during which
much water has flown under the bridge,
but perhaps after every six months,
when discussion would be more pur-
poseful and less academic.

There is no minimising the shortfalls
revealed in the report, but to use them
as an excuse for advocating the drop-
ping of the Plan or of planning as such
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—as my hon, friend Shri Masani has
done—is nothing but a counsel of des-
pair. I do not believe it is seriously
meant. By combining the economic
discipline of planning with the libera-
lism of parliamentary democracy, India
hag taken the best from the east as
well as the west, and, what is more,
this approach has been amply justified
in terms of results. Let us look at
some of the advantages bestowed on
this country by planning. It has faci-
litated the pooling of resources in
inter-St:i: prejects like the DVC. It
has enabled the setting up of three
steel plants simultaneously in the
Second Plan, which is a big achieve-
ment by any standards, A still greater
achi:vement, perhaps, was the creation
of a vast agency, reaching into the
lacs and lacs of villages of India and
overcoming their differences of lan-
guage, custom, habit, etc. to set up a
broadly uniform pattern of commu-
nity development all over,

Above all, I would like to ask the
critics to ponder whether we would
have got as much foreign aid as we
have if it were not for planning. Our
plans have clearly indicated to the
World Bank and other creditors where
we want to go and the means we want
to adopt to reach our destination. They
have seen from the Plans that the
people of India are not only determined
to shoulder the main burden of deve-
lopment themselves but are prepared
to go it alone, if necessary. This has
impressed them. Moreover, we have
consistently honoured our commit-
ments. Whether all this would have
been possible without a clear-cut Plan
is extremely doubtful. So, the sug-
gestion to abandon planning, apart
from being impractical and unscientific
would lead to a great deal of harm if
accepted.

Coming to the appraisal document
itself, I am afraid it presents a bleak
and cheerless picture of the progress
of the third Plan, In a nutshell, the
position is that, in spite of sufficient
resources being available, physical
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achievement in terms of targets has
fallen far behind. As against a planned
increase of 30 per cent in agricultural
production, 70 per cent in industrial
production and 30 per cent in the
national income, midway through the
Plan we find that there has been no
net increase in agricultural production;
industrial production has gone up by
only 15 per cent and national income
by a bare five per cent, which is hardly
enough to cover the annual increase
in population, That is the present
position. If one scrutinises the Tables
assessing likely achievements by the
end of the Plan period, one cannot
help feeling that many of the projec-
tions are unduly optimistic. The fact
that the progress observed during the
first two Plans has flattened out in the
third, calls for a thorough and search-
ing enquiry to pinpoint the weaknesses
and suggest remedial measures.
Only swift and energetic action can
salvage the third Plan and lay sure
foundations for the fourth Plan.

I do not for a moment want to
suggest that the report does not have
any bright patches at all. We have
done well in the matter of Health and
Education, and the position in respect
of coal, power and transport, which
were strangling industrial production
in the early stages of the Plan, has
improved beyond recognition. In fact,
a lesson has been drawn for the future
that the development of essential over-
heads should keep a few paces ahead
of the growth of the rest of the eco-
nomy.

Another positive development is
that all the steel plants are now
working to rated capacity, and the
Minister has introduced a much- need-
ed element of autonomy combined
with answerability in their adminis-
tration. Another special and welcome
feature in industrial growth is, in the
words of the Plan appraisal, “the sig-
nificantly larger growth of the pro-
ducer and basic industries as compared
io the general index of industrial pro-
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duction.” For example, the output in
basic metal industry increased by 26
per cent over the 1960 level, metal
products by 69 per cent, machinery by
20 to 22 per cent and chemical products
by 23 per cent. This development is
wholly in keeping with the basic stra-
tegy of economic development under-
lying the planning effort.

However, these advances, important
as they are, are completely oversha-
dowed by the seriousness of the short-
falls in certain crucial sectors. The
most important of these, to my mind,
are steel, fertilisers and irrigation.
We are already one Plan behind in
stee] and so long as some definite
arrangements are not made in regard
to Bokaro, the prospects in the imme-
diate future are rather depressing.
Fertiliser production is expected to
reach only about 60 per cent of the
Plan target and this estimate too is
rather optimistic. The shortfall in
major and medium irrigation will be
of the order of four million acres or
about 18 per cent in relation to the
original target. Shortfallg in all these
key sectors are bound to have a wide-
spread effect on the Plan.

The question naturally arises, why
have things come to such a pass. The
reasons, broadly speaking, fall under
two categories: one, those which are
beyond the control of the Govern-
ment and two, those which flow
from defects in procevlure. The con-
tinuing tight position in regard to
foreign exchange, for example, despite
some progress in exports, belongs to
the first category. And this leads to
other difficulties; for instance, the
under-utilisation of industrial capa-
city for want of imported raw mate-
ria] and spare-parts, etc. T will not
dilate on this aspect. What we are
more interested in at this moment are
the deficiencies which lie within the
power of the Government to correct.
Some of these have been highlighted
by no less a person than Shri Asoka
Mehta. Returning from his foreign
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tour, he is reported to have said at
Bombay that “there was considerable
irritation and frustration particularly
in the USA and the United Kingdom
at the way things were going in India.
Businessmen of both the countries com-
plained of administrative delaysand
procedural complexities being so great
that they never knew when their pro-
posals would get official sanction. A
spokesman of a big U.S. firm told him
that a collaboration proposal put for-
ward by them was delayed and sanc-
tioned only after three and a half yearg
by which time they had lost all inte-
rest in the proposal. Things of this
kind were giving India a bad name.”

Three months earlier, Shri H.V.R.
Iengar, Chairman of the National Pro-
ductivity Council, had said much the
same things in the following words:

“Ag regards foreign investment
in this country the keenness or
eagerness of foreigners had totally
changed and given place to hesi-
tation.”

He went on to express an opinion
which I am sure will be widely shared
in the House. This is what he said:

“When the country was passing
through a crisis, the stages for
consultations and decisions
should be curtailed to the abso-
lute minimum so that the process
of taking quick decisions was not
handicapped and implementation
became easy.”

This suggestion may not be original,
but it goes to the root of the matter
and pinpoints a major defect in our
system. We must reduce the time-lag
between the approval of a project and
its establishment. We must have a
production-oriented and not a proce-
dure-oriented approach. The web of
red tape must be cut. I should like
to know, if T may from the Minister,
what the Government are doing to
improve matters in this regard, parti-
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self has expressed such a strong opin-
ion on the subject. I for my part
would suggest that a time-and-motion
study should be made on the move-
ment of files dealing with development
projects, whether in the public or the
private sector.

I now turn to agriculture, and begin
by referring to a few telling remarks
made by Shri S. S. Sivaraman, Pro-
gramme Adviser in the Planning
Commission. He is reported to have
teld a meeting in Delhi recently that:

“the current explanations for
the fall in production during the
last three years over-emphasised
the fact of adverse seasons. Among
the ill-conceived production pro-
grammes, to which he attributed
the poor performance of farming,
he listed the use of improved
-seeds without raising the level
of manuring, use of fertilisers
under rainfed conditions and
extension of irrigation without
proper attention to surface and
sub-surface drainage.”

Now, since our agricultura] targets are
determined purely on the arithmeti-
cal correlation between the input and
the output, for example, one maund
of fertiliser will produce two maunds
of yield—without taking into account
the kind of determining conditions
mentioned by Shri Sivaraman, is it
any wonder that we fail to achieve
the target laid down in spite of effect-
ing the inputs at the level planned?
This is a basic lacuna in our agricul-
tural planning.

Another lacuna is lack of capital.
Somehow, there is a general impres-
sion that agriculture is less demand-
ing of capital than industry. But is
it really so? The FAO’s annual
report for 1962-63 gives a tentative
finding that the capital requirements
of agriculture, even excluding the
value of land, are higher than in

cularly since Shri Asoka Mehta him- manufacturing and mining Ag against
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this in our country, the flow of private
capital into agriculture, except in the
case of big plantations and the 10 per
cent of holdings exceeding 16 dry acres
or three wet acres, has all but dried up.
Qur capital resources being limited,
what s the remedy? The only
remedy is to convert idle labour into
capital assets, such assets being pre-
ferably quick-yielding ones like minor
irrigation works. As the House
knows, Government has been follow-
ing this policy but unfortunately only
with partial success. The rural works
programme has still to find its feet.
Up to the end of March, 1963, it has
provided jobs for only about 78,000
people. This is rather disappointing.

Capital is pot our only scarce
resource. We also lack farm leader-
ship. What we need is an efficient
extension service manned by persons
with sufficient practical experience of
farming, who are prepared to prove
the superiority of modern techniques
1o farmers through the medium of
demonstration farms.

13.00 hrs,

Logically the extension gervice should
be under the Agriculture Department,
but that is not so very important.
important are results, and to help
achieve these results, I have an unor-
thodox suggestion. Just as the
-workers as well as staff in industry
et a bonus for extra production, some
method should he worked out to
reward the extension staff for increas-
ing farm productivity in areas under
+them.

Now, I should like to plead for a
more determined effort to check the
cxplosion in population. I am sorry
to see from the report that as against
the Plan target of 6000 family plan-
ning centres, less than 1000 centres
have been set up in the last two years.
This is most disappointing and even
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the modest target is unlikely to be
reached at this rate. Sir, of all the
programmes, this is perhaps the one
we can least afford to fail in, and I
would earnestly urge the Minister, if
I may, to see that there is no failure.

Sir, before [ end, a few words about
the general question of implementa-
tion. For effective implementation,
Ministers have to carry their officers
with them, and they cannot do this
on the strength of the danda alone.
An element of moral authority enters
into the relationship. The source of
this moral authority is rather standing
as public workers. So, Ministers as a
class can be only as effective as
public workers as a class are respect-
ed. I make no distinction between
Congress and non-Congressmen.
Tocdiay public workers attach each
other in terms which were unthink-
able till yesterday. No one is spared.
It has almost come to this that every-
one is presumed guilty unless proved
otherwise. The natural result of this
stale of affairs is that the bureaucracy
is teing steadily strengthened wvis-a
vig the Ministers. The leaders of the
different parties should take note of
this and evolve healthy standards of
pubiic life; otherwise the grip of the
Ministers over the continuing and deep-
ly entrenched bureaucratic machine
will become looser and looser and im-
plementation will always be a prob-
lem, whichever the party in power.

Shrimati Vijaya Raje (Chatra):
Mr. Deputy-Speaker, Sir, the mid-term
appraisal which has been circulated
by the Planning Commission, I am
afraid, does not present a very happy
picture before us, for on one side it
showe us the shortcomings and fai-
lures while on the other it forecasts
short-falls in achieving the targets.
Though no doubt the frankness with
which the planners have admitted
their difficulties in achieving the
objectives must be appreciated, this
does give us a fresh hope that they
will be doing théir utmost to com-
plete the undertaking on which the
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progress and well-being of our country
depends. I am not one of those who
would like to indulge in sentimental
post-mcriem or would like to make
any capital, be it political or other-
wise, out of the picture that has been
painted by the Planning Commission.
On the gther hand, as responsible
citizens of this country, I feel it is our
duty not to indulge in criticism for
the sake of criticism, but try to help
the Government in profiting from past
experience and to make up for the
deficiencies and short-comings.

To my mind, the basic defect has
been that we have taken at the time
of preparing the plant too many things
for granted. Take the agricultural
sector, for example. We have not
allowed for the adversities and vaga-
ries of weather conditions in order to
arrive at a balanced picture, for the
entire Plan period. After all, when
we vprovide for fertilisers, for agricul-
tural implements, for equipments and
supplie: to fight pests and diseases or
for irrigation projects and expansion
of tube-wel] irrigation, it is our duty
to see that the necessary industrial
‘build-up is also achieved at a desired
pace to enable us to realise our aim.
Even now 1 think it is necessary to
have an zssessment made first of the
available resources and potentialities
in order to ensure that at least during
the remaining period of the Plan the
requirements are fully met.

So far s the agricultural sector is
concerned, we must not forget that
we have to cover 65 million farmers
working under varying and contrast-
ing conditions spread all over the
countrv. We have to implement an
integrated programme in the midst of
these conditions of diversity. Yet, it
seems our approach is based more on
uniformity and assumptions only.

Let us take the industrial field.
‘There alsp I can see no reason why
progress should not have been main-
tained. Afte~ all, unlike agriculture,
incdustry is not subject to any vagaries
of weather conditions. Much has been
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said about the failure of the private
sector. [i js not, however, sufficiently
realised that under the present forms
of governmental regulations and con-
trol, the private sector naturally has
to depend to a large extent on Gov-
ernment’s policies and  initiatives.
Therefore, a lot depends on the en-
couragement and incentives thus pro-
vided by the Government. The private
sector, unlike the public sector, has to
be guided principally by the profit
motive no doubt. It is, therefore, the
investment or income factor that
would be predominant. After all, I
see no reason why when we are so
solicitous about the remunerative
return to the farmer, we should not
be equally solicitous for a remunera-
tive return to the ordinary share-
holder, in the companies or concerns.
Whether it may be in the agricultural
or in the industrial sector, there is one
thing we must bear in mind and that
is the basic psychology of the human
mind to have some profitable return
on the investment that a person
makes.

We have to ask ourselves candidly
whether our fiscal and licensing and
other policies are such as to invite
investment not only from banks, insur-
ance companies and even big business-
men, but also from the small investor
who would always be the backbone
of the national effort in the industrial
ficld. There is no doubt that today
most of the taxation system is such
as to inhibit rather than promote the
private enterprise. I am quite sure
that if Government were to examine
critically the statistics of wealth-tax
and income-tax, it will be seen that on
one side the number of people who
were enjoying higher incomes or pos-
sessing higher slabs of wealth is going
down, and the increase in the medium
incomes, from which always the lar-
gest amount of investment would
come under suitable economic condi-
tions, is also not taking place to the
required extent.

After all, we have to bear in mind
that the burden of a Plan of this size
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which we have been implementing
cannot fall only on Government or its
resources or even on institutional
credit. It has to fall on the common
people and on the middle-class which
is always the backbone of economic
development. This is particularly so
in a country like ours where agricul-
ture is the predominant occupation.
If I may humbly suggest to the Gov-
ernment, one touch-stone of its eco-
nomic policies and measures should
be whether the measures or policies
concerned are such as to keep the
large body of middle-class men in the
national effort at a tempo or pace
which the size of the Plan requires or
whether it is going to prevent that
class from making a contribution
which would naturally be a dominant
one. If it does not, the policy or
measure must be given up. If it does,
the policy or measure must not only
be adopted, but enforced without fear
or favour, prejudice or ill-will. At
the same time, another thing I would
like to point out here is that Govern-
ment’s policies and measures should
be well thought out, firm and co-
ordinated. It is also necessary to bear
in mind our objectives first and then
formulate the methods to achieve those
objectives rather than stick to methods
irrespective of what our gbjectives are.
‘What we have to ensure is to see what
serves the country best, whatever it
may be. After all, we must not forget
that there can be no higherism than
patriotism. To follow a method just
because it fits in with a particular
ideology, irrespective of whether it
suits our conditions or mot is bound
to produce unfortunate results, con-
sequences and repercussions. From
this point of view, T feel it is neces-
sary that Government as a responsl-
ble bodvy should aveid encuoraging
slogans or fall a victim to them.

I am afraid that even in the Mid-
term Avpraisal one comes across this
frequently. A glaring example, for
instance, is the reference to land
reforms. We must not forget that
land reform is not an end by itself; it is
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only a means to an end. Whatever
our ultimate goal may be, it has to
be reached in a manner which does
not in the interim period cause any
unnecessary and avoidable dislocation
or serious impediments in the efforts
to achieve them. More than al] this
is the human factor which we have
been neglecting so long and cannot
uflord to neglect any longer as our
biggest national wealth is our man-
power. Therefore, it is most essen-
tial to focus our attention mainly on
education and public health, and it is
a basic national need that we shoula
conserve and strengthen the human
talent and resources and give them
necessary means of development both
of scientific as well as cultural lines.
That means a complete re-organisa-
tion and re-orientation of our educa-
tional system in the country.

The condition prevailing in the
country at present is rather confusing
and lop-sided; it needs clear and
precise definition. It requires expert
advice and expert handling also for
implementing the settled policy with
due regard, of course, to the human
value and psychology.

These are some of the basic and
fundamental facts of planning to
which I wish to draw the attention
of the House and of the Government
in order to safeguard against such fal-
lures in future and to ensure success
in whatever efforts we put in in the
remaining period of the Plan.

Mr. Deputy-Speaker, 1 am grateful
to you for having given ~ me this
opportunity to participate in this
debate. 1 have tricd to place before
this House some ideas as they affect
laymen like me. I do not pretend
to be an expert in this line or that,
but I do fee] that as a common citizen
of this country I can express some
of the thoughts that have just come
across my mind. Governmental poli-
cies and measures, howsoever highly
conceived they may be, have at some
time or the other to descend to the
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level of the common man. To secure
.he co-operation of the common man,
~overnment should know, therefore,
how the common man reacts to its
policies, its working and its pronou-
ncements. If whatever I have said
is worthwhile from that point of view.
1 shall feel very happy indeed.
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Gar W ) AfE W & oy EZw
AT Afat & ouy fegfy 7 a7 & fF
S9 FY 98T TN F qOT FY Y AR A
I 1 OIE |

wigt a% qf@rd-fAaee &1 vy
& & wew s g fE gy qw oAy
FAgET ¥ UF FT qAOF F1 qf@ &Y
< 8, Y i FlY S 3 ¥ f e
# fawg § | wget grwm ¥ gw oA
S-"er # 3fg &1 TF & fAg so Ar
T wm A fesE fear o gl
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AT H g A Y FUT AT @9 FE
1 fr=g fean o @90 geer #
T R FUT TAT G FIA 7 few g
1997 § | 98 o FIAUT AT T qieT
CicA i et R AR
ggar g | AfFT g7 3= & fw faear
TaT g= &A1 ot Afee 91, gu 7
agt # 37 § & Fa9 Y FO= 77, 79Tq
Ro wfasd w &, I T £ Wk
T aF so gfawa wor oA 8, fma
=g TE #X 94 § | Swear & gfg
oF wa oy fagg &, o1 fF 3 &
T OF AfET 1 9@ FT @3
WA T 9 ¥ &7 599 a1 73
f& o & fau fooar ot sqar 7@
T ¢ 99 %1 I WK syafeaT @ §
gd FL |

FrAAT HAT B F THAT I AT
¥ 78+t 3= F7ar A g s afvar
fraem & wafya oF gk AgaEq
g g, fo9 #1 W ER Y W
T FAT g, AT e e e ow
WAFL I 99 & A9 fawad &7 &
a3 & AT ¢ 1 Afz ER W W
# of@r-faem &1 sorEt &1 oA
AT AR &, A 39 A1 fAAmEt w0 ot
oF A qgft G & gRT O
fs o @z & affal &1 a1 g8
mfyFe 2 fear @@ f& § 917 9%
faarg #7 @%d § WX gAY TR &
srfaadi o7 za 9% § gfyasq swmaw
S | T MR & SfmE ag g,
i 288 ¢ & TA-UAT F OF 37 AR
T AYETE AT (LY AT ATATE ¥
¥ sfaam 92 T § W7 vF qwEE ¥
fad fme & wvvg § F1% TF A,
3c ¥ fFv 3c Yfaea A% Iear afe
gt afz @ @ #1 41 1 0% qmy
19 ¥ FT gre faar T, a1 fes frey
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aug uF wawe faesie g, fow 51
I AT UF a1 | qfeare-framm
& w5 o a9 7 "G W TR
T W mie & Wad 9@ FEr
Y1 (Interruption) TE I\
Wt % 3, AfFT & w7 w1 Fgw @ g
fF ag uw aga o€ awar @

HUY T FI IEIR FT AR
F 9T gu & qUQA F A F 3§ w2
FgAT ATEAT § | AT gger qw-afia
AT FTO gE dr, A gt dm ¥
Yo W@ F AT IFTL g | TEA
qF-agfg A o9 gErw gd, @t
Y3 1" 991 9 | fgq g9-adfy
FIoAT 9 wwr gE, a1 Lo AT@ A
T G HIT A FAT FY HF TF
@ waAfy § T Qeo #TE AT
# W fA7 EY T & 1 Fafy W
dw ¥ gfeaat & wmy ¥ fag
Yy oM B w9 FT H Qo4 W
ST 1 A F7 fa=rT R, St fee et
et ga-aifg FreET & AR 9T
iomﬁmwﬁwﬁlm
T ¥ g2 o arat ¥ afz 3y J|
AETT FT FH 9T o A fgmr @,
St e et AAT-AT & for frfe
HeaT #1 oh-faers &, a1 o7 g A ot
aie fafeaa fm 2, @@ 9@ &
Y FHAT | AT AW & OF g
F=Eg =To dTo Fe HTo o [T FT
FgaT & fF W KT & oHear
Y A7 § @) wE, A IS JET &
g9 daTC @ S AR 3 & IS
gradt, fom & ara JG-FTE AT S
@gg]m,f'amﬁzﬁmm?ﬂﬁ
fagre &1 frafy weom ¥T & § | AfQ
g e & T g A oafe
feafr Sera 7 g, W T A TR
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que 3 & Ay 9ufeaw 7 &1, a1 98
AT & 77 957 F AT T4 A1 {799
w2, [uaq O Y feafa faredt
q T |

g § ofT IoEa & araew ¥
B Fg FC § oUA aFTq F FUrA
FATE 1 T AT G R oqeny
¥ AFT 9283 TF FH-IeET F oid-
1Y q2rad Y @t o W g A
afa 7 & | T wEE W K A
JAT g WA B & F miwel ar
HF ATA ICETT FTATE 1 988 9—
£3 H STAT F7 IOA 3,¥o G =T Y
HT 9883-%3 ¥ a8 92 FL 3,90
A oz g T &, AT 30 AT
ATA T TATET FH ZAT | JRE9-§R
¥ T 998 A9 = W F
dr g, W@ fF qesr-e3 #
F7 TI F7 9,08 FA ITA TZ TEI,
aFET 9o W@ T AF T IeEA
F ZAT | @raTEt & AT it
qF A fear mw ¢, @@ 9e%9-%R
H 920w ar AT a3-53 7 93973
R g oafs qesu dF @ FT
T FT AT QA FTAT &, A AT AT
W7 I §, I 9 a oo AW
@ & fzard & SerEA @gem AN,
ot fF Fdar AETRT §

g faare & fr ofw & v &
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FY AL 3F g WX I T AT
Aifaat 1 5w ¥ sy w9 3 g%
ar i g @ P wfa & g §
97z a6l & a7g off W A gART wH
¥ 739 gFAET agar g, 99 feafy
T g FL qhA | & o oF
FRET o I owEar g R oA
gt ¥ 1 ag a9 7 ;T & fF faark
fowmr gfw fawmr & a9 frer &%
Fer, afFT W fafs a8 ¢ f
oo @z frara # fae e g, A
Ig IUF! AU @F H T I § AR
Ieflg FTME R F9 WA ZgEdw
¥ ot faeem 1 AfE 9T IEE a0
oz art g faear & 7 |qfF a7 |
o ZAT 3, Tafry ag frr ¥ @ A
HYT Fe2T AAT AT & | oA T G
B 2, AY I9F Arg qUg IEHT QY
FY T AT SwAXYT FAT TET 1 _L-
FTL T 0F 71 A1 FAur 2 § o7 3w
o o0 39 gfaar &1 arfow & @
£\ 3 9 " oA g Ffy &
wea & 41 7 wer gfaard o dfra §
& wew FT 7Z ATAT E

# qrem F4AT 7 {F 9 g a6l
P &7 weATEly qeAEA & AW
g7 uT At 1 wtEe Ag) A
AT AT §TE A F e
¥ o favig 3

H4qTe |

T Wt Qg 7 AT §, IRy
aqragifeE &7 ag) faw 9@ & ) e
feafa ov ==t & www o #F wroav
i gra ga@g A7 Hfy Aaea et
T R § A oaw § A
7 AT T T § 1 AT F o weAy
&, Tg T F Aifaal # At
& TE I AT | gwfAg 77 wrAwE
t v g wo forg 39 & g
AT AL BT ST FL | AT THR

Shri Maniyangadan (Kottayam): Mr.
Deputy-Speaker, Sir, for the last few
days, several people have made
speeches regarding the functioning of
the Third Five Year Plan. Several
speeches regarding the functioning of
Almost all the Members were criticis-
ing the Government and also the
Planning Commission.

The noteworthy thing is that the
attack is based mainly on the facts
and figures supplied by the Govern-
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ment in the Mid-Term Appraisal. I
am happy that the Government has
come forward with such a publication
giving these details in an honest and
frank way and 1 join with several
others who have congratulated the
Government for this. It is an invita-
tion for frank criticisms and also for
constructive suggestions for improve-
ment. There is no doubt that
Government are going to take re-
medial measures by locating the black
spots.

The suggestion made by some that
the whole Plan should be scrapped
seems to me to be very fantastic, not
because it is too late now to think in
that line.

If the system of planning that we
have adopted is fundamentally wrong,
there is no meaning in continuing it.
If that is so, we should have the bold-
ness to scrap the whole thing and start
afresh in the manner which is most ap-
propriate for achieving the goals that
we have in mind.

The nation has before it certain so-
=ial and economic objectives, and if we
are to reach them, there is no method
other thap planning. Those who have
suggested that the Plan should be
scrapped have not put forward any
alternative suggestions. There can be
differences of opinion in the approach
to planning. What is needed is a prac-
tical approach having in view the gocial
and economic objectives that we have
in mind.

In the words of the Planning Com-
mission themselves,

“In any social system planning
ig a major instrument in the ser-
vice of the basic values and objec-
tives held by the community. India
has a deep attachment to the
values of freedom, democracy
and welfare of the common
citizen. The purpose of planning
is to provide the economic
sinews and the social motivation
for furthering these aims.”
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India is the first country in the world
to launch on a system of planned eco-
nomic development under a democra-
tic gystem with full guarantees for
individual freedom. A mere doctri-
naire approach ignoring the realities of
the situation is likely to land us in
difficulties,

I may, with your permission, quote
a passage from the publication of the
Planning Commission entitled The
Planing Process. At page 5, in para
10 we find the following:

“There is no easy way out of
the difficulties that beset a relative-
ly backward gociety seeking rapid
economic growth, Cause and effect
interact. Unless a society breaks
itself free from some of the shack-
les of the past, overcomes internal
resistances and releases new for-
ces of change, it is unable to
achieve a high rate of growth.
Rapid economic expansion greatly
facilitates the solution of difficult
political, economic and social
problems inherent in an under-
developed society, helps reconcile
divergences of interest and stimu-
lates support and participation
from the people. To be meaning-
ful, a high rate of growth must be

sustained steadily over a long
period, for a vast chasmies
between the prevailing levels

of poverty and the minimum con-
ditions of well-being for the mas-
ses. Given such continuity, growth
itself becomes self-sustaining. That
is to say, dependence on foreign

resourceg gradually disappears
and the under-developed society
acquires resources in skill,

the infra-structure and the techni-
cal capacity to move into the future
on its own strength. This brings
greater stability to the developing
society and opens up new possibili-
ties of international exchange.”

For successful implementation of
planning in a democratic set-up, there
must be responsive public opinion be-
hind it. Planning was going on for the
last thirteen years, and the questiom
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naturally arises what the impact of
it is on the common man in the country.
Has he begun to feel that at least some
of the miseries experienced by him
are being wiped out? Are the plan-
ners and those responsible for its im-
plementation able to say that the
common man in the country is con-
scious of a charge in his surroundings
which makes him feel that he is on the
path to prosperity? The sure test of
success of planning is the capability of
arousing this consciousness in the com-
mon man., The enthusiasm generated
in the common man as a result of this
feeling must be the motive force be-
hind the implementation of the Plan
schemes in various fields.

We budget for several crores of
rupees and carry out several projects.
The national wealth is increased,
though not to our expectations, at least
to some extent. What is the share that
the common man gets out of this in-
creased wealth? How far have his
amenities of life improved? Grandiose
schemes like the Bhakra-Nangal, Bhilaj
etc. are capable of creating
some enthusiasm and hope, but
this would not be sustained for
long unless he feels that he also has
begun to share in the benefits of deve-
lopment. I am not saying that there is
absolutely no material advantage to the
common man. There have been vari-
ous facilities made available to him.
Théey may not have gone to him to the
extent that they should have, or ac-
cording to our expectations, but it is
not true to say that the result of plan-
ning has caused only additional tax
burden and increase in prices of es-
sential commodities, thus increasing his
miseries.

It has to be remembered that the
national emergency due to the Chinese
aggression intervened and we had to
concentrate on defence activities. In
the new situation that arose as a result
of the national emergency we were
faced with two alternatives, namely
either to stop all developmental acti-
vities and concentrate on defence pre-
parations or to increase defence

preparations side by side with the

8
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developmental activities. Thig was a
challenge to us, and I am glad that we

decided to meet the challenge
in® a bold way. We decided
to go forward with the deve-

lopmental activities without substantial
reductions and at the same time to take
adequate steps for defence preparations,
The Planning Commission and Govern-
ment were conscious that development
in agricultural and industrial and
similar sectors were ash important as
other defence preparations to meet the
Chinese aggression.

Of course, certain adjustments had
to be made in the priorities. Subject
to that, we decided to carry on the
activities.

The reason for increasing the target
of additional taxation is quite evident
from this fact. The success in achiev-
ing the increased target is an indica-
tion of the will of the people to make
the Plan a success. The people want
that the Plan should be successfully
implemented and not be scrapped as
some people have stated.

It is true that the people are worried.
about the gshortfalls in our achieve-
ments. What is needed is to correct
the mistakes.

Several remedial measures have been
suggested in the Plan appraisal and
also in the speech made by the hon.
Minister. On the whole, I do not feel
that there is reason for despair. While
admitting that the picture is not a rosy
one, I dare say that there is every
scope for improvement and that the
plan could be implemented success-
fully.

Certain people see only shortfalls
which are mentioned in the publica-
tion. But what about the successes?
For example, the development of rail-
ways, road development, shipping,
power, education health etc. have gone
according to schedule, and in certain
cases the targets have been exceeded.

Then, much was said about agricul-
ture. It is true that we have not been
able to achieve the targets that we had
set before ourselves. Adverse weather
conditions had caused serious shortfalls
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in agricultural production, mainly in
the production of foodgrains in 1961-62
and 1962-63. I do not think that there
is any country in the world where there
is no fluctuation in agricultural produc-
tion due to the vagaries of the season.
The only thing that is possible is to
lower the level of the fluctuations.
From the figures gupplied to us, there
is the indication that there is this trend
in our country as well. At page 69,
the report on the mid-term appraisal
.of the Plan says:

““While seasonal factors have, no
doubt, effected recent production
levels, it is necessary to remember
that over the past decade the gene-
ral trend in the production of
various crops has been upward and
fluctuations from year to year have,
on the whole, been relatively smal-
Ier than in earlier years.”

.50 what is possible in the circumstan-
.ces prevailing in the country is, ae-
cording to me, being done and we
have been able to minimise the fluc-
tuations due to the vagaries of nature.
In thls connection, several members
‘have referred to the organisational
and other defects. I hope with the
improvements suggested in that regard
and to ensure co-odination between
various agencies connected with agri-
cu'ture, we will be able to have a
better future.

In this connection, I desire to refer
to certain minor matters. On several
occasions, failure to utilise the irriga-
tion potential has been mentioned. I
do not want to go into that. But it is
not correct to say that has been the
case everywhere; in geveral States the
potential created has been almost fully
utilised. For example, in Madras and
Kerala, we find that.

With regard to irrigation, there is
no provision for maintenance of chan-
nels and other things. Of course, it
may be considered non-plan expendi-
ture. But there must be provision for
.that also.
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Regarding community development
projects, I do not say that the scheme
has not done much good. It has done
a lot of good. But there are so many
defects in that. The block develop-
ment officer and the advisory council
are given a set pattern, and they have
to function within that, while what is
called the schematic budget of the
block does not, in many cases, fit in
with local needs and conditions. The
pattern which may be applicable to a
particular area may not be so to
others. An all-India pattern prepared
in Delhi should not be imposed
throughout India. The gcheme should
be suitable to local needs and condi-
tions, The blocks should be given the
freedom to prepare their own schemes.

Speaking about the village leaders’
camps etc., in all blocks camps are con-
ducted and training is given to agricul-
turists. But from my personal
experience, I can gay the block officer
somehow manages to gather some peo-
ple and the camp is held. There is
absolutely no follow-up. This does not
result in any good in the agricultural
or any other sector,

Much has been said about the Japa-
nese method of cultivation. That also
presupposes certain facilities, e.g. assur-
ed water supply, adequate supply of
manure, better seeds and other things.
Withrout planning for these things,
there is no meaning in implementing
what is called the Japanese method.
Similarly about the demonstration
plots.

Coming to resources, resources for
the plan are to be raised by the Centre
and States and targets are fixed. But
here the capability of States must also
be taken into account. A State, be-
cause of its economic backwardness,
may not be able to raise the resources
which others may be able to. The
planners should not refuse to help such
States or areas. The plan is g national
one and the State with the lowest per
eapitg income must be helped to come
up to the standard of the other States.
Otherwise, there will be frustration.
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Shri P. R, Patel (Patan): I thank
you for giving me an opportunity to
speak,

Ag 1 understand planning, it is for
the prosperity of the country and so the
achievement of planning should be
judged from the prosperity it has
brought to the country’s general mas-
ses. Ag I come from the farmers’ com.
munity, naturally my thoughts go to
that community. In this country, they
constitute 70 per cent of the population,
They are about 31 crores living on agri-
culture. So I will discuss what pros-
perity planning has brought to them
and the extent it has succeeded in
bringing prosperity to the agricultu-
rists,

Before I do so, I would guote some
figures. In our country, the per capita
income is Rs, 3297 at current prices.
What is the average annual income of
a worker in a factory? In cotton mills
in 1961, it was Rs. 1,658, in jute mills
Rs. 1,693, in silk mills Rs. 1,266 and so
on. It varies between Rs. 1,000 and
Rs. 1,500, the average coming to Rs.
1,407,

Then a few people in our country pay
income tax. They are 9,52,000 in num-
ber. They distribute among themselves
Rs, 1,275 crores. A large slice is taken
by these persons, mainly high salaried
officers, factory owners etc. The aver-
age income of a man in government
service, and semi-government gervice
also, comes to about Rs.1,700 a year.
This is not income. No expenditure
is incurred in earning it. But let us
now consider the average per capita
income of one in agriculture. It
comes to Rs, 1B9 gross income. A big
amount and that too after 12} years
of planning! We have completed two
plans, we have gpent crores and crores
on irrigation, fertilisers etc. and the
prosperity we have brought to the per-
son in agriculture is Rs, 189, With
this state of affairs, we are not at all
disturbed.

1712 (Ai) LSD—8.
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We are talking always of socialism.
My hon. friends of the Communist
Party talk of socialism. Socialism
means equality. Where is equality
considering the income of a man in

agriculture? They talk of socialism in
reference to labourers, government
servants and such others. They do not

care for agriculturists, and naturally
they should not because they are fol-
lowers of Marxism, and according to
the Marxist theory, farmers are reac-
tionaries.

Shri Umanath: Wrong, not at all.

Shri P. R, Patel: And they want to
do away with these reactionaries.

Shri Umanath: Landloards are re-
actionaries,

Shri P. R. Patel: Anyone owning a
and you will find that that is the
genral term used for farmers.

Shri Umanath: I have read,

Shri P R. Patel: Anyone owing a
piece of land, whether two acres, five
acres or 20 acres, is a landloard, and
my communist friends living in bunga-
lows worth Rs, 50,000 and Rs. 100,000
are poor people, they are not land-
loards. But I do not want to go into
it. What I am submitting is that the
farmers' prosperity has remained where
it wag 15 years ago,

Shri Balakrishnan (Koilpatti): What
is the remedy?

Shri P, R. Patel: I will give the
remedy. If you look at the distribu-
tion of land, you will see that some 40
mlllion people have five acres or less.
A few have got more than 100 acres.
Of course, the bigger landlords will
be earning more, but what is the condi-
tion of peasants with five acres and
less? There was a dispute in this
House between three annas and 7
annas. Have you considered, that the
income of farmers with five acres or
less must be minus 2 annas, 3 annas or
4 annas. That also is their gross in-
come. You can imagine their net
income.
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When their income is so low, how are
they treated? Very recently excise
duty was levied on crude oil. My
friends say that wheat production has
gone down. Naturally, it must go
down. A barrel of crude oj]l that cost
Rs, 50 some years back is now costing
the cultivator Rs. 92. With such high
cost, who would do wheat cultivation?
An inteiligent farmer will not. So,
unless and until we take some remedial
measureg to give the farmers at cheap
rates all their requirements, I think
prosperity will not come to them.

Let us take gur. It may be proper
according to thre Minister of Food, but
the farmers of U.P, and Maharashtra
get less price, and in Gujarat for every
maund they have to pay Rs. 60 to Rs.
80. Nothing is done to supply them at
control or reasonable prices.

Let us take corrugated sheets. I
know the Gujarat Government has re-
quested the Central Government to
supply these shects at least to cover the
engines meant for cultivation, meant
for more production, but the request
has not yet been met. And the far-
mers in my State have to buy these
sheets paying Rs, 82 to Rs, 90 per
maund.

Similarly with cement. So, what-
ever be the requirement of the agri-
culturists, they are asked to go to the
black market, to profiteers. If Gov-
ernment want more production, the
cultivators should be supplied their re-
quirements at their homes. Ig it pos-
sible? That will not be possible because
the planners are no doubt intelligent
persons with good heart, but they know
little of agriculture, they know little
of the traditions and emotiong of the
agriculturists. Naturally, when they
think of prosperity, and progress, they
look to the factories, labourers etc.

Let us consider the housing scheme.
For factory labourers, for low income
groups we have got housing schemes;
we subsidise them and give them loans.
For agricultural labourers, the poorest
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in the country, do we give subsidy for
housing?

An Hon. Member: Not at all.

Shri P. R. Patel: No. Do we sub-
sidise housing for agricultrists? No.
We yet want more agricultral produc-
tion we say that agriculture is the base
of our industry and our prosperity, but
that base is very little cared for. We
want more milk from the cow of agri-
culture, but we do not want to feed
the cow and care for it. But the
fashion nowadays is that everybody
speaks on agriculture, the progress of
agriculture, the improvement of agri-
culture etc., and those who know
nothing about agriculture speak the
most.

Now I come to land reforms. No
doubt, they are good. I am not for any
intermediaries, but in doing this, we
have encouraged corruption. In the
old Bombay State, we had a legislation
which gave land to the tenant, and the
compensation to be paid was 20 to 200
times thce assessment. And the man
who was to decide this was the revenue
officer. So, it benefited the revenue offi-
cers rather than the land owners or the
tenants. Everybody will agree on that,
however much we may boast of our
land reforms,

Then there is a fight of ideologies in
land reform. My hon, friends talk of
nationalisation, they want everything to
be nationalised. But so far ag land is
concerned, let us understand the tra-
ditions and the feelings of the people,
and let us work with them. We do not
do it, and so we fail on the agricultural

14:00 hrs

front. The main problem before the
country is not co-operative societies
or collective farms. What should we
do to get more production from the
present agricultural system? I am
finishing by referring to remunerative
prices. The Plan on page 323 says: we
give all incentives to the agriculturists.
One incentive is wanting: remunera-
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tive price. Minimum remunerative
price should be guaranteed at the time
of sowing. That assurance of the Plan-
ning Commission remaing in the book.
Have we implemented it? No, What
i the support price that is often talk-
ed of? It is just declaring a support
price of Rs, 12 when the prices that
rule are Rs, 14 and Rs. 15. You can
please small children by doing like this
but the agriculturists of this country
are loday not in that position. Let us
give them remunerative prices, I have
often raised the question of fixation of
remunerative minimum price. Gov-
ernment ig rather not prepared for it.
Are you going to progress agriculture
like this?

Lastly, about birth control....

Mr. Deputy-Speaker: Enough has
been said about it.
Shri D. C. Sharma: Ask him how

many children he has.

Shri P. R. Patel: My hon. friend
Shri Sharma always envies the wife
and children of married persons. 1 am
not going to refer to it. I only sub-
mit that what Mr_ Prakash Vir Shastri
said iy a matter worth considering. We
are having these operations and all
these things; it affects the intelligent
and middle-class people. Persons who
are Jess intelligent are let free. The
result will be a paucity of intelligent
persons which we are feeling today.
The second thing is that we have got
Pakistan. If there is increase in popu-
lation in one community alone, and
decline in another, it ig a matter to be
considered. Hindu population is de-
clining. I am not speaking for Hindus
or Muslims now. When we have got
Pakistan and Hindustan before us and
all the other communal troubles, we
have to take care of it.

Shri Umanath (Pudukkottai): I wish
to deal first with the attitude of the
Government and of the Plamning
Commission to the development of
markedly backward areas in each
State. In each State there are such
pockets. To say the least, the atti-
tude is one of neglect. Typical of
such area in Madras State is Aran-
tangi, Pudukkottaj and East Ramnad
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—a contiguous area. The soil is good
but there is no perennial source of
irrigation except tanks relying on
scanty rains. The Manua) of Puduk-
kottai State itself gays:

“Rainfal] is scanty and precar-
ious; the average rainfall for the
past ten years being 35.9"....
Even this average is not uniform-
1y reached. Coupled with the low
rain-fall the State experiences in-
tense heat during the greater part
of the year.”

This has become a drought area, 1904-
5, 1807-8, 1909-10, 1916-18, 1924-30
and 1934-35 were periods of conti-
nous drought. The situation is not
much different now.

104.06 hrs.

[Surr KHADILKAR in the Chairl
This is evidenced from the following
statistics for Pudukottai between
1924-25 and 1934-35. The rice acreage
has fallen from 1.19 lakh acres in
1924-25 to 56,000 in 1934-35; the
groundnut acreage, from 45900 to
15,400; the foodgrains and pulses acre-
age from 56,700 to 35400. The situa-
tion ig not anyway different now.
These are ex-native States and ex-
zamin areas,

The problems in such areas in each
State are special problems—the exis-
tence of big developmenta] backlogs
inherited from past. While in other
parts of the country the question is
of general development, in these areas
it ig one of eliminating these backlogs
and gaps. So, the priorities, the rate
of development and flnancial pro-
grammes wil] have to be different for
these regions. Priorities related to
the task of eliminating the backlog of
each region will have to be concrete-
ly and separately evolved. The rate
of development in these areas since
the genera] development and the eli-
mination of backlog have to go hand
in hand, will have to be higher than
the rate of development in other
areas. With different priorities and g
higher rate of development our con-
cept of financial requirements of
developmenta] activitieg in such re-
gions will have to differ—in quantum,
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pattern of expenditure, pattern of
Taising resources and the very con-
cept of economics of projects in these
areas will have to be different. All this
means that a programme should have
been drawn up to undertake intensive
surveys of backward areas of each
State and to evolve prioritieg rate of
development and financial require-
ment for each of the areas in each
State. It also means creation of agen-
cies to execute this Survey programme,
The undertaking of such surveys is an
immediate step recommended by the
Asoka Mehta Committee i, 1957 on
page 122:

“The remedial measures for
each of these areas would, there-
fore, depend on the nature and
intensity of its problem. . . . But
these areas glso merit intensive
studies for assessing the local
factors, economic as well as social,
and deciding upon the correct
solution. Such studies are all the
more important inasmuch as these
areas are not only problem areas
per se, but as we have explained
earlier they also tend to upset
the balance of the overall food
situation.”

In 1959, in a foreward to the book
‘Rehabilitation and development of
Basti District’, Dr, P, S. Loganathan,
Director General of the National
Council of Applied Economic Research
writes:

“In the context of economic
planning of India as a whole, the
need for rehabilitation and deve-
lopment of these depressed areas
presents a serious problem which
calls for not only urgent but dras-
tic remedial measures. The nature
and character of the problem dif-
fers somewhat from one depress-
ed ares to another, but precisely
for this reason fact finding en-
quiries and investigations which
wil] help formulate a plan of
action for the economic better-
ment of such area; elsewhere in
India, would seem to be neces-
sary . .. Moreover unless the
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national plan give special emphasis
to the rehabilitation and develop-
ment of depressed areas, the
economic progress of India as a
whole is likely to be lopsided.”

As to the nature of the survey to be
conducted in those areas, Mr. Asoka
Mehta committee states on page 128:

“l would say that such an en-
quiry will probably have to look
into the difficulties created by
(a) natura] calamities (b) back-
ward conditiong of agricluture
due to (i) neglect of the area
under British rule, (ii) lack of
resources with the agriculturists,
(c) lack of purchasing power
among the people arising out of
(i) inadequate employment op-
portunities, (ii) ill-balanced eco-
nomy of the area.”

After 13 years, the Planning Com-
mission has not drawn such a pro-
gramme of survey nor created agen-
cieg for undertaking these surveys, To
prepare indicators to identify such
areas they took five years since Asoka
Mehta Committee reported. Even in
the Mid-term Appraisal, the resolution
of the Nationa] Development Council
merely says that “the relatively less-
developed regions in different States
present special problems and call for
sustained and integrateq develop-
ment.” That is what they have been
saying in the second Plan and the
third Plan also.

This attitude of the Planning Com-
mission will result in widening the
existing gap between these areas and
other parts of the country. It may be
asked whether the State Governments
are keeping quiet in those areas. They
are not keeping quiet. They are do-
ing something. They are applying

-the normal developmental measures

in these areas as are gpplied in other
areas. But the question is, whether
thes, developmenta)] measures are ap-
plied in the State Governments to
thos» areas bearing in mind the need
to eliminate the backlogs which I
meniioned before? Absolutely not.
Even with regard to Basti district,
where the U.P. Government did more
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than the Madras Government did for
Pudukkottai and east Ramnad, the
NCAER Report says at page 15 as
follows:

“The Government of Uttar Pra-
desh hag taken certain measures
under the two Five Year Plans
for the amelioration of Basti dis-
trict. The efforts have been made
on the familiar lines of economic
development followed all over
India. There has been some ex-
penditure in local flood control
and on provision of irrigation, etc.

All these measures are good,
but in Basti they are deficient in
two ways: (a) the needs of Basti
are 50 much greater than those of
other districts that ‘equal’ treat-
ment will never enable it to catch
up with the rest of India; and (b)
the pattern of developmental ex-
penditure in a district like Basti
should be different from that in
the rest of the State. Thus, not
only is an intensification of acti-
vity needed for such areas, but
alsp a reorientation or priorities
for development functions.”

So, it is very clear as far as this
matter is concerned. That is why I
brought thig question to the notice of
this House during the budget session
of 1962 in the course of my speech
on 12-6-1962. The Minister, while re-
plying, completely ignored this, There
has been no response. They did not
even care to reply to it. Again, in a
memorandum submitted by me to the
Plann‘ng Minister, Shri Nanda, on
7-9-1962 the demands that were made
as far as these areag were concerned
were as follows. 1 quote:

“Hence, the people of this area
consider it to be too heavy a price
to misg the thirq Plan as well. It
is their demand that:

(a) These areas, ag the eastern
districts of U.P. shal] be treated on
a special footing for battling with
jts marked backwardness and for
accelerated development,
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(b) A special division of the
Planning Commission must be
sent to this area, to enquire, in-
vestigate and recommend special
measures for its accelerated deve-
lopment,

(e) Allot special funds in the III
Plan for the execution of the spe-
cia] measures.”

After this memorandum there has
been no response either from the
Government of India or from Siri
Nanda or from the Planning Com-
mission.

I would like to contrast this atti-
tude of the Government with regard
to another instance. When an hon.
Member from eastern Uttar Pradesh
described the conditions in eastern
Uttar Pradesh districts in this very
House, in 1962 budget session, that
was enough for the Prime Minister
to move the Planning Commission to
send immediately a team to that area
for undertaking investigations. Is it
the misfortune of the people of
Pudukkottai and east Ramnad in
Madras State that our Prime Minis-
ter was not born in the Madras State?
That is what the people of those areas
ask after this was done. I do not say
like that. It is the reaction of the
people. Perhaps it is Uttar Pradesh
patriotism. I would like to ask this:
when this is the sort of attitude, partial
attitude, what else will people think? I
do not say nothing should be done for
eastern Uttar Pradesh. They are
our people; they are our brethren.
They are suffering and, everything
must be done for them. But why is it
that this attitude is not extended to
other areas, other similar areas in other
States which are suffering (Interrup-
tion).

Shri Sham Lal Saraf: They are
pleading their case well, '

Shri Umanath: As though you are
not pleading here. What are you do-
ing—simply lecturing and goins
about? So, when thig is the attitude,
talking of national integration will
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have no meaning as far as the people
are concerned. Now also I am very
clear and I am gware that when the
hon, Minister replies to this debate
he is not going to refer tp this mat-
ter. I am quite aware of it. Yet I
am speaking in this House on be-
half of all those people, with the man-
date of all those people in those areas.
They have missed two Plans, and
the third Plan also they are going
to miss. Though I am quite con-
scious that the Minister is not going
to dea] with this question in hig re-
ply, though I am aware of that, yet,
I am carrying the mandate of those
people: let this Government be given
time till the nmext budget session to
announce their decision not only in
regard to these particular areas but
gimilar backward areas in gther parts
of the country.

I am galso gware that language of
Parliament alone is not sufficient as
far as this Government is concern-
ed. I am quite aware that the language
of Parliament wil] have to be backed
up by the language of the masses to
make this Government respond to
the desires of the people, especially in
the markedly backward areas, by the
powerful mass struggle. The maxi-
mum that this Government can do
is to jail people like me and others in
such a struggle. We have been wait-
ing for long; we have been waiting
for 13 to 15 years, and yet, when
there is no response to the memoran-
dum, no response even to speeches in
Parliament np response even when
individual approaches to the Minis-
ter on behalf of the people, the people
will have no other go except to
launch g masg struggle. The maxi-
mum that this Government can do is
to jail us, but at that time, we will be
gatisfled that this august House will
be remembering that we have been
jailed for this cause, for having stood
by the people, agnd we are sure that
justice will be done to the people,

' wAw T o (S @
FOAT) : SvaETEr, fE o arer
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TarEd 93 gt § wm ¥ fam
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ag 3% TEF & 1 gg 3T & [F 8w
I 99 F TG TR T FL A TS 77
T FTEE |

Shri Morarka (Jhunjhunu):  Mr,
Chairman, as I sat here and heard the
speeches of many hon, Members,
particularly the arguments against
planning, I must say I was surprised.
I agree that the targets of our plan
have not been achieved, For that
purpose, if you like, you may say that
our implementation hag been defec-
tive or we have partially failed. But
1 ask in all sincerity, does it thake the
concept of planning defective, does it
make the concept of planning objec-
tionable or unacceptable, I submit
not. After all, what is the main pur-
pose of planning? The purpose is to
make a more efficient wuse of our
limited resources, to bring a sort of
rational control in our economy, to
put our economy under a certain
amount of Central direction, to put it
under some sort of regimentation
And for what? For the larger inter-
ests of the country,

H -.!I!'
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If you apply all these tests you will
find that it i true that the plan .n
our system of political democracy has
not succeeded, as it cannot succeed,
to the same extent as it can succeed
in totalitarian countries, Because,
here we have got g different nature
of Constitution, that is the federal
constitution in which the Stateg have
their autonomy, And do not forget
that 8 per cent of your plan projects
have to be implemented by the States.
The Constitution has given them their
own autonomy and their own rights.
There the position of the Centre is
more advisory than anything else, If
that is so, then the shortfalls or the
lower implementation or the lack of
achievement of targets, all these
things can be explained just by this
one thing, namely that there is no
rigid regimentation, no complete and
strict direction from the Centre, Ana
I think it is good. When human
values are involved, between rigid
regimentation on the one hand and
not achicving the full targets on the
other, if a choice has to be made, I
am sure the House will agree that
even at the risk of not achieving the
targets fully we-must give liberty and
freedom their due importance.

Having said this I must confess
that the three reasons which the hon.
the Mover of the Motion gave the other
day for the shortfalls in the plan tar-
gets are not very impressive. The
first reason that he gave was adverse
weather conditions and inadequate
administrative co-ordination in the
field of agriculture. Much has been
said about this adverse weather and
nature. So I would not say anything
more on that. Take the other thing,
the inadequate gpdministrative co-or-
dination in the field of agriculture, I
am reminded of a speech which was
made on the floor of this House by
one hon, Member as early gg 19858,
and I would quote only one or two
small passageg from that. This is
what he saidy e

“The agricultura]) production
or food production today is the
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charge not of one Ministry, but
somehow or other it has happened
that about five differont Ministries
and departments have got some-
thing to dp with food production.
Whether it is good or bad, it is
for the House to decide.”

And then he says a little later:

“So, for a larger food produc-
tion, one has to streamline and
co-ord'nate the activities of all
these five Ministries in a manner
that it will go just like one mac-
hine ang ultimately produce re-
sults which I am afraid are not
being produced now to the ex-
tent to which it has got to be pro-
duced.”

This was a statement made by a
person no less than one of the Central
Cabinet Ministers, Shri S. K. Patil
who was Minister of Irrigation and
Power at that time, on 26th March
1958.

And now after five years the Gov-
ernment is coming and telling us that
there is no administrative co-ordina-
tion in the field of the agricultural
departments,

The other reason given by the hon.
Mover was inadequate advance plan-
ning and somewhat optimistic sche-
dule of implementation. Why this
inadequate advance planning? Who
preventeq you? Ang then ‘somewhat
optimistic schedule of implementa-
tion’. Do you seriously believe that
the targets which were stated in the
plan were ‘optimistie’? Do you ser-
fously suggest that the increase of
about 40 per cent of steel production
during the Third Plan was an ‘opti-
mistic’ on ambitions, target or the in-
crease of cement production by about
5 million tons per year was an ‘opti-
mistic’ target?

There is a third reason given, and
that 15 delay in obtaining forelgn ex-
change and it? speedy ultilisation, on
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account of procedural formalities, Is
this the first time that we are ob-
taining foreign exchange? I agk, has
the procedure been changed now.
Why were these not taken into consi-
deration at the time of framing the
plan?

But let us see what the Planning
Commission hag to say in this Mid-
term Appraisal on page 124:

“The lack of adequate prepara-
tory planning has largely contri-
buted to the delay in the imple-
mentation of certain projects in
the public sector for which even
foreign exchange credit was avail-
able”.

It is not therefore want of foreign ex-
change credit; it was the inadequate
planning it was the inadequate or-
ganisation which was responsible,

There are two more reasong given,
though not so clearly. One is the
emergency and the other is the
growth of population. There is no in-
crease in the rate of growth of popu-
lation. The rate of growth continues
from the first Plan and the second
Plan, and in the third Plan it has not
jumped very much, it is the same.
And 1 may also say that when the
Plan wag drafted, this factor was
taken into consideration.

Then, take the emergency. What
has happened on account of the emer-
gency? Have the resources available
for the Plan been diverted for any
other purpose on account of the emer-
gency? On the contrary, is it not a
fact that during the emergency, be-
cause of industrial truce and many
other factors, production has actually
increased? The emergency actually
has helped in achieving the targets
of this Plan rather than hindering
them in any way. Why is this rea-
son, this bogey of emergency, put to
justify the jack achievements, the tar-
gets the partial failure of the Plan? I
do not think the emergency in any
way has come in the way,
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Then, what are the real reasons why
the Plan did not succeed to the ex-
tent it should have succeeded. Ac-
cording to me the first reason is that
there is a weak direction from the
Centre. As I said, due to the autono-
my of the States, the directions which
the Centre can give are obeyed only
partially and not to the full extent.
You know that our hon. Prime Minis-
ter has said times without number
and recommended to the States that
the Chief Minister must hold the port-
folio of Agriculture. He hag repeat-
ed this advice. But I ask, how many
Chiet Ministers today, even after the
Kamaraj plan, are holding this port-
folio of Agriculture,

Shri Sham Lal Saraf (Jammu and

Kashmir): Only one.
Shri Morarka: They are enam-
ourcd of the portfolios of Industry,

Finance, Home, some of which are
Central subjects—not Home, but In-
dustry, Commerce they are all Central
subject. They are enamoureq of both
these portfolios, and in spite of !
recommendation and advice of no less
a person than the Prime Minister no
Chief Minister has taken it up. This
shows the attitude of mind. The auto-
nomy of the States is given too much
importance.

Then the other reason, according to
me, is that our procedure laid dowmn
for approvals, for sanctions -and for
clearance is highly cumbersome and
time-consuming. If you want to
achieve the Plan taget and within
the time given in the Plan, then all
these things must be sanctioned as
quickly and expeditiously as possible.
We have created a number of auto-
nomous corporationg and commissions
so that they can function in an auto-
nomous manner, True. Even then,
the so-called strategic controls kept
by the the Ministries are so vital and
time-consuming that even today, in
spite of all autonomy, things are not
proceeding smoothly and proeessing,
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sanctioning and approval are not com-
ing within the time they should come.

Thirdly, we do not have enough
trained personnel, tgarticularly for
the management of these industrial
enterprises. 1 agree that the mana-
gerial cadre cannot be brought about
in a fortnight. But, then, it is more

than ten years since we decided
that we are going to have public
sector industrial projects and that
they arae going to expand. So,

serious effort should have been made
to creat g managerial cadre. Once it
was done and then it has been
abandoned, and I do not know why. I
do not think any serious move has
been made even to train managerial
personnel.

The fourth reason why the Plan
has not succeeded fully is because
at the time of framing the Third
Plan the failures of the Second
Plan were not taken into considera-
tion. During the Second Plan itself,

we did not achieve our targets.
Lessons from that were not taken
into consideration at the time of

framing our Third Plan.

Having said this, I would like to
say, that so far as the genera] picture
of resources and public co-operation
is concerned, you have got more than
what you wanled and targeted for. In
the case of additional taxation, for
example, your target was to get Rs.
1,100 crores from the Centre, Instead
of Rs. 1,100 crores, you are going to
get Rs. 1,900 croreg mow. So far as
additiona] taxation in the States is
concerned, you are getting a little less,
Rs. 500 crores instead of Rs. 600
crores. So far as borrowing is con-
cerned, your target was Rs. 800
crore; for five years. You have al-
ready got Rs. 550 crores. In the case
of small savings, you have already got
Rs. 300 crores out of Rs. 600 crores. In
the case of deficit financing, which is
annther indirect burden on the people
vour target was Rs 550 croreq for the
entire Plan period, gs against which
you would be injecting a dose of Ra.
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580 crores within three years. In de-
ficit financing, saving, borrowing, ad-
ditiona] taxation, in every sphere you
have got much more than what you
have targeted for. So far as re-
sources are concerned, both internal
and external, you have got not only
what you asked for, but even more.
So far ag public co-operation ig con-
cerned, you have got it in all the
various fields and activities, but so far
as the achievements of physical tar-
gets are concerned, you have not
achieved even 50 per cent except in
one gr two items like social services.

Many hon. Members have already
spoken about agriculture. So, I would
like to concentrate more on industry.
Before I actually come to any specific
industry, I would like to preface it
by saying that our industrial fleld
should be diveded intp three sectors,
the two well-known sectors viz, pri-
vate and public gnd, third, the co-ope-
rative sector. I think the time has
come when we must allot certain in-
dustries to the co-operative sector. Let
the co-operative sector function and
justify itself, whether it can acquit
itself proper]y or not. I feel that all
industries based essentially on agri-
culture, particularly perishable agri-
cultural goods, must definitely and
necessarily belong to the co-operative
sector. In that I include the sugar
industry, fruit canning industry, fis-
heries, dairy productions and similar
things. In due course, if they are pro.
perly trained, even the textile and
tea industry could be given to the
co-operative sector,
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Shri Morarka: So far as the co-
operative; are concerned, you may
exercise all the regulation and control
over them as you may please. But,
you should look upon the co-operative
sector with sympathy. Train people
to run them and then hand owver the
management of the co-operatives to
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the people to whom they belong rat-
her than always imposing Govern-
ment servants on them,

It is a strange thing that the failures
of one sector are justified by the fai-
lures in another sector. I have heard
people saying “Yes, the public
sector has failed; but what gbout the
private sector?”. The private sector
people say “true, we have failed; but
what about the public sector?” This
is not the attitude that is expecteq of
either of these sectors. They have
got two different spheres which have
been earmarked and they have to
function in their own gpheres instead
of blaming one another,

Now, in the limited time at my dis-
posal, 1 would like to take a few in-
dustries which are common to both
public and private sector. I will be-
gin with steel. 1 think the perfor-
mance of the steel industry at the
present moment is rather poor and
unless we do something, some Hercu-
lean effort is made, we may not be
able to achieve even the revised tar-
get of the Third Plan. Our expan-
sion programmes of the three existing
steel plants in the public sector are
delayed by one year. Bokaro is still
in the stage of blueprints gnd draw-
ings. The alloy steel plant which
was to produce 200,000 toms, accord-
ing to the reviseq figures, would be
producing about 50,000 tons. What
does the Planning Commission Mid-
term Appraisal say about this? Tt
says that the targeted production of
6.8 million tons is now expected to be
reached by the third year of the
Fourth Plan”: That is to say, our
target of the Third Plan is now ex-
pected to be reached in the third year
of the Fourth Plan. Then it continues
to say that “in the above circumstan-
ces, the realisation of the steel tar-
get will be appreciably delayed”.
Between 1961 and 1963, two years
alone, we imported steel worth as
much as Rs. 200 crores.
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Then I will pass on to &nother
basic industry, fertilizer. The per~
formance of fertilizer is still more
dismal. Our capacity target was 1
million tons and our production tar-
get was 8 lakhs tons. Now, in 1963-
64, in the third year of the Plan,
our capacity is expected to be 3'86
lakhs and our actual production 2'40
lakhs tons. I think this is a wvery
poor performance and the blame
lies not only on the public sector but
also on the private sector, This is a
basic necessity for the development
of agriculture and unless and until
some special efforts are made, I am
afraid, the target may not be achiev-
ed.

I have something more to say
about cement and other industries
but since you are ringing the bell, I
will not deal with them. In conclu-
sion, however, I want to say this to
the Government: please do not for-
get that the Plan is financed either
by additional taxation, or by borrow-
ing or by deficit financing. All these
impose hardship on the people. They
are all means of compulsory savings,
they involve forced savings of the
people. If in spite of all the sacri-
fices the results are not achieved, if
the targets are not achieved, people
are bound to feel frustrated and plan-
ning is bound to become unpopular.

Shri U. M. Trivedi (Mandsaur):
Mr. Chairman, Sir, in the age in
which we are living, each one has
developed a particular fashion of
planning. Everybody considers him-
self fashionable if he talks about
planning. Whether the Plan ultima-
tely brings results or not, iz nobody's
concern. The only concern is that
there must be planning; we must be
obsessed with planning, planning for
the sake of planning and not for
doing work. That has been the net
result of all this planning for all
these 15 years. I have ben against it.
I admit that I have stood against
thig planning in this sense that I
wanted a progress of my country and
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1 did not want this planning business

as planning and a new thing to be

created for the sake of planning.
Dr. M. S. Aney: That is right.

Shri U. M. Trivedi: The results

are there for all of wus to note.
Figures have been given. I will
not reiterate the figures that
have been given to show the
shortfalls and the ghortcomings
of this Plan. But the patent facts

that are there must be noted by all
of us. What has this planning brought
to us after spending Rs. 8300 crores?
Rs. 8300 crores have ben wasted
with the net result that the country
is today poorer than what it was be-
fore. Everywhere we are seeing that
people find it very hard to maintain
themselves, Let us look at the Direc-
tives of the Constitution, It is on the
basis of the Directives that this Plan
was prepared and the basis of the

Directives was that each one
of us should get social jus-
tice and equality and at the

same time a welfare State should be
established. Have we established a
welfare State? That is the question
which we must put to ourselves.
Have we realised the aim with which
we started by the Directives that
are put in the Constitution? I would
say, “No.” There would be nobody
to challenge that proposition. Big
words are being used; professorial
attacks are being made. The people
who do not know what agriculture
is plan the things and they think
that grams grow on a tree and that
when you shake it the grams will
fall on the ground. It is such people
who have entered into this planning
and who are planning. Now, what
is the result? Look at the production
of wheat. It has gone down. Look at
the production of rice. It has gone

down. Look at the production of
cereals. It has gone down. Look at
the production of foodgrains. It has

gone down. Look at the production
of sugar. It has gone down, Sugar is
getting dearer; wheat is getting dea-
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rer; cereals are getting dearer and
everything that a man wants is get-
ting dearer. What has happened to
cotton? Where is it disappearing?
Why are people not getting proper
clothing? The things which were
available at 6 annas a yard are not
available to us at Rs. 1{10| a yard
today. How is the poor man going
to maintain himself? Sometimes peo-
ple start talking that Rs. 18 of 1938
are better than Rs. 180 of today. It
is a fact. The planning has not
brought about any amelioration of

the masses in any manner whatso-
ever.
Now, let us take the first and

foremost thing that is being pushed
down the throat of everybody and
that is the land reforms, the wonder-
ful land reforms. What is the object?
When I was reading this Appraisal,
I was wonderstruck as to who gave
the idea that the poor tenant is
going to be the owner of the land.
Where has he been made the owner?
What is that particular law which
makes him the owner? I am a law-
yer of some standing and have much
to do with the land reforms in the
cages with which I have dealt. I
have always found that the first sen-
tence that is uttered by every ad-
vocate-general in the court is that
land belongs to the State—all land
belongs to the State. There is no
talk of the poor tenant, the poor cul-
tivator. The land belongs to the
State and the tenant is the tenant of
the State, Why then talk in this Ap-
praisal that the land is ultimately
going to belong to the cultivator. It
is not. The only thing is, interme-
diaries have been removed and then
comes the picture, a very fine pic-
ture, which is now being presented
to us, and very soon it is coming be-
fore us, the Constitution (Seven-
teenth) Amendment Bill. By one
stroke, we are going to fortify the
Government. ...

Shri P. R. Patel: On a point of
order, Sir. I want to know whether
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a Member of the Select Committee
which is considering this Constitu-
tion (Seventeenth) Amendment Bill
can speak in favour or against the
Bill.

Shri Brij Raj Singh: What an idea!

Mr. Chairman: There is no point
of order. The hon. Member ought
to realise that the general line of
criticism that he is following is with-
in his ambit.

Shri Brij Raj Singh: It is the fault
of his poor understanding.

Shri U. M. Trivedi: No, no. He
understands all right, but he wanted
to put emphasis upon it. I am very
much obliged to him for that. He
has succeeded in that.

Then, the question for us to consi-
der is very simple. What are we
aiming at by this Constitution (Se-
venteenth) Amendment Bill? We are
aiming to arm all 144 Bills now in
existence in various States with this
power that the Government whenever
it likes, ryotwari or no ryotwari, will
take away the right of any tenant or
any sub-tenant, even the right to
the house that he might have built,
the well that he might have built or
even the godown that he might have
built and, in fact, all the appurte-
nances that may be available on
his land, the so-called “his land”,
and the Government will not pay him
any compensation, if the Govern-
ment so desires, or pay him anything
that the Government may like. He
will be a begger and the Govern-
ment will be the alms-giver and he
will be the alms taker. That is the
position which by our land reforms
we are reducing him to. We have
been so narrow-minded in our out-
look that we have never planned for
the full period to begin with. When
we starteqd planning, we had no plan
that if we started building a parti-
cuar thing this will grow. this will
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grow more and we went to plan for
10 persons to sit and ultimately we
found that 20 persons had to be ac-
commodated—and nothing is availa-
ble. Then, we say, dismantle this
telephone exchange because we had
planned in the beginning for 200 lines
only and now 1000 lines are to be
supplied—where should we go; we
cannot supply; so, dismantle this tele-
phone exchange. I should say, you
should thank the Britishers who
without this planning built this As-
sembly Hall to be able to accommo-
date not only 180 who were there,
not only 200 who were there but 509
of us who are here today, andq many
more can sit here. So, that was a
better planning than we hag done. But
it was not done under the obsession
of planning. It was done with a vi-
sion and when the vision is absent,
this planning is no good. Absence of

vision is very patent in our plan-
ning.
Mr. Chairman: Hon. Member’s

time is up. Your group has already
taken some time. You have got only
14 minutes.

Shri U. M. Trivedi: Perhaps you
were not told that I have to speak
for 20 minutes. I do not know. I am
the leader of the Party and I had
undertaken to speak today.

I will bring to your notice one
thing, that is, the development of
the railways that has been tom-tomed.
I will drop other subjects which I
wanted to bring up. I have got
plenty of subjects on which I wanted
to speak. But I will concentrate my-
self on the development of railways.
Let us hLnve this picture of the rail-
ways. Anyone of us who had time
and leisure and who had a mind to
read, as I rcad the Munition Board’s
Report, will be surprised to know,
planning or no planning, when the
First World War was on in 1917 a
good deal of planning for all the pro-
cesses that are available today was
made available to us in 1917 by the
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Munition Board’s Report. And what
did this Munition Report do? ‘The
progress of manufacture of locomo-
tives in 1917 was planned and exe-
cuted in 1918. Within one year, the
Ajmer Loco factory manufactured
45 engines which we are not able to
achieve today. We are now trying
and with what a cologsal waste! What
did we do with that factory? Slowly
and slowly we closed down the
Ajmer Loco factory.

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): The Ajmer Loco factory
is one of the finest even now.

Shri U. M. Trivedi: I know much
better than the hon. Deputy Minister
does not 1 challenge him to say that
after 1953—when the last engine
was of the broad-gauge and not a
single engine has been manufactured
in that factory. I know it. I know it
by my heart. There is g furnace.
What that furnace is? You have
got scrap iron and you simply roll
the iron there. You have no factory
there to manufacture any engine, I
know it

15 hrs,

I think that my hon, friend

also knows it. What has been the
development of the railways? Let us
look at the map of Rajasthan or ai
the map of Madhya Pradesh, for ins-
tance. In Madhya Pradesh, there are
vast territories or vast areas without
any railway line, and there are peo-
ple who have not been on the train
even for a travelling distance of
about 150 miles.

Shri Vasudevan Nair (Amabala-
puzha): Our State is also like that.
Shri U. M. Trivedi: That is good.

My hon. friend is in the same boat
as myself, and, therefore, I shall not
keep myself separate from him on
this matter.

This is the position. And yet, what
is going on? We have eaten away all
the depreciation fund that was avai-
lable to us. The Railway Reserve
Fund has gone, and the Depreciation
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Fund has gone, and we have spent so
much money. But, what is
the progress that we have achieved?
I can give figures, but I had pro-
mised you not to burden this record
with figures. -

The whole thing is that we show
our progress by expenditure, What
a wonderful process! I would submit
that expenditure never means any
progress, and it may wmean only
waste. And it is a sheer waste. We
have not progressed in the way in
which we wanted to progress. So far
as the railways are concerned, we
are still buying engines from out-
side, and we have not been able to
build anything for the railways in
any particular item. Of course, one
thing is true and that is that so far
as the employees are concerned, we
have certainly trebled their number.
But so far as the other progress,
namely the inanimate progress is
concerned, the congestion on the
railways and the way in which the
third class traveller travels is still
the same. People are stil] going by
hanging from the trains all along for
miles together. If we have to see
any vision of that, I would ask the
hon. Minister of Railways to go to
the station of Katihar and sve for
himself how the public are travelling
on the roofs. If he wants to go and
see for himself, I would ask him to
go to Mehsana where even today, in
this winter season, when people are
shivering with cold, they are travel-
ling on the roofs. Is that the way in
which we have done something to
ameliorate the condition of the poor
man? We have failed. I may tell you
from the bottom of my heart that I
feel that this plan is no good absolu-
tely. I do not talk out of mere
frustration. It is not a question of
frustration. It is a ' question of a
wrong methog of doing good to the

country. It ig a wrong method
of approach to the reali-
sation of the ultimate aim or

objective before this country, name-
ly the achievement of a welfare State.
Words will not do.
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I heard a new word today, and I
shall conclude my speech by saying
it. I have heard of basic democracy
at one place, I have heard of guided
democracy at another place. 1 have
heard of controlled democracy at a
third place. I heard also of socialism
in democracy very recently during
the Congress Session. Today, I have
heard a new thing entirely from my
hon. friend Shri Morarka, namely
‘political democracy’. What is politi-
cal democracy? 1 fail to understand,

Shri Bhagwat Jha Azad (Bhagal-
pur): What is the hon. Member's
democracy?

Shri U. M. Trivedi: 1 believe in
simple democracy. 1 think that sim-
ple democracy is enough *~ bring
about all that we want to achieve in
this country and to achieve a wel-
fare State. Simple and a  purely
simple demoracy for the people and
by the people is the only thing which
can achieve the end which we have
in view,

Dr. Sarojini Mahishi (Dharwar
North): The achievements and the
shortfalls that have ocurred from
the beginning of the Third Plan have
been kept open before the House
and have been made the subject of
criticism, constructive or otherwise,
from all corners of this House.

.

This House, as the trustee in the
confidence of the people, has got
every right to criticise and find out
whether the money that the people
have given and the confidence that
the people have reposed in the Gov-
ernment through their elected rep-
resentatives have been properly uti-
lised for the purpose for which they
are meant. With the acceptance of
democracy, it is implied that every
citizen has got to participate for the
success of the democray angd this par-
ticipation must be active anq intelli-
gent at the same time In order to
make the citizen intelligent and ac-
tive to participate in the democracy,
it is quite essential that all the faci-
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lities for proper development gand
growth have to be provided for, and
it is his right to ask for these things..
Proper and adequate angd nutritious
food and proper housing and proper
facilities for education are quite es-
sential for this purpose,

After thirleen years of pianning,
we find the Minister for Planning
coming forward with the reasons

for the shortfall, and the arguments
in defence. Of course, they may not
be quite sound arguments. But what-
ever that may be, arguments will
not cure the disease. It is the pro-
per and adequale implementation of
the Plan which is required. and not
a weak defence. I think that Govern-
ment are not here to defund what
has been done, but I think they are
here to get the thing implemented.
I think that the Plan belongs to
the whole country, irrespective of
what onc of the speakers on  the
other side. namely the spokesman of
the Swatantra Pacty said  namely
that the Plan should be scrapped, I
do not think that he actually meant
what he said.

After all. planning is  essential
either for the home or for the society
or for any corporation or for the
country at large. Within the limited
resources al our disposal, wha! is the
maximum benefit that we can derive
and that the country can gei? That
is the soul and essence of ull plan-
ning. How far the country or the so-
ciety is able to achieve that particu-
lar target is dependent upon the
efficient administration existing
under the circumstances,

At the time the Plan waz framed,
that is, years ago, the resources avai-
lable at our disposal were no doubt:
kept in view by the Planning Com-
mission and our capable Ministers
who gave their full-coperation to
the Planning Commission, I think
that the Planning Commission did
take into consideration the fact that
certain changes might come about
because of certain emergencies. Of
course, ] do not mean the Chinese
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aggression, but other emergencies
which might come up. I think that
the Plan was framed after giving a
due margin for these things, The
Fourth Plan is now being framed,
and I do not wish the hon. Minister
to come forward later on with these
weak defences at the time the
Fourth Pian is discussed saying that
this was the inadequate advance plan-
ning that we had and so on  After
all, the Plan has to be framed keep-
ing in view the material resources
that we have got at our disposal and
the calculated development that s
likely to take place: with that, what
is the target that we are going to
achieve? That is how planning has to
be done.

I hope that because of the discus-
sions here and the criticisms made,
bitter or otherwise, Government would
not come down and reduce them-
erlves to the position of  hringing
down the targets instead of increasing
our efforts and accelerating them to
reach the targets which have been
set already. Instead of having opti-
mistte schemes, let them not come for-
ward and say, let us have some lower
target so that we shall have the satis-
faction of saying that we have achiev-
ed the targets. 1 hope the Ministry
will not come down to this level and
reduce the targets.

The most important things that the
appraisal deals with are agricultural
development and the shortfalls there-
in) industrial development and the
shortfalls therein and also social ser-
vices. As regardg agricultural deve-
lopment, India is a country whose
main occupation is agriculture, and
71 per cent of the people of India have
resorted to agriculture. When that
is the basic industry which gives us
50 per cent of the national income,
and when that is the basis for a
number of other industries including
agriculture-based industries  like
sugar, jute ete., much attention has

to be paid to it
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I do not say that the Plan is not
good, hut I say that there is defect
in the implementation of the Plan.
The action and reaction of so many
factorg will result certainly in deficits
ang shortfalls. We shall have to look
into this action and reaction of a
number of factors, and one Ministry
or one particular agency cannot put
the blame on the choulders of another
agency to escape from these things.

So far as the common man is con-
cerned, he is not warried where the
electricity is produced, how it is pro-
duced and who the inventor is, but he
is concerned only with this problem
namely whether it is distributed
properly and adequately, What T
mean 1o say is that it is no use giv-
ing these weak gefences to the com-
mon man. Of course, he has not got
the time and the patience to lisen to
all these things. He is only interes-
ted in the ultimate result namely
that he should have adequate and
nutritious food to eat, proper oppor-
tunities for the education of his child-
ren and proper housing facilities etc.

So far as agriculture is concerned,
we cannot compare ourselves - with
other countries, like the USA or
Canada or UK, ete in  the United
Kingdome, the percentage of people
dependent on agriculture ig only 12
per cent, it is 16 per cent in France,
and it is 40 per cent in Japan, but
in India, the pgreatest percentage of
the population is absorbed in agricul-
iure, and unless the cultivator is given
all facilitieg to improve his agricul-
ture and to accelerate agricultural
production, there cannot be any means
to raise the income of this country.
However, much we may talk of the
facilities for education and other faci-
lities such as the providing of seeds
and manure etc. in proper time, T do
not find that these are actually
supplied to the cultivator in time.
As regards credit facilities, of course,
at one time, agriculture was credit-
oriented, because all the villages had
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got only a credit co-operative society
without any proper linking with the
producers’ society and the marketing
society, It is no longer a credit-
oriented occupation. It should be an
agriculture-oriented economy in the
country. That ig why we find that
credit facilities should be extended to
the greater section of the cultivators.
As things etand today, 60 per cent of
the cultivators who hold very small
holdings are not able to get the bee
nefit of these credit facilities. If the
small holder is not able to get this
benefit, this incentive to accelerate his
production, how will it ever be possi-
ble to attain the target.

A target of 100 million tons is there.
But then the achievement may be
about 77 or 79 million tons. If there
is a ghortfall in a particular year, it
may be argued that it depends upon
the vagaries of the monsoon. But
taking into account the vagaries of
the monsoon and other difficulties, all
that is possible to achieve through
human effort should be achieved. Of
course, Members here will be wise
enough not to ask why it rained on
a particular day. They will ask why
the irrigation facilities available were
not properly exploited. 175 million
acres have been brought under irriga-
tion; out of these, 100 million acres
have been brought under major and
medium irrigation and 75 million acres
are under minor irrigation. But
there is a big gap between the poten-
tial and actual utilisation. Again,
there is a big lag between comple-
tion of a project and utilisation of the
facilities. To quote an example,
though the Tungabhadra project was
constructed in Mysore State  the
irrigation facilities created were not
utilised till very recently, because the
cultivators coulg not dig fleld chan-
nels. Now the State Government is
coming forward to give a subsidy ?or
digging fleld channels, thus creating
an opportunity for the cultivators to
use the irrigation facilities
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Taking for granted the illiteracy,
ignorance, religious superstition and
laziness, we have to effect a change
in the outlook of the cultivators, to
induce them to use new techniques
and scientific methods to grow more
and more food. Unless he is given in-
centives, how can there be accelera-
tion of production. Compared to
other countries, the calory jntake of
the food of our people is very low.
In Japan it is something 2,220 calories,
in Great Britain ang America it is
3,220 and 3,250 respectively. In com-
parison with these figures, our calory
intake of food is very low and bur
people are not able to get proper
nutrition.

In order to overcome these things,
the only thing is to provide proper
facilities to the cultivators in the
sphere of irrigation and, in the sphere
of credit facilities. T do not wish the
Minister to come here next year to
say that there was non-cooperation
or no proper co-ordination among
the different agencies at the Central
and State level. We do not wish to
hear this type of argument from him.
I hope he will take note of it.

In spite of all our efforts on glazed
paper and eloguent speeches made
here and outside, what is the quantity
of food we have had to import during
the First and Second Plan periods?
We are importing foodgrains from
those countrieg the economy of which
is not agriculture-oriented. During
the First Plan period, we imported
foodgrains worth Rs. 538 crores, and
during the Second to the extent of
Rs. 711 crores. Within this short
period of the Third Plan, we have
imported foodgrains worth Rs. 200
crores or more. What does all this
indicate? At one end we are framing
a big plan. At the ‘other, we are
importing food. It may be under
PL 480 or any other scheme. But
the very fact that we are dependent
on other countries for foodgrains, a
country 71 per cent of the people of
which are dependent 'on agriculture
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depending on another for food, is a
shameful thing.

Even taking account aof the fact
that we are an infagpt Republic, are
we accelerating our production of
agriculture?  What about the indus-
tries which mainly depend on agri-
cultural products, namely, cotton, jute,
sugarcane etc? There also we have
shortfalls. We imported raw cotton
worth Rs. 484 crores in the First Plan
and Rs. 244 crores in the Second; in
the beginning of the Third Plan—I do
not know what will be the position at
the end—we have imported to the
extent of Rs, 100 crores worth cotton.
I wonder whether 1 shall be in a
position to place the whole picture
before this august House. But after
tll, we are having some constructive
criticism. It is for the good of the
whole country at large that we shall
have to take note of all these things.

Taking national income, it has risen
only by 2'5 per cent, It is admitted
that there has been a fall compared
with the figure in 1960-81. Accord-
ing to the Planning Commission, the
population is going to be 492 million
in 1966, 555 million in 1971. I do
mot think the Government will be af-
raid of the figures I am quoting. But
in taking up advance planning, all
these calculations have to be taken
into account. Again according to the
Planning Commission, even at the
end of the 20th century one-thirg of
the total population of India would
not be able to get nutritious food. It
this ig the calculation, it is a very
pessimistic plan we are having. I do
not agree with the hon. Minister when
ke says that he is very optimistic.

In industry, the target fixed was 11
per cent. We have not been able to
achieve jt. It is jomething oscillating
between 6 and B per cent. As far as
the major and capital-intensive in-
dustries are concerned, of course, steel
is the main industry. Here also we
#ng that consumption is related with
the economic development of the
eountry. 1 do nat mean that we shall
have to produce all the stee) alons
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with raw materials required for thas,
because that would be aiming very
high. Our target is something jike 19
million tons by the eng of 1966 and by
1975, it will be 28 million tons. Even
other advanced countrieg like Japam
and USA are importing raw materials.
The USA which is the biggest steel
producing country in the world is im-
porting raw materials to the extent
of 30 per cent. To import things
which are indigenously available is
advantageous to our country, Why
have we not been able to accelerate
our procu:tion there also in order to
help the other industries also which
depend upon steel. We have been
able to produce machinery worth
Rs, 200 crores, whereas the demana
is for Rs. 500 crores. I hope the
Minister will pay the greatest atten-
tion to this particular industry which
feeds other industries.

In capital-intensive industries, the
gestation period is long. There are
other industries also producing com-
sumer goods. There are other gmall
scale industries which are quite essen-
tial and which supply the necessary
consumer goods at a very short in-
terval to the consumer. They are
very much oppreciated by the people.
The citizen of 1963 has pot the
patience to wait for all these products
of capital-intensive industries which
will come off the assembly line in
1971.  Therefore, consumer goods
ought to be supplied in time ang in
sufficient quantity. In order #o
supplement these industries there are
emall scale and cottage industries.
Here I quote only one example. What
will be the jmpact on the rural eco-
nomy of all these cottage and village
industries? There is the Khadi end
Gramodyog Commission in which not
less than Rs. 179 crore have been in-
vested during the whole of the pre-
vious decade, What is the impact on
the rural economy? The Indian Ex-
press of 8th December, 1963 wrote an
editorial on that saying that no pro-
gress had been achieved, even though
17 1akhs of people had been employ-
«d, including soma part-tume workers
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who work for a few paltry farthings.
Other papers like The Hindustan Times
wrote on 16th October, mentioning so
things about mismanagement in this
Commission. I hope the Ministry
will take note of all these things and
set.right the ~dministrative machinery
in the different fields.

One word about the Planning
Commission. They are experts plan-
ning for the whole country, but I
may be excused for saying this.
The Ministerg have to face Members
of Parliament, the representatives of
the people, every day during the
Question Hour, but I do not think the
Members of the Planning Commission
are required to face 1{he people or
their representatives at any stage.
What is the check and control exer-
cised over them. and is there any fixed
period during which a Member has
to be in his office? I do not want to
add to the criticism that has already
been made regarding the parapher-
nalia of the Planning Commission,
but every human being has got his
own weakness, and <o there must be
some check and control over all or-
ganisations that are working in
the interests of the country.

st Tqare Fag (FrTor) oo
o1 qARd, ¥ 9E9 7 g9 0F o4
STER A AT WA T o E
fF o A% a7 AfFA 7 3 =w
Tt 3 Pafer 1 & AT B AT 39
gi%s AT 9EAT 2 | 97 ¥ fegema
¥ oef o oo gE & Aa ¥ 13%0
FTIT Fo HTIA MHFAA g0 w1 fafaw
Ferfa) &Y froar & €T H 2 % ¥
T 1Y FOAT AT wA Ao &Y
gy & fa¥ Griq THEEAT & w59 F
B WA FE Y 2 qE § 1 5 AE
YeY AT wAT L A9 F AT g
Y X wA mee¥w F oaw § fadey
1 AAT & 1 T8 AR A wft wE AF
AN A T Far M A % WA g
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W AT 133 7T wo NfF AW WA
oRA ¥ §7 § fadsh wvafagt ey ¥
@ &1 & 78 qwwan fF oy frafa §
™ oTE AW AT mfey waewr sl
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# 7 avaey AT ®1 0F FATET
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fermam &1 93 H 1 ®FAT 91, 0F
Y, oF gaw W femema &Y d7
B oAgl Ay 1@ A1 AT s d
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Fz1 mar & fafar &= =mgw mrE
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9T @1 7 #39 § & 7 7wy 97 fF fofor
s A gz fawfa & 3 7 g s
A FT gATT T FAT A1fEd | Afam
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f& g0 @M@ F ITME BN | GE
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wrofqgt ATUEE 4 TiaT TE | ma
Lo FAMT T FT T ZHT | ¥ AE
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A T AUAT 6 AM@ A FTPJOEAT
A & atrAar A g f o it
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acs @ w18 afendy 78 & A TAEw
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¥ g5 frdt & wofor @A e
wex faqars ¥ JEaz e fmmE
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wif e vt St gara ameE S §
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. | TeAY tag)
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g1 g fF aida a7 Avr &1 AT
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& g% a1 ¥ g7 27 927 Fav av
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94T 39S fAU vEr TET | @ AgEET
1898 FT To Fo F uF fv wrmm AT
1853 ¥ A & v fawre wmT, W)
AR fragn e 79 W@y 7
AT B 7 128 AF gH FTH AE
U ®YT A9 Qete H BWIVI TIAT
oFTS FaT7 Eh /YT 9F Hw T zAF
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a1 H 7 fraga fear, §3¢ F7E wam
wraa fadent @ W @<eA § 3 fraw
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TR E | TR 7 AF A PR A zay
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DECEMBER 10, 1963 Report on Mid-Term 4032

Appraisal of Third
Five Year Plan

®T AT TTCAT 41 IqN 31 a7 § & A0
SaTaT aaFT frar § 1| v % S
®Y 91T I Frofrdl #Y § o sEH AT
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5 weRl & |rg & oofae wHeE
xgm fr grer gaimar &1 afw=y &
s &1 qfwT &, 9T 9g @1 dfws
e A ey & 9T o W 19
= W |

Shri Khadilkar (Khed):  Mr.
Deputy-Speaker, Sir, last year about
this time this House was discussing
a siluation about which everybody
was very anxious and agitated and
uitimately  we declared that we are
determined 1o meet  the challange
that was forced by China. In the first
miitary encounter with china we had
to suffer a smal] reverse. Today, after
one year, when we are discussing our
ecconomic performance ia this coun-
tra, tae first thought that strikes one's
mind is how far that determination
has been reflecied or translated in our

cconom'c activities in this  Country.
Because, at that time, it was
made perfactly clear that imme-

diately we had to prepare for
defending our sovercignty and in-
tegrity. But main question was, in
the final analysis, to devote pur atten-
tion to defence needs and to build up
a broad, very strong economic base in
this country. And if we want to
pursue an independent, integrated eco-
nomic effort in this land so as to build
up the economic base to meet the
challenge of China, on this occasion, I
feel a little disappointed because
what has happened to our determina-
tion? Hag it been reflected in our
action? Everybody will have to pon-
der over this. Tt is no use getting
agitated emotionally unlesg some re-
solve, some urgency, a sense of ur-
gency or emergency is translated
in our economic activity. The econo-
mic high command of this land must
be prepared not only to face the mili-
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tary chailenge but the ecnomic chal-
lenge that is eternally with us, and for
that purpnse we are making thig plan.
ning effu...

There are many critice of the Plan.
Let us be very frank about it, because
it is a national Plan, and when we dis-
cuss planning in this country, it is not
just a academic exercise. It is not
just an arithmetical calculalion as to
how far this target has gone up or that
target has not been reached. It has an
emotional impact on the people's mind.
The question was posed bv Dr, Lohia
in a little dramatic fashion, in a dra-
matised way, as o what the consump-
tion standard was of the Common
people. T do not say he was right.
He said it was three annas. I say it
i seven annas. But that debate in
this House did not confine itself to this

House. Tt went to cvery village, and
at every village ‘ea-shcp, wherever
the villagers gather, thevy take the

local newspaper and read about these
things. Their mind i: applied to the
question as to how far we have ad-
vanced, Therefore, when we think of
the Plan—I will come to the question
later, as to whether we have advanced
or failed—we feel that the time has
come when we must ched a little of
the staleness in our mind. Unfortu-
nately, from top to hotlom, we are
having the bureav »-rv. The Prime
Minister, the other . referred to it
in regard to the community develop-
ment. Bureaucracy has become today
such a thing that all cfficers are con-
cerned about their promotion, better
placing; the bread and butter menta-
lity has come to stay in all walks of
litr. Ts this the -wavy? Unless the
people who have some sncial idealism,
‘certain  social objectives for which
they were prepared to sacrifice, apply
their mind and energv and put some
enthusiasm in the people ang mobilise
them, T do not think we can get out
of the present rut. No doubt we are
just now in the rut and planning cer-
tainly has not fulfilled the expecta-
tions particularly in the background
L of t'e emergency,
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I do not want to criticise planning
as such. A few years back, the Re-
serve Bank of India made a survey
about the rural credit and regarding
co-operation they came to the conclu-
sion that co-operation has failed but
that co-operation must succeed. In
the same manner, I would say, and
repeat, planning has failed but plan-
ning must succeed. Why it has fail-
ed, we shall apply our mind to it
very frankly. But planning must suc-
ceed. That must be the determina-
tion voiced in this House on this occa-
sion, There are people, a few critics
like Shri Masani, who are gloating
over our failures: very naturally, be-
cause they feel that if we fail in our
plans, perhaps some firustrated, a
little disappointed and agitated peo-
ple will rally round him. But he is
throughly mistaken, Shri Masani
quoted Galbraith. 1 would like to
point cut ihat so far as Galbraith is
concerned, he has applied his mind
in a better way., He has quoted from
some of his lectures out of context.

Here is a book which contains the
university lectures that Mr. Galbraith
delivered. In one of the lectures, he
has in a sarcastic manner stated using
the words, Colonel Blimp, that *“All
this planning, it can lead only fto
chaos. But one thing you can say for
chaos; it gives real scope for free
enterprise.” This is the mentality
from which the Swatantra Group led
by Acharya Ranga and Shri Masani
are looking at our Plan and the well-
being of the people and their emo-
tiona) reaction to the people's agitat-
ed minds,

I have no time and so I would not
quote long. Shri Masani attacked
public ownership and so I would like
to quote Mr. Galbraith on public
ownership which has been referred to
in one of the university lectures. Mr.
Galbraith said: “With public owmer-
ship there could be planning; with-
oul public ownership there could be
no effective planning.” I will finish
this point with one more small quota-
tion, -
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“ ... about 20 per cent. of the
American economy is planned.
For India the comparable figure
is 13-14 per cent. The market-
economy of the United States has
a larger public sector than the
socialist economy of India.”

These are Mr, Galbraith's observa-
tions. Of course, my hon. friend ap-
pears to have a poor opinion of Ame-
rican scholarship. Therefore, flagrant-
ly, without much thought, he quoted
some figures from a sort of journalis-
tic book, After Nehru. Who? But
American scholarship is now far ad-
vanced than Shri Masani who is not
even in the camp of Kennedy, but he
would like to take the camp of Barry
Goldwater so far as American inter-
nal struggle, progress and reaction
go. Why? 1 take his criticism very
seriously? Once upon a time, Shri
Masani was in the struggle and then
he wrote a book. Even now, if any-
body wants to know what is planning
and what should be done, he could
refer to this book. This book has been
translated into almost all Indian lan-
guages. It is Our Indid first published
in 1940. 1 do not want to quote at
length from it, but I would only quote
from that sectien in which he has
said something very pertinent about
the Pian. What is said there is appli-
cable even today, But sometimes mean
intellectually advance, grow mature
in wisdom, sometimes they degene-
rate. That is the pity of it. Unfor-
tunately, this has happened in the
case of Shri Masani. He is my old
colleague and friend.

Shrimati Yashoda Reddy (Kurnool):
Thanks to the Swatantra party.

Shri Khadilkar: 1 have no time; I
will quote a small passage from that
book:

*“Does that mean that a few Big
Businessmen who own these big
workshops and factories are to
control the lives of our people
and miks big profits at their ex-
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pense? Look at this piclure. I
shows you how today g handful of
persons in India make g lot of
money while most people earn mo
very little. You see a few rich
people high up on the mountain
and the rest low down in the
wide, wide plain. It opens our
eyes to a great danger. How are
we to make sure that the people
who own big workshops do not
use their key positions to send
themselves higher up the moun-
tain?"”.

Then, he goes further and it is very
interesting:

“Which is why many people
think that Key Industries, that is
those on which other jndustries
and the life of the people depend.
ought to be made the common
property of the nation and to be
run for its benefit,

So, in our picture of India To-
morrow, we have big industriea
owned by all the people of India
put together, through the State,
and small industries each owned
by one man or by a group orge-
nised perhaps in a co-operative
society. Alengside both, there is,
of course, India's Biggest Indus-
try—the cultivation of the land.”

He was calling India “Hamara Hin-
dustan” then. 1 do not know what he
says today. The gentleman who wrote
this book because he was in the strug-
gle gnd he felt the pulse of the peo-
ple at that time, today considers that
by organising this party and attack-
ing the Plan and taking delight in our
failures, because he is devoting al
his energy to thinking about the phi-
losophy of management of private en-
terprise, And he imagines Ranga end
Masani Private Limited, in case they
get into power, will run this Gov-
ernment, That is how Shri Masani
looks at national problems,

There are other crities also whe
conaider the Planning Commission se
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a frustration squad. I do not want
to hide the faults of the Planning
Commission, but unfortunately in this
country the opposition is fragmented.
They do not see any chance in the
near future of coming to power.
‘Therefore, they are getting more and
more irresponsible. That is the great-
est danger to Indian democracy. That
we must understand.

Shri Ranga: That is why you have
gone over to that side.

Shri Khadilkar: Therefore, do not
project your frustrated mind while
judging the Plan for tomorrow. Look
at the planning efforts objectively.

When I look at the Plan from the
objective point of view, when I see
the picture, I must confess my greatest
disappointment over the performance
on all fronts, not only on one f{ront.
In the little time at my disposal, I shall
refer to a few things. Take agricul-
ture. By law we have changed the
land relations. Legally we have
changed the titles, but the economic
relations remain the same. Even now
no serious thought is given as to how
we ghould organise our agriculture.
In Soviet Union and China, from their
own experience of success and failure,
they have come to believe that unless
agriculture is given a new look, un-
less the dogmatic approach is cast
aside and g certain parity—not exact-
ly parity, but some relationship—
between the price of agricultural com-
modities and prices of the industrial
goods is established, it is extremely
difficult to make any satisfactory pro-
gress on the agricultural front, In their
appraisal, the Planning Commission
are not frank enough. They ought to
have been more frank in their self-
criticism. Unfortunately in this
country whoever is in power tries to
gloss over the failure. I do not under-
stand what harm is there in saying,
“Yes: we made sincere effort and here
we failed. We could not plan ahead.”
When people ask, “Why did you not
plan ahead?”, what is the reply?
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Therefore, when you try to evajute
your performance, you should be
brutally frank and self-critical; you
should try to apportion the blame—
where is the weakness, why has this
sector lagged behind? These are the
questions raised and answers must be
there.

The same thing has happened about
fertilisers. The production target was
about 12 million and hardly 8 million
tons have been fulfilled. They did
not reach the target and so unless we
create more surplus in  agri-.'turs,
which is the backbone of our rconomy
and leave aside the present depen-
dence, we do not think we can make
any advance anywhere in our eco-
nomic progress.

The same is the position regarding
industry. For instance, it has been
stated that there are industrial units
where full production capacity iz not
being used. Why then give new
licences? Industrial licensing has be-
come the biggest scandal in this
country. More than 10 per cent
licensing is fictitious and it creates a
problem. Just as unaccounted money,
like mercury, moving about in the
country creates economic conditions
which affect the poorer sections in an
adverse manner, this scandalous
method of licensing is really affecting
production in every wmanner possible.
This must also be understood.

There is a social objective which
ought to be translated in our achieve-
ment. Have we done something? 1
know we have done something in the
social services. Where there was no
school, we have started a school
Where there was no dispensary, there
is a dispensary, Some roads have
been built and something iz going on.
But while making all this effort—we
boast of Gandhian tradition—is there
any reflection of it in implementation
of the plan? “Why not mobilise local
resources?” My house in the village
built 200 years ago in mud and brick
of the local manufacture, stands so

- long. But no community development
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office can stand. Why not mobilise
the local resources and create an
atmosphere where people would feel
that they are cooperating and advanc-
ing in a cooperative manner? lHave
you ever applied your mind to this?

We blame the bureaucracy. From
the Government, there is not that so-
cial idealism, readiness to sacrifice, and
translate it with a certain determina-
tion into day-to-day policy and its
implementation. We blamo the
bureaucracy saying they do not care
for the people and they look to their
promotions only. I have no time but
I will reaq a small cxiract. Bureau-
cratic personnel are increasing mcore
and more. Here it has been stated in
this appraisal report:

“Services account for about 40
per ceni of this increase, followed
by manufacturing with about 30
per cent and transport and com-
munications with 17 per coent
The increase in services has taken
place due a general expansion in
the administrative services, educa-
tional, medical and health
services, etc...."

This is the problem that we have got
to apply our mind to.

We want to integrate our country.
What is the state of affairs aow? In
two States and that too in two big
cities, about 50 per cent of our indus-
trial potential is concentrated. Ex-
cluding these cities , there are back-
ward areas. There are parts of the
country where even the industrial
beginning has not been made. Only
there are boards about industrial
estates where there are small huts, or
houseless people build their small
shanties and live there. This is the
state of affairs. Unless we apply our
mind and say that industry will be so
dispersed that it will generate a new
atmosphere Wwhere even the peasant
will get an opportunity to pick up
technic and apply his mind in a pro-
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ducrtive manner. there can be no real

progriss. Has that  been done?
Nothing has been done.
With one observation T will con-

clude, So far as the cocentrution part

is concerned, that is a very serious
matter. If our economic Plannig is
operated in such  a manner that a

small minority takes hold of the big
chunk of the national cake, ultimately,
all our talks of socialism will remain
merely on paper.

Mr. Deputy-Speaker: He must con-
clude now.

Shri Khadilkar: 1 ym concluding,

Though our national income has
gone up by about 43 per cent during
the last ten years, the absolute profits
went up to 76 per cent. What ds
it show? 1f we wan: 1o transiate our
social objectives by implementing the
Plan. then thig distorvon of our eco-
nomy operating in such a manncer that
a handful of people getl the whiphand
of the situation ang they dictate the
policy from behind the curtain, that
should be put an end to, should be
stopped. Otherwise, socialism has no
meaning, So, | would appeal to the
Planning Minister: let him be frank.
We are worried about the defence of
our border, but we are more worricd
about the failure on the economic
front. Try to implement the Plan and
the targets with determination. If we
fail, we have to confess it to the
House and go back with a fresh deter-
minaticn to implement it so that we
build up in the final analysis, an in-
dependent gnd integrated economy
which would be the real bulwark of
our freedom and national sovereignty.

Mr. Deputy-Speaker: Since many
hon. Members want to participate in
this debate, the House will sit up to
8 O'Clock today to give opportunities
to more hon. Members. The Finance
Minister will intervene at about
415 pM.
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st /Yq (F=hg ) | 3qTeqer wERRH,
T FT I Falo9 qGA A Ta7 FAA
99 Fufy T F FEaTaT 97 £ fa=re
famet 78F 777 2T & afew ST WA
Hell WgIEy A F77 91 95919 aoffa grse
AT F HeATAT O A e w4 @i
Tqid T AT g F) EAvfe guoang
AR 99 FATA 1 99 ¢ | g 39 wafa
¥ fraet 3afa 97 &, 99T FET Way
gH a7 g WY ThEy dmAT @ S
A E TH TR AT AT

EATY @Y ¥ FeT 97 ar 7
ARET gH TIAATHA F T oY, AT
T T AT T AHZATAT AT EF
affliz 7167 @91 FT HEC F qT g¢
e & G Jrm o ose g
WTaT ¥ FE ¥ a1 F¢ 7941 g f5 q@md,
7Y, fresuw &1 g7 &30 | a9 #§
FeAT UTTFHAT, ATATAAT TGT A qTEGT
FT G AVE FHTGETAT TATH &7 7941,
FIATFIT G TF FT GG FAAT |
TET AT g1, FTATFTA 4T, § AT U
T 73T |

“few ew ¥wd ¥ f5 o7 Aew qo
A€ 21 78T & 1 A 99 adffa g
TATAT 9T F4 gH qA g &
ALt 1 3@ At gH 7T ST R AT
gaT e 91 fF Gdr &7 39T ¥ 30
gfrea #7 FaT SR, A F so
stfaer 1 s gRT AR TR A
" 3o gfawe &t agia<r gnit, e arg
79 F T W EHTI A TEO1 §G WA
% ofor gt g€ A9T A oy §
afy & gty wHY qEieE #Y 5 a1 Ay
1 W | 5 gaw qar G ast &
T FH &1 TAT A R | W W
gw oF fagrd arr T 99 fE 3T ard
auf # uw fogrd w=w qu @ ww
=1fgd #YC &t fogrg am o€ awt ¥
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97T &1 AT AT W A AL g g W7
T &7 aTFY g 1 #1712 § o daar
2 1 oF faere Aew ot Tl 9 0 gA
¢ sEwt o AW ) S o owEr qAw
AT T AT a7 fF Gl #Y g9 H
30 sfawA, SO § wo wiamm oX
TR 7 A 3o gfava &1 a@iEd
1 w1fgd | T AT TH A & AT 97
T wTE o Enit gg fedrd o gET /A
¢ TF gt 9d 9 ag femr g & -

“The Third Plan period has been
for 3 variety of reasons a period
of slow economic growilh when the
increase in national income was
only of the order of 5 per cent.”

zH1 fratz & Arae af 97 qrerar
FAET @I FF GAET AT E -

“In the period 1961-63, the an-
nual rate of increase in - national
income is estimalued to have been
about 2.5 per ceni; as compared to
the rate of something over 5 per
cent envisaged in the Third Plan.”

16.05 hrs,
[Dr. SaroJiNT MauisHr in the Chairl

@y arfgx gmT 2 fF ===ar ¥
21 oF fagrd wx ww A s 99 F
57 71 aut ¥ oF frerd wem qu
amr afgd w1—aT g—ag s O
TE gHT |

T 919 39 fF Freor aar § 1 owOA
amo § w54t ot 3 A @ froaga
¥ g% F1Oo & fo £ a9g & gA =
TG AT QO ALY FT UC E | HFT FA
#Y I A4 ¥ 9B @1 | IT & AT
oYaw F97 IFT F T F G IR
w2t form Y a9g & AT 9O @
a¥ ¥ Gt ard) &Y IS TW gy AT
¥ 1 oF FTeor I faeit gz T aaran
& R e Aat ¥ wfes gwfy g1 wf
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[ w7
T T o IR w@ ) & Al awwa
£ fr oF wfTe @ A ¥ et
T AT TEAT # TT TT HAT § | WA
&Y & QY F¥ a1 FY AT BAT AFY
WM g g, wEfa www A aga
AT TR ZHA | wra fredt wardy
¥ W & oK WY WERY %W oA
oo & 5 swfa 1 s g, anfor
Y g€, o & ot v o wfew aww
mr d@ ¥ guwa g 5 oag el
waTesY &Y ara Y A S T WY
¥ W ag T A G AT awdy ¥ |
i T, qew gt o< fE gy
F THNT g8 Y SArEy g &, WA
wr ara g & 5 g 37 ¥ & i mi
FTEW & | NFT F gF9 FT 0w
o F TR A AgY St o gwAr g

AG AT AN T P,
fa2sft waT 71wy §, gUTY OF w-
free fra & agg g« s g@d At ¥
g & 1w & ofuw @A A@) S
g1 % Faw g & Fem e g
T AT FT IO F FI AT F@AT F
foor = w3 &\ i aw wwfa &
SF\T FT g¥aem § F71 § aga & faam
ni # WA wgeE ¥ 99 gwan g fw
i @ g e g A ot &
gET 9% SEr A e O #9 ¥
w7 §af ™ foqAt #1 fzr @ /R7
FhY Ti AT QYT § UEY AgT 9ATY
#Y sgaeql &1 w% fr ww wfus oy
73 sqrar arfan @), &t swfa ¥ wwn
FEHIRHF ETHF FT IR FI0HT
1 Fqg § JOw 3 ¥ 7 qg A
2qff a1 A wATY &7 aTg Q@ AH
¥ | T TR B AT I AG T A
P gE ag FR WA froqur @
Y a7 qUEY TEY TV, FTH AL A THAT
) TWAEE A AT I Ay g ar
& wrear g fr vt afg & sfas s
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;N wwa, wfar § wfew o
T &) w51 | AR qA AR T W
FT WA TR T qWT w4, oFT
MTET FQATE )

Iamy & A & o & gigw A
wEAT | G ardy W f F wfaw o
wifs & frem s R g 1 SOw
¥ a ¥ & Faw of v A g
fF qeR9-% ¥ ¥aw ¢ .« wfowa
 qd gl § @ F ew T IR
g fs qv gfawma & w@Ed @
ook RN ST AR e ¢
W art ¥ o w71 A g fF
wre Ag faean | & qeaT g 6 s=ar A
&g A | Fe A qa faear
&Y #4T EF AT H) AT THA o @@ 7
T 919 qg G @ fF Fr AT
fdrr o =A@ fase wYT ww fasem
A e fad fear ama sifgg
FICO A w9 WIS &7 7 fad, §97
& FH, gqrETEE F OHEHAT & OFW
T SATT TH & | o9 g ¥
graAT F1 FHY F AY AR A9 gL FOT
a9 &1 FAT F T FT owam 7
QAT H T T T QU S 6 Ag
faar smar & 1 g0 wfdm @ wfwal &
g & 9T 7Y @ g A =
FE) §1 J1 F WU gHWIT qTAAY
@ faar su ' ag &g faar 9@ fF
WAT@LRE AT R
ar JuFT IAT wawq Ay wg !
o SIS FY O A 9 gEwa ar g
Y for &1 JIdY AT A FFAT &1 |

wgt aF fawell #1 graw g K
ag v areaT § fFowr o 3udg
fafags a1 &7 &47 § AT wyw.R
fafafar amz ot w91 9858 § o1 F¢C
2Y ATAY | Tg FET IEAT &7 T ATGAY |
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HIT AT T &A1 F ¥ § awY =
27

w3 & adt ardt & ¥ AT g
Fitw sfus awa 78 & ot ufys aog
AT TAT FY AT A AT A TG FF
qEeT A A7 # ag Fgar A g sy
sfawm Arr 37 e F @t § e
@y § AR e fraw £ ar T
foma, dfrer wgz & a1 sm F o
AT T FTH T I AAZL | T AR
am fr w7 sy afqwa 215 § 9 ofs-
Fear ¥, AT ¥ gramg Ty
w7 gAT GYRAT F7 2y wiFwr wvaT, #79v
arTEY oy wfAwE wfEs, wwoas &
faatmsi &1 <y wfrws afz g
AT wwr frami #51 werd ¥ fodr
a1 GaT &1 IAA F1 774 F Y oy
¢ ? afr 97 AT 39T 3T &) A=
T At a7 AT H A AT qeve=Yeo
U T FT qRE0—5q AF & WHE T
& 379 &rF qov ¥ GIET ¥, ae
#, A & qrafus 5t HF §, 9t 309
¥ T F FAW 3 oo¢ wfrwa wfred
& 33 gf 2 oW @ W
g ata f& Wy &7 @@ uwe
sty dav fwar g, afer & agr 0T @y
g fa izt aTara & 9 & "y ag¥ad
FATE 3 A6 A W AN 6 3. o= A Y
AT A1 97 I ¥ SART a3 qAT o7
W@ & 1 AT A AR, ¥ F1 wf,
ag &7 {5 & g Jo@T & 59 &
EHIT STTAT TFAT FAT AT T & | WO
I 1T 1 39§ & fAwme fagr s
Y &FT H ST IO T € 98 A 9. ¥4
ot §4Y TEY § 1 FT TG WGHT F¥ AH
AR AT LRI F AT H vl
fafeaa za dar gam AT AYT A7 928R-%2
% ooo. y fafaa ea dargan 1 9@ F
2.3 fafrm = 7 &4 w1 99 T
1712 (ai) LS—8,
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SIq AT KT AHA TEI AT A mEONT
At wATT ¥ w41 ey ¥ e
9TEZ AT AT T & 1 wdr wEET,
3o frn ¥ qut fog 51 a/as 791t g
# @ g aiT zaf o § ogi-mey
qF F oG A IW A" faAT A,
fam ¥ 992 %o CF G F @ Fr 1A §,
AT I8 @41 2 R qrgrr @ gt
9 H A F g 9 F Am99 w1
form & 1 ¥ a7 g%z A @@ Ad 3,
T AR g B, faat & gaw A,
qATH FATA & gIAT &1 wify g
aFAT & | W AW 7§, §O a¥Af
F 7T F1, 3R G G GIAT FY TGAT
2 @%a &, Af5T 97 A g7 Al A,
fo #1 w1¢ g a9t & Tt ) farey,
T 78 faelt, oo 48 faem, sag1
7@l faar, ot @mTRW § fRd @@
wimar agt fasr awdr o

¥ SA=T T AF AT FT GWT AE
T =g T afeT § g weT wg [
TR g 5 & w1 A 4 @ 27 qoF
qg 3® W14 A ¢ | weAw a1 H qH T
STET AT AT ACETT §, WA Ay
ugi 4% ¥, 39 & qur Sgm fF gt
qEr & AT FT FT AT HHOET AT
T 20 FER AR ¥ d9IT Wl
fam, gt #@ & cAfar T F
Jacha, gAR agt F gy fafaeey,
ag ¥ q2-7¢ "=, A fF ¥ ¥ ey
Ty &, a8 wadET a1 awdeE
%+t mar g, 7 fRarT &1 o 97 swdwr
¥ @ w1 W faer & @ 9T O
fFa & 9 0F AL, &Y gAY, AT
g AT afw g oFs s 3, faw
F1 38 A9Y SR F a9 WA A
gaTdr @wedn gg g g 5 few a3g
il F asF ¢ s ¥ sAE gH A
gF | gao AT og @ R oF awe &
sarer & vavEt few ag ¥ d@ @) W
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oAt favara & fF gaie ogl &Y g
w1 war forgr &1 A=A 2, e St
&Y AAAT &, T A T TR & wEey
®Y WFAT &, A GHAFT T F F A
Ywqr wifgd | gy gmmr 2 fE
oF UFT ¥ T F 9T fE5 aw ¥
& 93 ¥ | T gEEdT 7 g &
qu{ET ¥ Ag §hE 39, 39 7 &9
arm & faemm

T F gz § 2t vw I YT AT
W FifE w4 favamm & i ow A
1 wag feaY 7 ot 7 fomn @Y 1 -
wwrAfa® Fifee gAY v g § )
og Tgd T a9l £ | OF fRE wear
1 = Afd fd 39 & e qoo FHar
FHF & ) qg w1 § 7= F=41 #1 6
&T | qoo &MYT FHM = F==T H
FE! A1 UF UF 99 F 9UF o, Yo HHT
Q| IWF AT I g9 F 07 49
=9 gu, at fex 42 #¢ ag faam |
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The Minister of Finance (Shri T, T.
Krishnamachari): Madam Chairman,
the discussion that has been going on
in this House during the last few
days gives rise to an impression that
the Plan and the Government have
bern subjected to heuvy long-distance
artillery. In fact, not having been in
the House most of the time, 1 even
expected to see a mangled corpse
here in the shape of a Plan which was
something intag'ble becausz of this
concentrated attack gn it. Fortunate-
ly, the persong who directed this long-
distance artillery are poor marksmen.
The net result of it is, no shot hit
the bull's eye and I am glad the
Plan remains as it did before with all
its hopes, with many of its virtues
comparatively in tact.

Madam, ] hoped to have the plea-
sure of seeing those gentlemen, per-
haps ladies too, who directed the
long-distance artillery here. Alas, I
do not see any of them here,

An Hon Member: They have gone.

Shri Tyagl: It was g guerilla

attack,
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Shri T. T. Krishnamachari: Am I,
therfore, to take them seriously, to
take them at their word and reply to
what they have said?

Shri Ranga (Chittoor): I am here
to represent him; the speech is made
on hehalf of the group.

Shri T T. Krishnamachari: Or,
shall I ignore them notwithstanding
the redoutable professor who as a sole
representative of a powerful group
offers his head on a plate as his sacri-
fice?

Well, Madam, it is not time for
words. My hon, friend Mr. Masani who
has been my friend for a long time,
friend who has been with us on this
side and friend who has been with

us in this House on the opposite
side, has a facile tongue, an
adroit mind and a capacity for

manufacturing words and quoting
persons which is almost inimitable. I
heard him quoting Mr., Gomulka when
he thought he was a1 renegade; today
he is not, I heard, he even quoted
Chou En-lai. Who knows Mr. Chou
En-lai might steady down sometime
at least to please Mr. Masani? Since
he is not here, there is no point in
quoting him; there is no point in
replying to him. So, let me proceed
with the generality of the attacks on
the Plan and try to deal with them
to the best of my ability.

Hon, Members who spoke—many of
them on my side—took a very grim
view of the picture, of the situation
before us. My own view is that it is
completely unwarranted. But I would
not say that they have not got any
reasong for taking a somewhat pessi-
mistic view of the situation. There
may be two reasons for it. They
might have lookeq at the first
two years of the Plan asg if it
was the whole, and taken anm
isolated view of thig period rather
than treat it as part of a continuous
and cumulative process ultimately
leading to the targets. May I say that
it is something like having planted a
seed and not seen it sprout? The
process that my hon. friends i{n this
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House have followed is fo dig up aad
see whether it has sprouted inside the
ground. Very possibly, if they do so
they will find that the seed does not
flower. Therefore, one must take the
Plan as something which has to build
up for z future and to that extent the
results that we witness today are
only an infinitesimal part of what
would happen. At the same time, I
think we look at current performance
of the economy in terms of certain tar-
gets for the given period of the Third
Plan. Oftentimes, 3 child who does
not grow quickly by the time he is
ten, becomes a big man of 6 feet 3
inches at the age of 20. As to why
he does not grow until ten, we do
not know.

Shri S. M. Banerjee:
operation,

Have tonsils

Shri T. T. Krishnamachari; 1 think
the hon. Member has not spoken yet.
and I hope that when he speaks he
will recommend tonsillectomy for the
Plan.

But it is a fact that we know.
may mention my own personal ex-
perinence, I had a son who lost his
mother when he was very young, and
he was stunted. I had not been with
him for a long time, and once when 1
went back from Delhi, I saw that he
had shot up and he was much taller
than I am today. That is 3 contingency

Iri

that might happen to the Plan.
16.22 hrs.
[Mgr. DeEPUTY-SPEAKER in the Chair]

- Shri Tyagi: So, the mother has to
be lost.

Shri T. T. Krishnamaechari: It
might be that we have targeted in a
way that was somewhat ambitious. I
would mention an instance, I am not
here, nor will it serve any purpose if
I am here, for the sake of covering
up the Plan and showing a different
picture before such an intelligent and
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august House, We have targeted for
800,000 tons of nitrogenous content
fertilisers. At the time we did it,
the Second Plan had not seen its end.
The estimate in the Second Plan was
200,000 tons. In fact, we achieved
only half of that. Because of that,
the target might have been very high.
In fact, it is high. The question was
raised at one time whether we should
lower the target. The decision ulti-
mately was to keep the target at that
figure and try to do what we can. It
may be that we shall do 400,000 tons,
it may be that we ghall do 500,000
tons, cr it may be that what we target
today would be achieved in the Second
year of the Fourth Five Year Plan,
namely 800,000 tons, But I do not
think that it is inherently criminal
or even a matter of miscalculation to
have targeted for 800,000 tons in the
Plan.

I would like to say in all humility
before this august House that the
appraisal report submitted by the
Planning Commission, which my hon.
colleague has placed Dbefore the
House, and which is now being dis-
cussed is an objective assessment of
the facts and nothing more. It contains
just the facts as they are. Certain
explanations might have been offered,
but the facts have not been hidden.
In fact, it would not be wise to do
so, because truth will come out at
any time, nor is it the duty of the
Planning Commission or the respon-
sibility of the Planning. Commission
to hide facts, That is where we come
to the crux of the situation here,

I have been quoted and so has been
my Chief. We speak frankly some-
times, and we are proud of the fact
that we are able to speak frankly. We
speak frankly of our own mistakes.
We do not highlight our achievements.
In fact, may I tell you, Mr. Deputy-
Speaker, that years back. I think,
eight years back, when I was eight
years younger, and 1 was foolhardy
enough to think or to dream-that we
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ghould have a production of 6 million
tons of steel by the end of the Second
Plan, friends of Shri M. R. Masani,
whom hon. Professor Ranga does not
represent, thought it was wrong; their
own assessment was 2:2 million tons.
And they were saying ‘Here is some-
body foolhardy and who has been put
in the position of a Minister, who is
assuming a possibility of achieving a
target of 6 million tons, which this
country would not need. The resources
of this country are being strained
and diverted into production of steel,
and everything is wrong because the
Prime Minister is permitting a young
colleague of his, or a younger colleague
of his, to dream’, If I may be pardon-
ed for using the personal pronoun,
my failing is being foolhardy. I wus
foolhardy to tell my Chief that if my
targets were not accepted, I had no
business here; and I went away. I
was called back, and we started the
work. It lingered on. It missed the
target date. But, nevertheless, today,
my hon, friend who is sitting on my
right just now can say with confidence
that we are producing 6 million tons
of steel in this country. And believe
me if these 6 million tons of steel had
not been there the dream of 11 or 12
or 13 or ultimately 18 million tons in
which my hon. friend on my right in-
dulges will not be a possibility. It
may be, as somebody said this morn-
ing ‘Oh, when are you going to pro-
duce these 18 million tons? You are
not going to produce it in the Fourth
Plan’. It may be that we have missed
the plan. If you blame us for not
having gone more fast, more accurate-
1y, and more persistently in the pro-
duction of steel, I am willing to plead
guilty. But do not tell me that I
have done something wrong in con-
centrating on the production of steel
as if it is an important luxury, as if
it is something which will build up
the resources of somebody in whose
hands we do not want the resources
to be built up. If they are not there
today, the cry from all over the coun-
try wanting more steel would not
have been met even in part; there is
that cry from all over the couniry
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wanting more steel, and more special
steel, and we are not able to meet it
because we are already 2 million tons
short. If the hon. Members opposite
who claim a certain degree of omnis-
cien~e relative to the intellectual
capacity of the Treasury Benches—
and I concede it to them—had told
me that ‘In planning for steel, you
have made a vital mistake, namely
that you planned for 25 per cent flat
products and 75 per cent of what is
called merchant steel’, they would
have been right. It was bad planning;
it may be so, but at that time [ could
not visualise that the demand for flat
products would- be what it ijs today,
namely roughly 40 or 45 per cent. I
could not then visualise that the
momentum of planning and the
momentum of industrial production
ih this country would enable us to
fabricate something like 4 to 5 million
tons of flat products in a year. If you
put that against me, I shall plead
guilty, but you do not do that. You
condemn me for having thought of
steel. You do not condemn me for
not having thought of alloy and
special ste€l production, but you say
‘You are concentrating on something
else and you are neglecting the con-
sumer goods’. I have no doubt that
my hon. friend who is absent, and
who has chosen to be absent, and who
has probably very good business ad-
vising some industrialists to put up a
plant, is also doing a good thing, be-
cause that also aids the Plan. Every-
body works in this country, even the
capitalists and even the capitalists’
advisers—I do not share the view of
hon. friends over there; I wili come to
them later on. He says ‘Why do you
produce steel? Why do you concen=
trate on heavy industries?” I can
very well understand if the steel in-
terests of Pittsburg in the United

States say, ‘We are prepared to
give India steel at half price,
even steel on PL 480 basis; so

let them not produce steel, but pro-
duce consumer goods which will use
steel’. For one thing, it keeps their
industry going. For another, they
can also export their surplus to India
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which is a good market. But I can-
not understand a person like Shri
Masani, who has some remote, in-
tangible, elusive affinity with steel in-
terests, telling me ‘Don't produce
steel; produce consumption goods’,

The real point is that part of the
consumption goods has to be Droduced
by steel. Motor cars have to be pro-
duced by steel, tractors have to be
produced by steel, ploughsharss have
to be produced by steel, and—ihis is
to my bon. friend who complained
sbout it a few minutes back—con-
struction is now being done by steel
end cement, Are we Wrong in c¢m-
phasising that steel is a basic indus-
try on which we should concentrate?
I am only highlighting one point of
what he has said. I am not even go-
ing to categorise—though it is ex-
tremely fascinating—the mistakes of
our Government.

I remember that in 1944—I was a
Member of this House then—we had
an extremely interesting member not
with the Government but sitting out-
gide it, Shri Jamnadas Mehta, who
just took a dictionary and got out a
word from ea~h alphabet to charac-
terise the budget of the then Finance

Member. They were all of course
words of abuse.

We have a beautiful garland
of abuses for anybody in the

Treasury Benches who would like
to wear it The document of
reappraisal is an honest document’
—Oh, God, some concession to this
document— ‘of  wishful thinking,
wasteful spending, excessive intcrven-
tion, rigid regimentation, outdated
dogmas, deepening discontent through-
out the country’. Therefore, what
should be done? The Plan must be
scrapped. Nothing in this Plan is
worth preserving or maintaining! I
think my hon. friend, who is not here,
must have spent a lot of time trying
to select these words. I hope he used
a good dictionary to characterise this
Plan. But is this what any res-
ponsible Member of this House can do
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in regard to this huge adventure of
ours to raise the standard of living of
the people of this country, when he
offers his participation, his collabora-
tion, even his blessings, if we go in
the way he wants us to? Are we to
take him seriously when a man has
just been wasting his time taking the
dictionary and sort of putting to-
gether words which have no meaning
at all except that—if it is parliamen-
tary to wuse the word—they are
abusive?

Shri Ranga: Question.

Shri Dasappa: A very feeble ques-
tion,

Shri T. T. Krishnamachari: No,
Shri Ranga can be heartening,
Shri Ranga: He has the floor, You

do not expect me to interrupt him at

every stage he uses words in such
recklesg manner,
Shri T. T. Krishnamachari: We

are called hardened Marxists,

Of course, he has also given wus
some credits, some to my leader,
and to a very small extent, to me,
of having the capacity to absorb the
cream of Swatantra intelligence, I
suppose in these days when we speak
with our feet on the ground, our
wisdom comes dfrom the Swatantra
Party,

Shri Ranga: Quite right. Your
wisdom is so great that you will . . .
Shri T, T, Krishnamachari: The

hon. Member will have an opportunity
to speak, Having been a professor,
he should have some of the discipline
that he taught his students,

He wishes that we had shown some
realism. I may claim very humbly
that we have always shown realism.
We have never been swept off our
feet either by enthusiasm or by
slogans, and that is why we have
criticism from these two sections, as
I said the other day, from these two
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distant poles, the Antarctic and the
Arctic, Both of them find to their
discomfiture that the party in power
is so realistic that it refuses to be
jostled one way or the other from the
path it has marked out for itself, and
they are therefore angry. I am going
to dismiss Shri Masani with these
words. He js angry because, as my
hon. friend there puts it, he sees no
prospect of being able to wield power.
Of course, he can always coms back,
and we shall always receive the pro-
digal son with the fatted calf. I do
not propose to waste my time any
more on him, nor do I propose to deal
with the speeches of the other hon.
Members here who are absent.

The Plan, to us, is a very serious
effort, The document that we have
presented, as I said, is only an ap-
praisal of the facts as they stand to-
day. Therefore, we are not yoing to
be moved one way or the other by
these criticisms.

One point that I would like to men-
tion before I proceed to deal with the
document itself is this. Hon, friends
there have made jibes at our socia-
lism, maybe some hon. friends of
my own group. In fact, our socialism
is not something which we want
people to admire us about. It is to us
something which is grim, which is real,
The leader of my party, long before
he ever intended to or even thought
of assuming this office, had marked
out this path, because that is the only
philosophy, that is the only economic
programme that can help the poor
people of the country. A visitor who
came a few days back, whose country
and whose policy are wedded to en-
courage private enterprise, told a
friend of mine the other day that
things in India were different, that we
could not copy anybody’'s example.
And I had a telegram from him when
he left Bombay. It is not a flattering
one, but something which is real and
genuine. He says that all foreigners
who had come to this country feel that
the economie policy and the economic
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goals that we strive for are some-
thing which we have shaped, some-
thing, may, I say, to which we are
giving shape,

In this context, I may say that hon.
Memberg on the right side of the
Swatantra Party leader speak to us of
our failings, about the concentration
of economic power, supported by facts
that they have taken from blue books
indicating the reserves that are being
ploughed back by companies, profits
which have been declared ete.
We are not unaware of these
facts. We are not unaware of
the fact that there is concen-
tration of power, but believe me—
it may even be treason—that it is muchs
better that gomething is made, some-
thing is produced; even if it is econ-
centrated, it is better than to have
nothing at all. So, if there is concen-
tration of power, concentration of
wealth, it can be taken over, it can be
seized, it can be put to good use, they
can be persuaded to do so; the legis-
lative weapon could persuade them to
do so, or we can make them agree to
do so over a period of time, but it is
much better than not producing any-
thing at all, Instead of not producing
anything, something is produced—no
matter who does it. Somebody is
enjoying the fruit of it. We will take
it later on. We are not unaware of it.
It is not that we are not unaware of
money POWEr. Everybody is sus-
ceptible to money power; everybody
wants money. Even Communists want
money, if I may say so; without money
they could not live. Therefore, money
power is there. It is only when the
results of production are there we can
take them and distribute them. As a
Finance Minister, as a person who
taxes partly for the purpose of distri-

bution, where am I to take money
from if no money is produced
at all? What I am afraid of is not

concentration of wealth, it docs not
worry me in the least, but my worry
is the utilisation of that money power,
political utilisation of the money
power, which can pervade. We can
all be purchased, so they say Concen-
tration may be there; it can be wiped
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out; it can be taken away. You do
not have to tell me how to do it;
that ig my job,

An Hon. Member:
to do it.

Shri T. T. Erishnamachari: If you
think that I am a fool enough to tell
you how I am going to do it, you will
be a bigger fool than I am.

Are you going

Shri Nambiar (Tiruchirapalli): At
least are you going to do it in that
way?

Shri T, T. Krishnamachari: If my
hon, friend, having come all the way
from Trichy, will have some satisfac-
tion, he can have it, In relation to the
Plan or even in relation to the socialist
objectives of the Plan about which we
are very keen, this is only a passing
phase. Let somebody make money; 1
do not mind. But money must be made
and goods must be produced. Produc-
tion must increase, no matter from
where, If it increases in the public
sector, we are happy; we do not have
to take the next gtep—a sort of a level-
ling down. But even if it is not pro-
duced there, the ultimate objectives of
our plan, of economic growth are not
affected. Government has to take the
next step to see that there is equalisa-
tion, if there is maldistribution. Assu-
redly, there has been maldistribution.
Why? Merely because there has been
just a beginning of the public sector.
We began with the public gector as
late as 1955. In June 1955, the first
sod was turned in regard to steel
plants. Hon. Members cannot expect
us to work miracles in eight or nine
years and therefore much of the criti-
cism of my hon. friends of the Com-
munist Party is beside the mark. I am
grateful to them at anv rate for giving
their support to the Plan, I think. In
fact I welcome every criticism that has
been made about the Plan, its method-
ology, its techniques, the manner of
implementation and execution; I do not
objact to criticism, Where I object is
opposition to planning as such and
secondly attack on the members of the
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Planning Commis:ion. It is very wrong
to do so. Somcbody called them a
frustration squad. I have no doubt
that none of them has an element of
frustration in them. They are doing
their job to the best of their ability.
There is some mistake in appreciation
of the difficulties in economic planning
in (a) a democratic set-up and (b) in
a federal set-up. If we were a unitary
State everything said might be right;
it would be criticism of a Government
which has {0 implement the Plan,
But here it is all apainst the Plan-
ning Commission which ig an vrgani-
sation that fulfils very useful role—
between the Central ang the State
Governments and between the State
Governments. Over the State Gov-
ernments, we have no powers, none
whatever,

Shri Kashi Ram Gupta (Alwar):
They are your party Government,

Shri T. T. Krishnamachari: They
are Governments in their own right;
they are partvy Governments next.
They have a direct responsibility to
the people for their progress. The
Planning Commission comes in bet-
ween. I cannot tell the State Finance
Ministers, “You cannot do that.” The
Planning Commission mav tell them
that, because they say, “Here are the
resources allocated. This is how vou
should use it. So, please do not do
that kind of thing.” Of course, if ulti-
mately the States think that their
responsibility to the people in the
States is greater, they can reject the
Planning Commission's advice, But.
they cannot expect the Planning Com-
mission to help them any more. So,
here it is a very useful weapon that
we are using to by-pasg the difficulties
of a federal get-up.

The other fact is this. Hon, Mem-
bers spoke of having to produce con-
sumer goods. Are we not aware of it?
Don't we have to look over our
shoulders everytime to see that we do
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not do anything that displeases the
people of this country? Sometimes,
we would like to have a little more
regimentation and tell the people, “Do
without these things for a time. Take
the semi-durables. Don't buy them
for a year. Let us give sugar to the
children only. Let the others do with-
out sugar for a month, and there will
be no sugar shortage afterwards.” But
we cannot do it merely because the
people’s gusceptibilities are such that
they bplame the Government. In a
democratic Government 1t is not possi-
ble to overrule or override the wishes
of the people for any length of time.
You can do so for a very short time.
We are constantly and consistently
aware of the susceptibilities of the
people in regard to consumption goods.
1 will even go a step further. I will
say, and I for my part, speaking as an
individual, feel that apart from the
importance of the basic objective of
the Plan, namely, to build up a basic
sector of industrv, gpending more
money on agriculture, communications,
coal and various other things, we have
also to look to providing some little
marginal reliefs here and there to the
people so that at least thev mav feel
just that little sense 'of relief, what we
call in my part of the country,
aswasam —breathe freely for a time—
and gay, “Ah, the Central Government
is thinking of us; our Government is
thinking of us; they are providing
some little relief, some escape here
and there so that we can breathe
freelv.” That is a thing which we
cannot escape. And believe me, we
are constantly at work, finding put
how we could give relief to the dis-
tressed. to the needv. to the people
who need help either because of
old age or because of decrenitude or
because they are orvhans. Something
must be done: something will be done.
Not that we are unaware of it. We do
not want Shri Masani to come and tell
us our basic obligations. But then all
this hag to be ultimately integrated
into ‘'one major goal: that the country
must progress,

Hon. Members have pointed out, and
pointed out very rightly that the rate
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of growth of the economy is almost
coterminous with the rate of growth
of population, It is a major preoccu-
pation of this Government and no
doubt in solving that preoccupation we
want the help of everybody in this
House. In fact, we should undertake
sopulation planning in all gerious-
ness, I am not going to say what my
leader would say tomorrow, but I
would like to giy, “enrol vo unteers to
tell the people that if we go on
producing at this rate nothing
that we produce by way of goods
would show a substantial margin over
the population that we produce.” In
fact, every foreigner who comes to
this country, who is friendly to us,
only points out all these facts: here
you are striving and struggling to
increase your growth in the economy;
you are putting your people to trouble
and wyou are putting yourself to
trouble; at the same time, what is
happening is the natural instinct of
man is defeating you; how are you
going to ask him to keep that under
subjection? If hon. Members have said
Government have failed to take ade-
quate steps to make a concerted drive
behind population planning, I will
plead guilty. But I will say it is not
the fault of the Planning Commission.
It is the fault of the policy-makers.
We, the Central Government and the
Chief Ministers in the National Deve-
lopment Council make the policy.
Planners do not make the policy. Why
do you blame them over the Policy
aspect of the Plan?

There ore, Sir, while I accept the
criticism, or at anv rate the spirit mn
which manv of the hon. Members
have offrred their criticism, the only
objection, the only caveat that I
would enter would be, please do not
criticise the Planning Commission or
its members. Do not name them; do
not characterise them. It is not very
nice. They are not here. You are
missing the mark It is not the mis-
take of the Planning Commission. If
the Planning Commission is mistaken,
we can change it. We can tell them
they are wrong. I would take the
responsibility, so far as the central
aspect of the Plan is concerned,
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tirely on this Government and not
shove any portion of it on the Plan-
ning Commission, who I think, in all
conscience, are fulfilling a very diffi-
cult role, in the very best manner.

Shri Ranga: The Planning Commis-
sion is represented here by the Chair-
man. Why do you say that the Plan-
ning Commission is not here?

Shri T. T. Krishnamachari: 1 would
like to take this opportunity of pay-
ing a tribute to my colleague, who I
think has certainly lost quite a lot of
‘his health during the period that he
und=rtook this arduous job of being
the Deputy Chairman of the Planning
Commission. 1 know that sometimes
1 disagreed with him. But the re-
markable effort which the Planning
Commission and he himself put forth
in producing the third Plan and watch-
ing it subsequently certainly deserves
a better word of appreciation than
what has been given to it.

We speak of agriculture. Agricul-
ture has failed. It is so easy to say
that. My hon, friend, Shri Ranga, has
been a kisan of various types. But T
do> not know if he ever produced any-
thing.

An Hon. Member; He was a pro-
fessor.

Shri T. T. Krishnamachari: He was
a leader,

Shri Ranga: 1 am cooperating with
the Government in family planning.

Shri T. T. Krishnamachari. May I
thank him for the service he has ren-
dered to this country?

In the field of agriculture, in the
first two plans, we had 19 million
acres. During the third Plan, the
tota]l acreage to be augmented will be
another 20 million. That is ‘the
target and we have not seen the end
of the third Plan yet. More than 70
per cent. of the resources required for
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minor irrigation hag been utilised in
the first 3 years. The major projects,
as I said, would add in two stages
about 20 million acres. Maybe some
of it may come to fruition by the
beginning of the fourth Plan. N
spending money is anything, we have
spent Rs. 400 crores on it,

Even in regard to the question af
fertilisers, apart from production of
it, utilisation of it is very significant.
The consumption of fertilisers at the
beginning of the first Plan in nitro-
genous content was about 55,000 tons.
It rose to 2,00,000 tons in ten years
In 1963-64, it amounts to about 450,000
tons. Part of it is no doubt imported.
The story of phosphatic fertilisers is
equally good.

A great deal of talk was indulged
in in regard to the failure of the co-
operative and community projects pro-
gramme. Hon. Members will realise
that the Community Development pro-
ject was first started in the First Plan
We started it by selecting areas in
each State and a jot of concentrated
attention wag given to them. So, by
and large, everybody said it was
successful. Then there was a demand
from the surrounding areas. We
undertook what was called the
National Extension Service, which is
not as intensive as the Community
Project but which also gives some of
the benefits of it. With the Third
Plan, we have started Community
Projects all over the country.

Undoubtedly, all of them are not
doing well, equally well. Sir, if ] may
again use a personal pronoun, I went
to my constituency some time earlier
this year. My constituency has got 13
community development blocks, which
we ca'l panchayat unions. One was
exceedingly good, 5 or 6 were medium
and the others were poor. We can-
nol say it is a failure because hali of
it is tolerable. If the other half is
not pulling up, it is due to the fact
that local leadership was wanting. In
the one that was very good, we had
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a leader who was there for a very
long time, a moneyed man, who had
spent a lot of money on the people, so
much so that when he became the
chairman of the panchayat union—he
is no longer with us—he said “lI am
not going to tax the people at all be-
cause | have got enough resources”.
That sort of man it is difficult to get.
In the other places where we had
some leadership it had functioned
well. In one place there was a young
man, a fresh graduate, who, because
he had 20 or 25 acres of land,
wanted to settle down, and he was
providing some leadership, a litile
more activity. In some other places,
the progress is not so good.

Again, I would like to say there are
difficultieg in the Community Pro-
jects, In those 13 projects I inter-
viewed all the Gram Sevikag and
askeq them how they went about
their jobs, were they being well-
ireated, was it possible for them to
find houses when they went to
villages, what their complaints were,
what they thought about family plan-
ning etc. A gram sgevika said some
woman asked her how many children
she had. Of course, it is a mistake to
ask a young woman to go and preach
about family planning because the
elderly woman in the village will
naturally retort, “How many children
have you got? What do you know
about it?” It is all a mistake. We
should have sent along some elderly
woman who could go to the villages
and say “Look here, I have got three
children; 1 do not want more; I want
to do something about it” because
there is nothing like a personal exam-
ple.

Then there is another grim fact.
When I met them, they asked me:
“What is our future? We cannot be
Gram Sevikas all the time. We should
be trained as teachers or murses”. I
am merely highlighting these facts,
because wherever you go you find
people are facing difficulties, But the
dificulties do not mean that the
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scheme is bad. We have to look at
those difficulties also. In fact, I have
been talking with my colleague, the
Health Minister that we should pro-
vide facilities for learning nursing in
the headquarter hospitals of all the
districts with stipends so that these
people who want to make some living
can take advantage of it and they may
get married. They should be given an
opportunity.

The same thing about package deal.
An American scientist, who has been
here in India before, in 1959, recently
came back and he has been asked to
look at the package deal districts. I
may inform the leader of the Swatan-
tra Party that he has toured a few
districts and now he happens to be in
the Circars. He has given the report
that they are doing well. He says that
though it made a late start—it took
more than two years to make a start—
when it started functioning it was
doing well. Probably, the hon, Mem-
ber will be disgusted because the
Congress Government hag succeeded
in making the package deal something
real.

1 am mentioning this to tell you
that in the field of agriculture nobody
can lay down the law; nor can I ac-
cept the advice of the hon, Member
who spoke before me, that I should
prevent floods prevent cyclones. I
wish I could have done it in Naga-
pattanam, which is in my State,
where we had 20 inches of rain in one
day.

17.00 hrs.

Even a more omnipotent Government
than the Government of Soviet Russia
cannot stop rains. Floods must come
necessarily. All that we can do is to
give help after the floods. That is the
sort of thing you ask the Planning
Commission to do; you are asking
them to do something which is impos-
sible. It is not their job. It is my
job, If the State Governments want
to provide relief, I have pgot to pro-
vide relief for them and we have got



Motion re:

4067

[Shri T. T. Krishnamachari]

8 syswem 0 pruviuing rel.el. There-
lore, 1n .he uned ol agricuiture, we
CauuOl even go on the basis ot input
ang vu.put 1ato, We cannot say, we
have put in so much of fertilisers,
theretore the yield must be so much
because we might have put in ferti-
lisers but we mign. not have the pesti-
cides. Another leading agricultur.st
in my S.ate mentioned to me that
he sometimes felt it was a crime to
use fertilisers. I asked him why?
He sa.d, “I am well-to-do and I use
fertilisers, Crops are luscious. I have

pesticides.  Because luscious crops
actract pests, I use pesticides. But
the pests are driven to the next
field where the poor man has

neither the fertilisers nor the pesti-
cides and he loses his crop. It
merely shows that about the problems
that they have to think of in regard
to agricultural produc.ion, knowledge
can only be acquired by experience,
not by sitting in Delhi either in this
House or in the Planning Commission.
So, the problem of agriculture is a
thing whete we have to strive hard.
My hon. friend, again, knows that if
we use in any fie'd fish ganoid, we
have go. to wait for three years for
it to yie'd resu'ts, and if in the
meantime a monsoon comes and blows
it away, the whole thing is washed
away. I can also provide refinements
as to what they should do. In fact,
in States like the sou.hern States,
irrigation is stabilised by tanks, not

directly by rivers in all cases, like
Godavari or Krishna or even like
Cauvery. Most of the irrigation is

stabilised by means of tanks. What
has happened is these tanks have
got silted up, some of them silted upto
6 or 7 ft. and most of these tanks get
fil'ed up unce in three years. That is
the average cycle of rainfall floods
in that area, It hag happened that
one part of it which we have not
looked to all along is desilting these
tanks. It is an enormous job. Omce
we do it to stabilise agriculture, I am
sure production in the area will be
great. Tt happened in one distriet in
South India in Tirunelveli where we
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had a dam mainly for the purpose of
siabliising agriculture and the .ands
which were not yielding anything for
ten years have now started yie ding
tremendously. So, the refinements in
regard to what you could do in the
agricultural programme are many.
They have to be thought of at the
spot. State Governments have to do
it. My hon. friend, I think, Mr.
Morarka, sugges'ed that the Chief
Ministers should take up Agriculture.
Maybe, we have a'so said that here,
I join issue with him. If the Chief
Ministers take up Agriculture, nothing
could be done because the Chief Min-
ister has got to do so many other
things. Agriculture must be taken up
by somebody else who gives it an
undivided attention.

Shri Morarka: What I said was that
the hon. Prime Minister had suggested
this. In spite of that suggestion, no-
body has taken to it.

Shri Ranga: Quite right,

Shri T, T. Krishnamachari: The
point is this. It is a question of giv-
ing attention by more than one Minis-
ter perhaps. Even in the Planning
Commission, I have been urging my
friends that we should devole more
attention to agriculture, more atten-
tion to taking to the fields the results
of research. Probably, more agricul-
tural commissioners will go and direct
the operations. The methods that
are suggested are all good. They will
be tried. There are other methods as
well. The only thing that we have to
recognise is that so far as agricul-
ture ig concerned, the Planning
Commission do not go and sow; they
do not take out seedlings and plant
them: thev do not weed them out, nor
do they find the water. It has got to
be done in various places,

Then, comes this question of land
legis'atisn. On land legislation, we
have two extreme views. I do not
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know what the Communists think. 1
do no: know if they really think that
the holdings should be economic, I
know at one time in 1952, some Com-
munist leaders in my State went on
giving documents to various people
saying, you can take this land. Ulti-
mately, when the man went to claim
the land, the Jandlord beat him.

And they found the nexi time that
this kind of thing was of no use, and
s0, they voted for the Congress. So,
I do not know what they have in
mind.

Shri Nambiar: On no occasion did
the communist leaders in that State
iszue documents like that. I dispute
this claim.

Shri T. T. Krishnamachari: My hon.
friend may continue to dispute it. On
the other side, my hon. friend who
represents the kisans is here, and I
do not know what he wanis. Why
15 he against land legislation? Here
ig one set of people saying that land
legislation or land reform has not been
mmplemented properly, adequately
and satisfactorily, and another get of
people say, ‘We do not want it at all;
we want no legis'ation’, and yet my
hon. friend is a kisan leader. I do
not know the definition of kisans. I
must probably borrow Shri M. R.
Masani’s dictionary.

The real point about land legisla-
tion is this. This is a huge coun-
try. We have not had a MacArthur
as in Japan who merely said, or
who laid a hukum, that seven
acres was about all that a person
cou'd have. He made a distinction in
regard to the northern part of Japan,
namely Hokaido, where he allowed
15 acres, and the writ ran. Here, we
are a democratic country, and our
writ cannot run cxcept by persuasion
and by ‘egislation. Assuredly, there
are a lot of shortcomings in land
legis'ation. It is equa'ly true that
Jandlords have beaten us in the game,
put they cannot beat us for all time.
This is where I join issue with my
hon. friends here. As 1 say, these
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capita’ists have hoarded money, con-
centrated power jn their hands,
and they have got more reserves
and more dividends, and these
people are not going to keep
their land for a long time. The
benamidars will have to disappear
some time. It may be that leg slation
was not right. It may be that the
example of Mr. Nayak who was the
adviser in Bombay in 1939, who just
started with putting a ceiling on fresn
acquisitions in 1939 was right, and,
Bombay was able to effect land re-
foim better than any other State
because of the ithoughifulness of that
adviser in 1939. But the process is
difficult. That does not mean that
the basic objective and the steps that
are being taken are wrong. Ulti-
mately, hon. Members have got a root
in the soil. They are not people who
an orphans. They have all got consti-
tuencies; they have got States. It is
to the Stales that they should go and
say this and that, and say this or that
must be done. I am sure that hon.
Members have a Jot of influence in
their States. Therefore, this plea of
land reform, Tbetter land legislation
and better implementation of legisla-
tion is someth'ng in which they
should co-operate with us, and they
must go and bring it home to the
State Governments rather than make
it a function of the Planning Com-
mission here; who have neither legis-
lation nor have thev anvth'ng to do
with the ownership of land. All that
thev do is to sav, this is a better thing
to do, the tiller must be the owner,
and he must have an economic hold-
ing.

But, nevertheless, we are going on
with our task. We shall not leave it.
It mav be that our production has
bern verv good in relation to what it
was in the past, and the key to pro-
duction in the agricu'tural fleld or
part of it at any rate, is power.
Again. T am very proud to sav that I
belnngz to g Sta‘e which has maximis-
ed the use of electric power for pur-
poses of agriculture. ‘The Madras
State has gnt the largest amount of
power which is being used for pur-
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poses of irrigation. May I say that in
1947, when the British were here, we
had probably 1100 villages with elec-
tricity in Madras. Now, we have
more than 11,000, and we propose to
reach 18,000 by the end of the Third
Plan. If one State can do it, I think
other States must also be doing it.
I do not think that there is anything
to be ashamed of. I am rather proud
of the power achievements made by
the Government of India and the
State Governments and the Planning
Comm ssion,

Shri Harish Chandra Mathur: The
Rajasthan target is 500 out of 17,000
by the end of the Third Plan.

Shri T. T. Krishnamachari: If my
hon, friend would permit me to say
so, part of the mistake is his own.
What about his powerfu! voice which
he raises here?

Shri Harish Chandra Mathur: They
had been asking for funds for trans-
mission lines etc, and they have not
been getting it. I have been arguing
with the M nister of Irrigation and
Power a hundred and one times. As
against the target of 1000 willages in
Madras every wear, the Rajasthan
target is 500 wvillages by the end of
the Third Plan.

Shri T. T. Krishnamachari: 1 agree
with the hon. Member that it is ex-
tremely unsatisfactory. It should be
looked into. The only trouble about
it is that the Rajasthan Canal might
suffer unless it is taken up as a Cent-
ral project.

Shri Harish Chandra Mathur:
it must be.

Yes,

Shri T, T, Krishnamachari: That
will be the difficulty. As far as the
Bhakra dam is concerned, it has
consumed Rs. 205 crores, out of which
the bulk of the contribution has come
from the Centre. The Centre, unfor-
tunately—both the Planning Com-
mission and the - Finance M'nister—
happens to be like a mother with 18
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children. Milk cannot be refused to
any child. You have to give a tea-
spoon at least to each.

Shri C, K. Bhattacharyya: Yet
there be family planning there.

Shri T. T. Krishnamachari: I ap-
preciate the hon, Member’s joke., I
believe he is a journalist, but he
sometimes misses the mark, as journa-
lists ofien do.

This problem of central resources
is a problem I am up against. The
problem, in all its intensity, in all its
grimness, is  this, that we have to
ration oui our resources. Shri Mas-
ani asked: ‘What have you done?
You only put taxes. You allow prices
to go up'. But without {axes, can
this be done? Can I mect the claim
of my hon. friend from Rajasthan? I
think taken a'l in all, the queslion of
power production is something which
we need nol be ashamed of.

In regard to coal, I can tell you the
same thing. In regard to railways,
the pasition is extremely good. Today
thev are carry ng 175 million tons, and
fortunately or unfortunately,—I hope
my hon. colleague will not take it
amiss—we find that there are about
2,400 wagons surp'us. But that does
not mean that we should stop it. We
should produce more wagons, we
should improve the efficiency of the
railways, we should increase the turn-
round of wagons. So I would much
rather have 50,000 wagons surplus
than be in the posilion we were in
June last year when we could not
carry enough coal. If it costs money,
we will pay it. If it means more
money, we will find it.

In June last year, my chief gave
me the task of Jooking into coal move-
ments, power, transportation and a
few other things. I do not say I have
achieved anything. I have not done
anyth'ng myself.. All that I did was
to bring the peop'e together. That
was all T was able to do. The result
is that today coal is not in short sup-
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ply—on the other hand, coal ig piling
at the pitheads. Railway wagons are
not in short supply—we have got
2,400 surplus. Railway movement is
going up. As regards power pro-
grammes, today States are vying
with one another in wantng more
money for such programmes. We have
often placed orders for utilisation of
.credit, of credits which we have got so
far for the first three vears of the
Plan. We have allocated 79 per cent;
utilisation s of the order of 55-56 per
cent. Orders are being vlaced and
goods will come. In the case of
power, every bit of money that is
available for use in power has been
utilised. I do not say I have done it.
The Planning Commission has done
it; the Ministries in the Government
have done it; the States have done it;
everybody has done it, together.
.When we can do it in the case of
power, we can do it in the case of
railway movemenis, we can do it in
the case of production of coal. You
can ask: ‘why did you not do it some-
where else? Maybe there are gaps.

We have been told about industiries,
Of course, there has  been slowing
down of industiries. The causes for
th’s may be many. I acknowledge
that there has been somp excessive
Heensing without finding out whether
the parties could utilise the licences.
There has probably been in some
ocases an inadequate appreciation of
the raw materials needed for indus-
tries. All these are there. I do not
say they are not there.

That is why I have been saying for
the last three or four months that the
economy must move. Let ug all
move, When we find afterwards who
has been eating more in the process,
we will cut down his rations, later on.
But let us move.

Therefore, the effort of this august
body, of every Member here, is to see
that we move. It was said that
this was not a national plan. May-
be those people do not belong to this
nation; they are rot Indians; they
are aliens who have been by mistake
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returneq to thig House. Is that so?—
I cannot find any other explanation,
This is a plan to benefit every human
being in this country. If anybody
says in this House that this is not a
national plan, T should. humbly sug-
gest that he is probably a refugee
from somewhere else,

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): No refugee.

Shri T, T. Krishnamachari: My
hon. friend disclaims responsibility!

Another field where we can be very
justifiably proud is education. In
every field, whether it be in primary
education or in the middle grade or
high school education, we have hit
the target, exceeded the target, We
are bound to exceed the target by
the end of the Plan. I think we can
be very proud of it. It is some
achievement really. Can you deny
that the Planning Commission has
helpeq towards thig end? Can you
deny that the States have co-operated
assiduously towards this end? Iz it
not something that you shoulg take
into account when you condemn these
people out of hand?

I wil] tell you the defeetg in  the
Plan myself, We have not becn able
to get enough technical people to man
our industries, One of the major
defects in the public sector projects
today is that we lack managers, we
lack technical people, merely because
we are giing fast. The problem of
training has got to be more or less
adjusted to the pace of our indus-
trialisation. It can never be suitably
adjusted becausp I believe that in
this, as in every other thing, the
supply is short of the demand, We are
aiming at this Plan to see that the
supply curve is higher than the
demand curve, as in the case of rail-
way wagons. Then there can be no
question of price control, then there
can be no question of high prices. The
basic factor that is operating today in
the flely of high prices is the fact
that supplies are short of the demand
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That ig a fact which is also true in
the case of technica]l personnel. We
want more engines, we want mure
foremen, we want skilled artis ns we
want doctors, we want nurses, If I
had the doctors ang nur:eg today, I
could have come out prob.bly, even
withn the short period of time that I
have been Finance Minister, with a
bigger scheme of health beqefits. It
is not the money that will go into
these health schem=s that frightens
me, it is the absence of the medical
men, of nurses. S the hindrance to
our development happens to be short-
age of personnel; also with regarq to
higher personne] like administrators.

Shri Bade: Then why is there still
unemployment?

Shri T. T. Krishnamachari: I am
coming to it.

So many harsh things are said
about these administrators. One man
taking a job in the private sector doex
not mean that hundreds of thousands
of administrators are not functioning.
Young boys from the IAS work from
morning 6 to night 8 O'Clock anxious
to see that the Plan succeeds, they
are so much interwoven with the
Plan, with the development of this
country. Peopls here, when they
speak of administrators, must have a
heart. What about these people who
are doing so much work? Do you mean
to say that they are doing the work
for the Rs. 400 or Rs. 500 they are
getting? Most of them get as much
as we get as Members here.  They
have got a sense of duty. We want
more of them There is a shortage of
managers of the public gector projects
even for the implementation of the
Plan.

May 1 say, in short, that if we have
not been able to make the rapid pro-
gress that we envisaged in  certain
fields, which cover a wide area like
agriculture, production of substitute
foods, forestry, fisheries, anima] hus-
‘pandry, dairy farming, poultry keep-
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because we have not been able to
raise the personne] for that purpose,
The failure today is due to the failure
of the apparatus to b= able to handle
it, because in size it has grown. An
hon. friend here once ask.d me: you
do not want the middle grade peaple,
you want a top-heavy administration?
We want administrators who work by
themselves, not through clerks, The
dimensions of the Plan have been
doubling every time, and the Fourth
Plan is something which is going to be
much bigger. If this is the type of
treaiment that we get, what are we to
do in regard to the Fourth Plan? 1
have been making attempts to pose
certain problems of the Fourth Plan
which [ thought I might submit to my
colleagueg later on: How to balance
things? Are we to look into the con-
centration of power and prevent it and
in the process prevent growth? Shall
we look to the distribution of wealth
and not produce any wealth: shall we
only see that wealth is nst badly
distributed? Shall we produce only
consumer goods so that pe-ple may
get them, and neglect the basie indus-
tries? These are some of the various
alternatives before us in rcgard to the
consideration of the Fourth Plan
Believe me, Government is consider-
ing the Fourth Plan when we are still
24 years away from it.

1 woulg like to wind up. I have
taken more than an hour though 1
hag not intended to do so, Maybe, 1
have not grasped the significance of
all the commentg and criticisms made
by hon. friends opposite but I have
tried to meet the criticism of people
who are present. It is wrong to go on
saying and quoting from some book
as my hon. friend. who is not here,
did while he waxed eloguent and said
that even in the year 1999 we should
still have about 10 or 15 per cent. of
the people starving, It may be they
are starving; population might spread
or it may be that for some other rea-
sons people may be made to
starve. But that is not our intention.
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Somebody said that in ten years we
can make a spectacular advance, It
is our hope that within ten years we
shall cross the barrier which in eco-
nomic jargon they say is the take-off
stage. I thought in 1956 we reached
the take-off stage in industry; but it
doeg not seem to be a fact. But cer-
tainly, by the end of the Fourth Plan,
we would have we wil] be able to
say that no person who is decrepit, no
person who 15 a destitute will be
allowed to starve and no person shall
remain uneducated. My hon. friend
spoke about employment, Doeg he
consider it in 1isolation? If I deny
education today, there will be no un-
employment because people wil] be
prepared to do earth work which they
will not do when educated. Does the
hon. Member realise that unemploy-
ment is man-made today, not because
of vested interests of tycoons but
because of the addition every year of
millions to the school-leavers. Unless
we multiply industries and adopt
varioug other methods to employ
them, that will grow. The problem
of tackling unemployment, not only
current but also the potential one, is
not going to be easy. So, let every-
body produce something; let every-
glve some employment. That is the
policy we follow. If they do mischief
with accumulated wealth, if they do
things to the detriment of the welfare
of the people, we have powers and we
can look after that, provided hon.
Members co-operate with me.

Shri Tyagl: Taxation measures?

Shri T. T. Krishnamacharl; Not
only taxation, even punitive measures
for preventing abuse of concentrated
wealth.

Shri Bhagwat Jha Amad: Ask for
these powers and we shall give gladly.

Shri T. T. Krishnamachari: 1 am
afraid that I have been sometimes re-
fused those powers. But that is not the
main requirement; that is something
which we can manage. We are elect-
ed by adult suffrage and each one of
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us has probably some lakhs of voters
behind him. Do you mean to say that
we are afraid of people who have got
a few crores of rupees in their hands?
Let them produce more, That can be
syphoneq off or even channelled
for, better purposes. You may call
this planning good, bad or indifferent.
But it is something that has come to
stay. It is a tiger. If you get
off the tiger you will be eaten up.
The hon Member there said:
you will have to face a revolution ard
all that. So long as you go on riding
the tiger, so long as the plan goes on,
people will be content because they
see the evidence of the results of the
Plan, but if we follow the advice
from the right or from the left or
from the hesitant centre, we are done
for. We do not propose to disembark
from the tiger at all. We will ride
the tiger, and, I should say, we shall
reach our goal, God willing.

17.26 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
TANCE—Contd.

Lock-0UT v LILLUAH WORKSHOP oOr
EASTERN RATLWAY

Mr. Deputy Speaker: We will now
take up the Calling Attention Notice.

Some Hon. Members: Tomorrow.

Mr. Deputy-Speaker:
on till 6 O’clock today.

We will go

Shri Venkatasubbalah (Adonl): As
per the statement laid on the Table
by the Minister of Railways, the
lock-out has been going on since 25th
November, I would like to know
whether any efforts have been made
to lft the lock-out and enable the
worker to resume work so that pro-
duction may not be hampered.

The Minister of Rallways (Shri
-Dasappa): The administration is in
continuous touch with the people
there who seem to represent the
union. Unfortunately, there is no one

¥ P
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who is coming forward with some
sense of responsibility to deal with the
administration. ‘That has been our
great difficulty.

Shri Dinen Bhattacharya (Seram-
pore): ‘This is a long statement and
a stereo-type one which has been
given as in all cases where any labour
dispute arises, However, may I know
whether the hon. Minister can give us
an assurance positively that there will
be no victimization and that the lock-
out will be lifted and the work re-
sumed with all the workers who were
working just prior to the day on
which the lock-out was declared, and
may 1 also know whether the dispute
regarding the working hours which
have been raised from 42 to 48 will
be sympathetically considered?

Shri Dasappa: I think my hon
friend there is an experienced labour
leader. It would be impossible to
give an assurance with regard to a
hypothetical offer. I would be glad
to consider it most sympathetically
in case any person responsible there
offers any such thing as this. Pend-
ing that, I am afraid it would not be
in public interest to answer any of
these hypothetical questions.

Skri Vasadevan Nalr (Ambala-
puzha): I am sure that the Govern-
ment also now knows that some
gentlemen who thought that they
represent the workers really do not
represent  their real feelings. May
I know why the Government is not

- taking steps directly to approach the
workers, to meet them and talk to
them and then settle the issues with
them, because the Government knows
that they cannot do anything with
the &so-called representatives who
really collahorated with the authori-
tiegs there?

Shri Dasappa: 1 am glad to state
that continuous efforts were made
during those days commencing from
the 25th on which day they had to
declare an unpaid holiday and the
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other mishap oceurred, On the 26th,
27th, 28th and even up to Saturday,
the 30th, they made every effort, they
gave them every chance, they issued
notices as to what would be the im-
plications of a strike of this nature,
and 1 am sorry to say that none of
them tried to co-operate with the
management,

8hri 5, M. Banerjee (Kanpur): 1
would like to know what steps have
been taken or are being taken by the
hon. Railway Minister to see that a
no-victimisation assurance Is given,
and whether the demand which has
been put forward by the workers
will be considered sympathetically,
and that later on a declaration is
made that no worker will be victi-
mised and the lock-out should be
lifted? What is the apparatus, when
no worker js coming forward? After
all, production cannot suffer in-
definitely.

Shri Dasappa: The hon. Member
konws very well that it i{s not tne
policy of the Railways to victimise
anybody. It is only in cases where they
may have resorted to violence or mis-
conduct or things of that nature that
a certain amount of discipline has got
to be maintained. I am sure my hon.
friend will also co-operate in this res-
pect and see that where normal cons-
titutional means are not resorted to
there should be some amount of dis-
cipline, Subject to that over-riding
consideration, I am prepared, as T have
already said, to deal with the question
as sympathetically as possible.

Shri Nambiar (Tiruchirapalll): In
view of the fact that this Lilluah
workshop had been working only 42¢
hours a week prior to the emergency,
unlike any other railway workshop n
India, may I know whether the Gav-
ernment would consider the question
of paying for these 5} hours a week in
addition, which will go a long way
towards easing the situation, along
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with the assurance that the Minister
has now given that there will be no
victimisation?

Shri Dasappa: 1 think this question
hag been already discussed with him
and he has been told that there was an
honourable agreement on the part of
these labourers that they would work
for 48 hours without demanding any-
thing during the emergency at any
rate. There are a number of work-
shops in the railways where prior to
this agreement, the hours of work
were less than 48, Therefore, reopen-
ing the question like this with regard
to one workshop would lead to a ter-
rible complication and I do not think
my hon. friend would be justified in
trying to make Lilluah an exception to
the general rule.

Shri Nambiar: May I seek a clari-
fication?

Mr, Deputy-Speaker: No; you have
put a question and you have got the
answer, Shri Daji. He is not here.
No more questions,

Shri Mohammad Elias (Howrah):
It is in my constituency, 1 know all
the details of what has happened there.
May I put a question?

Mr., Deputy-Speaker:
He is not a signatory.

Shri Mohammad Ellas; I was deal-
ing with the situation; that is why I
could not put my signature, In the
past, such opportunities have been
given to ask questions,

Mr. quty-Spukei: Will he kindly
sit down? I cannot make an exception.

He cannot.

17.32 hrs.

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD
FIVE YEAR PLAN—Contd.

Shri P. C. Borooah (Sibsagar): Sir,
at this fag end of the fourth day of
the debate on the mid-term appraisal
report, I am afraid I will cover some
of the points already covered by many
of the speakers today. After hearing
50 many speakers, particularly our

Appraisal of Third
Five Year Plan
Finance Minister, I am sorry that I
have to traverse some of the ground
which hag already been covered. But
there is no way out and I hope you
will excuse me for that.

I am also not one of those who want
to say that the Planning Commission
has done mothing and that the Plan
should be scrapped. It was amply ex-
plained by our hon. Finance Minister
and some hon. Members that it is
actually a national plan. Is it not a
fact this Plan was discussed threadbare
by this House and after that this
House gave the green signal to the
Government to go ahead with it?

Shri Yashpal Singh:
quorum,

There is ne

Mr, Deputy-Speaker: Let some hon
Members have the opportunity to
speak,

Shri P. C. Borooah: It is a national
Plan and it is our Plan, whatever may
be the vices and virtueg in this Plan.
The report has given us a chance to
suggest ag to how to improve things.
Our criticism should be such that we
offer some suggestions by which the
plan can be implemented successfully
and the Plan targets may be achieved.
So, our criticism should be construc-
tive. It does not mean that we should
be hiding the deficiencies and the
deficits that the Plan has suffered
from. They should be discussed and
they should be remedied.

I am sorry, I will have to refer again
to some of the shortfalls of this Plan,
which have already been mentioned by
a few of my hon. friends, It is true
that while our population is fast in-
creasing the expansion of the economy
is slowing down. After thirteen years
of planning, mass poverty has still
persisted in this country, and it is in
the same state ag it was in the begin-
ning. The rate of growth of national
income has not been commensurate
with our needs and objectives; it has
fallen short of our expectation by over
50 per cent, The per capita income
according to 1948-49 prices in 1860-81
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was Rs. 293'4 as against Rs, 292'7 of
1960-61 So, there is a decline in per
capita income also,
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Agricultural production has also
declined, which had to be made up by
import of foodgrains, The import of
foodgrains wag 3'58 million tons in
1962 as against 3'44 million tons in
1961. Being an agricultural country, it
is very unfortunate that up till now
we have not been able to become self-
contained even in our food production.
During the last 11 yearg the imports
of foodgrains alone cost this country
over Rs, 1,400 crores. The average
rate of increase in production in 1061
was only 7 per cent, as compared to
10 to 11 per cent during the last two
years of the second Plan. The pro-
duction of agriculture-based industries
has also declined. The production of
sugar has declined as a result of the
cut imposed by Government with a
view to securing balance between
supply and demand

The total foreign aid available in the
Third Plan up to December 1962 was
of the order of Rs. 2,186 crores.

Bhri. Bade: Are you speaking to the
empty benches?

Shri P. C. Borooah;
like that.

It is almost
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Mr, Deputy-Speaker: All right. Laet
the hon. Member continue his speech
tomorrow.
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BUSINESs ADVISORY COMMITTEE
TWENTY-SECOND REPORT

Shri Rane (Buldana): Sir, I beg to
present the twenty-second report of
the Business Advisory Committee.

17.40 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday, the
11th December, 1963/Agrahayana 20,

1885 (Saka).
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ORAL ANSWERS TO
QUESTIONS » 3831—54
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No.
475 Aerodrome in Malabar . 3821—324
476 D.T.U. 3824—29
477 Preservation of milk 3830—32
478 Ruralindebtedness 3832—39
479 Preparation of Ghee from
spoiled butter . 40—45
480 Production of cotton 3845—48
481 Reclamation of C:Inmbnl
Ravines . . 3848—s2
483 Blectricity rates 3852-%3
WRITTEN AN’SWERS TO
QUESTIONS . 3854—13935
S.Q.
Neo.
474 Supersonic concords 3854
482 Railway line Ilnhns
Tripura 3854-55
484 Road Board 3855-56
485 Co-operative Rice mills 3856
486 Indian Shipping Com-
panies . . 3857
487 German aid to Co-
operative sector . 3857-58
488 Mangalore Port . 3858
489 School for tribal ori-
entation, Ranchi 3858-59
490 Agricultural production 385960
491 Popularisation of in-}
) secticides . 3860
492 Restrictions on move-
ment of . 3860
493 Indian Fnhzrlen Cor—
poration 3861
494 Chemicals . 3861.62
495 Freight rates 3862
496 Income from tourists 386264
497 Navigation in Dhule-
swaririver . . 3864
498 Firc" in collier “Bharat
Veer” . . : 386465
499 Expressletters 3865
sco

Tele-communication in

WRITTEN ANSWERS TO
QUESTIONS—Contd.
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No.

1337
1338

LAC.

Electrification of NB
Railway .

Raj Mahal Ghat Ferry
Tickets

1339

Integral Coach Factory'.

Package Programme in
Thanjavur district .
Cooperative Ftrming
Advisory

Allotment of quurlento
Railway staff

Bridge on Yunumneu
Rajghat Delhi
Bakhtigrpur station
Postal Superintendents .
Stations on Central Rlll-
way .

Land Recl.lmltiom near
Chambal .

Telephone E:chl.nlc [
Bhander .

Telephone in Lohar .
Automatic _ telephone
system in Gwalior

Development  of agri-

1340
1341

1342
1343
1344

1345
1346
1347

1348
1349

1350
1351

1352

Crushing of sugarcane .
Post Offices in Himachal
Pradesh

1353
1354

1355 Credll:llm to u:dcul-

1356
1357
1358

Lift irrigation in Ladakh
Scheme to check breeding
of rats . . .

Zila Parishads

Cultivation of Bajra

1361 Telephone Exdun‘enn
Rajasthan .

1362 Seed Ssturation Sch-ne

1363 ™ Literature on Chinese
aggression . .
1364 S;ady team on Pmch.lyw

1365 P&T.Oﬂmlnl-ldlkll
1366 Sugar mill at Kotah

1359
1360
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3 667
3867
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3868-€9
386,

3869-70
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3871-73
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3873
3873

3873
3874
3874
3874-75
387576

3876
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3877-78
3878-79
3879-80

3880-81
$881-82
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3882-83
3883-84

18485
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1367
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1371
1373
1373
374
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1376

§Y e
1378
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1381
1383
1383

1%
1385

13868
1387
1388
1349
1390

1391
1392

1393

1394
1395

TO

Subject

Public Call Oﬂhes in
Delhi .

India-Mongolia
phone Service

Linki of East and
West Pakistan by Rail.

National  Co-opzrative
=velopmsnt Corporation
Uneconomic crops
Bridge over Betwa .
Bffect of music on plants
Railway lines in Mysore
Shipping services
Claims  registered
Southern Railway
Loan to  Agricultural
Co-operative
Factory .
Cheap Protein Factory .
Railway bridge in Assam
Tripura-Assam  Postal
Distance  measuring
equipment at Airports
Blectrification of Igat-
puri-Bhussval section .
Dazvelopment of forests .
Schools  for Railway
employeuin uprP,; .
teleph

Tele—

ln u. P
Chupra Kacheri station

Telegraph and telephone
service in Almora and
Pithoragarh .
Dﬂtlopmt of horti-
culture

Purchases by Posu aud
telegraphs .

Teleprinter opemors .
Su.rg by Forest Re-
search Institute . .
World Bank loan for
telephone plant .
Rice production .
Travel concessins to
foreign students .
Development of fisheries
Over-bridge at Mothari
Rallway station . .
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No. )
1398 Travelling Tu;ket En-
3885 miners
1399 Rice and Pldd)f tr:de
3885-86 with Nepal
1400 Woman Social Educn—
3886-87 tion Organiser .
1401 Casual workers
3887 1402 Postal forms
3888 1403 P.& T. Offices
3888 1404 Railway Time Table
3889 1405 Wool grading
3889-90 1406 Railway passes
3890 1407 Tele equipment manu-
facturing plant
3890 1408 Development of forests
in Punjab . .
389091 1409 P. & T. Employc:s in
Punjab . .
3891-92 1410 Financial assistance to
Punjab .
3892 1411 Averted Railway acci-
3892-93 dent . . .
1412 Railway sidings
3893-94 1413 Bridges over Nu-mudn
river .
3894 1414 Development of d.nry
industry
3894-95 1415 Rice supplied to Bamr
3895-96 district
1416 Houses for P. & ‘1"
3896 ) employees . .
1417 Meeting of experts on
3896 agricultural projections
3897 1418 Quotas of Gur for States
1419 Fokker Friendship Service
3897-58 1420 Import of foodgrains
1421 Mangalore Port
3898 1422 Fishing industries
1423 Fish and fish-oil industry
389899 1424 Institute for study of
3899 Marine technology
1425 Organic manures
3899-3900 1426 Air services
1427 Ergireers in the Irdl
3900 R: iways . "
3900-01 1428 Cochin Port
- 1429 Indm-Em German Shi
3go1-02 ping Service + o
3902 1430 Railway line fmmDin-
dauj to Gundalur in
3902-03 .

4088

CoLumns

3903
3904

3904
3904-03

3905
3905-06
3906-07
3907-08
3908-09

3909
3909-10
iglo
3910-11

LD
39II-12

3912
3913
3913-14
3914

3914-15
3915
3916

3916-17
I

3917-15
1918

3918
3919
3919

391920
3920

3931

3921-33
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WRITTEN ANSWERS TO QUES-
TION—contd.

UsQ.

No.
1431
1432
1433
1434

1435
1436

1437
1438
1439

1440
1441

1442
1443

1444
1445

1446

Subject

Loot cases on Shikoha-
bad-Tundla section

LA.C.

Delhi Flying Club
Price of sugar
Hindi Assistants

Air India's inaugural
flights . .

Import of power tillers

Over-time allowance to
employees  of Delhi
Milk Scheme

Salaries of Delhi Milk
Scheme employees

Delhi Milk Scheme

Rallwl)f Statums in
Agra .

Railway halt at I:hi:hn-
nam . .

Darhhangn-]almsar Rail-
way line .

Sakri Junction

Station between Gadar-
wara_and Bohanij

Night-duty allowance to
Station Masters .

3922
3922-23
3923-24

3925
3925-26

3926
3926-27
3927-28

3928
392930

3930
3931

3931-32
3932

3932

- 3933—34

400

Covrvmus

CALLING ATTENTION
TO MATTER OF UR-
GENT PUBLIC IMPOR-
TANCE . 3934 & 407881
Shri P. Venkatasubbaish
called the attention of
the Minister of Railways
to the lock-out in Lillush
workshop of Eastern Rail-
way and no 1-pa t of
wages 1o the wo! .
The Minister of
(Shri Dasappa) laid on
Table a statement in
regard thereto.

MOTION RE : REPORT ON

MID-TERM APPRAISAL

OF THIRD FIVE YEAR
PLAN . . 3935—4078 &
4081—84

Discussion on the Motion
re: Report on Mid-term
Appnml of Third Five

Year Plan moved by
Shri Bali Ram Bhagat on
the sth December, 1963,
continued. The discus-
sion was not concluded.

REPORT OF BUSINESS
ADVISORY COMMITTEE—
PRESENTED . . 4oB4

Twenty-second Report was
presented.

AGENDA FOR WEDNESDAY,
DECEMBER 11, 963§
AGRAHAYANA 20, 1885(5aka)—

Further discussion on the
the Report of Mid-term
Appraisal of Third Five
Year Plan.
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